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LOK SABHA DEBATES

LOK SABHA

Monday, April 9, 1979/Chaitra 19
1901 (Saka)

The Lok Sabha met at
Cloek.

Eleven of

{Mr. Sepeaxer in th, Chair],

OBITUARY REFERENCES

MR, SPEAKER: I have to inform the
House of the sad demise of Shri A. V.
P, Asaithambi, a sitting Member of
thi; House representing Madras North
censtituency of Tamil Nadu. He passed
away at Rangat in Andaman and
Nicobar group of Islands on the 7th
April, 1979 at the age of 55.

Shri Asaithambi prior to his election
to Lok Sabha was a Member of the
Tamil Nadu Legislative Assembly from
1957 to 1962 and again from 1967 to
1971. A seasoned parliamealarian, he
was Chairman of the Estimates Com-
mittee in the Tamil Nadu Assembly in
19657”- ri

During hig long political career he
suffered imprisonment ten timeg from
19046 to 1977,

He was a great labour leader and
was the President of Madras Auto
Rickshaw Drivers’ Cooperative
Society Limited and glso of Tamil
Nadu Taxi and Auto-Drivers' Union
from 1969 to 29'13. '

He gerved as Chairman. Tamil Nadu
Tourism ° Development Corporation
from um to 1976.

Amﬂnmdapmmwﬂtw he
wmhqhmnmhcro{bwks mn
Tun!lm T -

2

He was a well travelled person who
had visited several countries in
Europe. He was a delegate to the
Commonwealth Parliamentary Confer.
ence in 1968.

We deeply mourn the loss of this
friend and I am sure the House will
join me in conveying our condolences’
to the bereaved family.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): Sir, on
behalf of the Leader of the House and
the Government, I rise to associate
myself with the sense of shock and
profound grief at the sad and untimely
demise of our dear colleague Shri
Asaithambi. The cruel hand of fate
has removed yet another of our dear
and valued colleague in the prime of
his life. As you, Sir, said, Shri Asai-
thambi had been a distinguished social
reformer. From very early in hig life,
he had distinguished himself by his
devotion to the cause of radical social
reform. He wss associated for many
years with the Self-Respect Movement
and the DMK. He was an idealist
whose idealism was apparent in every-
thing that he did; he was an idealist
who was prepared to pay the penalty
for his beliefs, for his idealism, and
for his devotion to the cause of the
poor. He served many terms of
imprisonment in the course of  his
struggle for the ideals that he cherish-
ed. He was always in the forefront
of the struggle against discrimination,
inequality and. poverty. Even during
the emergency, he served a term as a
detenu under the MISA. He identified
himself with the poor and the down-
trodden, He took keen interest in the
problems of workers and the ' trade
urion movement. He worked in the
Municipal Council, in the Legislative
Assembly of Tamilnadu; and whme:-
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he worked, he left an indelible impres-
s1on of his dynamic personality and the
cahbre ol his gemus, He was a
scholar, a trade umiomist and an author
of reputation, reputation not only for
pl.olficity bul alse for effect and ver-
satility,. He was a powerful orator
whose eloquence was unforgetable,
whose eloguence wall be long remem-
bered throughout the length and
breadth of Tamilnadu and in fact in
every country where the language of
Tamil 1s spoken As a humamst, a
man who had an affable, friendly and
almost 1nfectiously affable tempera-
ment, he had many friends in this
House and the other House, Millions
of people in Tamlnadu and other
parts of the country will mourn the
loss of this dynamic social reformer
and revolutionary, this thinker, this
writer and this great speakar. In his
death I would say that I have lost a
personal friend, Omn this sad occasion
when we have lost yet another col-
league, I, on behalf of he Govern-
ment and the leader of the House
associate myself with he sentimenfs
that you have cxpressed and request
You to convey our profound sorrow to
the members of the bereaved family,

SHRI C. M STEPHEN (Idukki): It
has again become our unfortunate
duty within so to say a few days to
rise up to record our condolences on
the demise of a colleague of ours. It
wag only last week, the muddle of last
week or the end of the last week,
when Shri Asaithambi made, what has
become his last speech in this House.
He was the only Member representing
his party, representing the city of
Madras in this House and he has been,
as we could see, doing his duty con-
scientiously, strongly and consistently.
I am having a feeling of loss in the
demise of that dear colleague of ours.
Again it reminds of how fleeting the
Tife is, of how uncertain the fortunes
of life are and how imaginary the
glories of life.

I want to make another mention
that his body is still in Andamans. An
effort was made, as per my informa-
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tion, to take hus body over here by
indian Aur Force Plane, gs no service
plane was available and it so happens,
there 1 no facility in Andamang for
mortuary and for meservation ot
pody, that 15 my mformation Now
thus 13 a matter which I would like
10 raise after obituary references are
ovel Some cxplanation will be
necessaly as to how Members  of
Parliement will be treated if they die
away from the mamnland At the
moment 1 want only to share with the
House our deep feelings of sorrow
over the demise of thig great colleague
of ours and I request you. on behalfl
of myselt and on behalf of my party
to convey to the members of the
bereaved family the decp condolence,
all of us are now feeling

SHRI YESHWANTRAO CHAVAN
(Satara) Death 15 mmevitable to every-
body Sometimes 1t stnkes the younger
and middle aged people like the hon
member of whom we are talking to.
day, 1t becomes more sad | think of
this hon Member whose speech I
happened To hear whin he spoke last
in the middle of Jast week. He was a
iypical product of a self respect move-
ment of the South, He worked hard.
The information about him 1 got,
when I tried to look through his care-
er, was that after independence near-
ly ten times he had to go to jail for
the cause, for which he steadfastly
fought That shows the man. He was
a trade |unionist who championed
the cause of the weaker sections
of people mkshawwalas  other la-
boarers and smiall people He was
also acceptable by the people
because I found from the record that
he started hi= representative career
functioning ag a member of the Muni-
cinality, then he was twice Member
of the Legislative Assembly of
Madras. He wag Chairman of the

Assembly. Then he had become Mem-
her of Parliament whete he was
working wvery consciantiotsly and
+flectively and in the course of duty,
I think, he had gone ‘%o Andamans.
Unfortunately, death caaght him there.
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It 1 2 sad occasion but let every-
body know that we, all his colleagues
in this House, remember him with
affection and express our grief and
great sadness.

I hope. you will convey our grief
and our sorrow not only to the mem-
bers of his family but to the members
of hs party also,

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): On behalf of my
Party, I rige with g very heavy heart
1o jJoin the House in the obiluary
reference on the death of Thiru A, V.
P Asaithambi, a mild man and gentle
personality whom we have been from
the beiginiung of this House. Perhaps,
many of us do not know that he had
Feen o very outstanding journalist and
in that he had been an editor of a well
circulated paper in Tamil Nadu He
hag written as many as 40 books and
as the previous speaker mentioned, he
had gone 1o jail, for standing by his
conviction, not Jesg than ten times
between 1946 and 1947. In 1976-77,
during the last Emergency, he was also
a dctenu under MISA. We have known
about his parliamentary activities as
an MLA of Madras Assembly for two
iermg and also he was the Chairman
of the Estimates Committee of Tamil
Nadu Assembly. His going away is
not only a loss to the DMK Party but
a loss to thig House and to the people
of the country

Kindly convey our sincerest condo-
lences to his tamily, N

SHRI A. BALA PAJANOR (Pondi-
cherry): Mr. Speaker, Sir, with a
heavy heart I have to express our
feelings and join other Members at the
Imr,{1 of our great friend, Thiry Asaith-
ambi,

He was the founder member of the
DMK along with the great Anna, our
Tevered leader. It ig also known that
he wag called as litile Periyar in our
Parts. The Tamil community i at o
Very sad siste. 1 do not find adequate

CHAITRA 19, 1801 (SAKA)
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Leader of the Opposition, we all really
feel fcr the Member who was with us
till yesterday and is no more today. At
ithe same time, I do not know how to
expresy inc teeling at this critical hour
of which you are aware. Unfortu-
nately, h.s widowed wife now ig with
the dead body that is lying thousands
ani thousands wules away in the
Island and we¢ pay our respects 1o
oir beloved friend, Shri Asaithambi
1 cannot imopine how we can tolerate
suth a Jeraving body there and pay
our homage hcre,

7 amn not trying to say anything but
1 waat to touch the hearts of all the
Member.. Please imagine, thousands
and thousands of mileg away the dead
body is lyvsag and thousandg of peopl=
in Tamil Nadu are crying and expert-
mng the body t¢ be brought there. He
pas<ed away on Saturday evening at
about 8 O'cloc.k Still the body of our
buloved Acarthambi 1s in Andamans
The same late may happen to anyone
of us, the Members of Parliament who
are rroletting the interest af the
nation

Sit, ot Ll hour I also bring to your
notier amld ty the notice of the nation
that Mr Asanhambi went on an inter-
mediate jominey during the session.
His wifp 18 there. I do not know whn
is consoi.ng her. I do not know whe-
ther my fceiing or the feelings of tnis
House reach: her and console her. 1
only pray that the God or Almighty,
whatever 1 may be, give her moie
strengih 10 bear the burden at this odd
hour when she is erying there. I have
never seen such an occasion for our
Members of Parliament in the past.
We penple who come from the South
and especially from Tamil Nadu, foel
that we are neglected at this odd hour.
It is not «uch an easy thing for us to
forget so casily and leave it as it is,
Wo join every one of you here. Of
course, we are grateful for the senti-
ments that have been expressed, but
I am very much concermed abput the
way mvy beloved friend, Mr. Asaith-
ambi’s body is lying there. Of course,
his spirit will fight for the cause
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because, as some othery hdave men-
tioned he fought for the cause with
full conviction as taugh! to um by the
great leaders like Periyar and ‘Anna
That tradition will go on for ever You
know, that one or two people started
this movement and fought fto: this
gicat cause I see that Mi Asaith
amby has also died 1n the style fight-
ir g lor the cause And yet we ar.
making these references heie

Sir 1t 15 a matte; of concern to us
especially Members of IPailiament
who hive taken to public work We
Hhave our wives and children But, Sir
today when I convey my feelings to
the bereaved family on behalf of mjy
Party and on  my own behalf his
children are crying at Madras waiting
for thear daddy’s body to be brought
home We do not know at what time
it will reach tnere whether 1n .
decayed condition or 1n g pertect con
dittion  This  1s the posttion of 4
Member of Parllament for whom we
are mourning today

Su I am sonked with emotion 1 do
not wwmt to sav anything further
because I am afraid thig 15 not the time
for me to give out my ful] feelings
Sull T imagine f T am dead there
like this what will happen to my wife
and children here? TIf thiq 13 the way
we are going about 1t I do not know
what Lo sav I don't beheve in words
and T simply expresg my feehngs
*Asaithamb: you aie no more But
how can I express my feelings and
send you and your wife to your
children®™ People are crymg at
Madras at the aiwrport and at the
station The whole night they could
not sleep Because of {his I have 1o
say some words

Sir, I can only present myself and
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to any one of us We pray to the
Almighty {0 give strength

SHRI M N GOVINDAN NAIR (Tri-
vandrum) Sir I join in the serrow
that has already been expressed here .
by the Mcmbers of this House But
what 1s most shocking 1g the way the
Government have dealt with this A-
has been pointed out here, Shri Asar
thambi s body 15 still there lymmg Tihis
can happen to anybody Officially o
othetwise all of us travel and it
something happens 1f the responsibje
people here have no commonsense but -
they only stick to certain rules and
fnd out excuses what will be the fate
of all ot us’ I do not know why there
could not be any rules by which his
ded body could be brought back Was
thete any 1ule bannming such use of the
planc?  If that 15 so then how g 1t
thit certun hving being are taken in
IAT plwne for treatment and all that?
Thetefore even if there are no rules
th~ rulee hive to be fiamed But how
callous were the people here in not
allowing , planc to go and fetch the
body bach? As has been said here
hif wife alone 15 with him All his
family memberg are 1n Madias Have
we no humin feelings at all? I can
not under stand this

Aboul him alieady it has heen sail
and we know that hc was one of th®
very efliuient Viembers of this Houw
He was the onlv Member of the DMK,
But you know, as an orator, as 2
public worker, he had made @ mark
both m Madras and also 1n thig Hous®
He wag not 4 non-entity I am no!
blaming the Government alone :
think, Mr Speaker, i1t 13 your respos-
sibility to protect us But how I, B
that you also were milent on this? I
the Speaker did his best, then, who 13,
the person m thig country to deny
your request? This House ig suprem®

thing else 'ﬂ:.arnafore let hﬂw”
happen a rules
be clunoaa';m tl?:h e changed
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is 1t going to be brought? Ig there
any facility to embalm the body? In
what condition will it be brought to
his relatives? I do not know, what to
say, about at all these things I ghare
the sorrow that everyone in thig House
15 feeling at his sudden death.

PROF. P G. MAVALANKAR
(Gandhinmagar): Mr. Spcaker, I am
more than shocked and terrmbly dis-
iressed at the very untimely and vciy
sudden and very unfortunate death of
a very dear ana u very affeclionate
colleague I am very sad when 1 look
back, as hag been my practice and -ce
Asaithambi—sitting there—now  he
15 not here 1 share the feeling of
agony, uond 1f I may say 50, even
digust at the manner in which his
body hes at a far off place, though a
vart of our country, distant from the
mamnland  Sir, Asaithambi was a
very diligent, sincere, earnest, hard
wolking Membe: of the House He

way, took great pamns n making
s pemsch, and he spoke eloquently,
(Mectively and persuasively I think
that 15 what 15 expected of Members
"uf Parhament, how they should talk
1o cach other in that style

' 1 am really trembling at the thought
that while he was alone as 3 member
of thiy House his dead body also
should pe in lone place, left there in a
\done way, 1 a fap off place, as I said, a
|Part of our country and yet distant
‘Irom the mainland.

It was Tagore who said “Ekla
halo Re” and it was Asaithambi who
n the midst of many vicissitudes of
e was determined to go “Ekla Chalo
Re” for the convictions and opinions,
Which he held so dear to his heart and
for which he was prepared to pey any
g;‘:e- not only, as Mr. Yashwantrao
van and Mr. Jyotirmoy Bosu said,

'o suffer imprisonments ten times, but
;: it comes to thet, even the end of
1S own Jife. 1 feel extremely sorry,

Lm"ilymwm Mr, Bpegker W
Udlencey mnm the members of
|
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the bereaved family but to al] my
unfortunate fellow brothers and sisters
of Tamil Nadu, which is as much a
part of my being as any other place
else where in this great motherland of
ours.

SHRI CHITTA BASU (Barasat)*
May T 10in you and other Members of
the House m expressing our deep
sortow and grief at the sudden and
untimel,, demise of onc of our dear
colleagues Shri Asaithamb who was
sitting on our side of this Hon. House.
As you and other distinguished collea-
gucs have already mentioned, he was a
powerful and elogquent orator 1n Tamil
a great journalist, a hard-working
Tiade Unionist and a social reformer.,
In his demise, the people of Tamilnadu
have to suffer a loss and, to his party,
the DMX it 15 a loss which is irrepair-
able, He was a pil'ar of strength to
that party, and he was the only repre-
<entat ve of that Party in this House,
T would request you to kindly convey
our drep sorrow and our condolences
to lus bereaved family.

In eonclusion I would request the
Gove™nment to see that proper treat-
ment is meted out to him, who has
died fa- away from the mainland of
our country

st dwow whw ()
AT TR, WIEH A WAIEArEf ¥
art # g v oqw § faa
s w1 g fear owar R
3% & arfer T g oAl sOAY
o W oA & Fryna A W
wgl rwfga s g w7 owE T

MR SPEAKER- Normally, the
convention is that only Leaders of
Partins speak. H you want to make an
exception. I have no objection, but we
will F ~reating a n~w convention. Of
cour~ wnu are within vour own rights.
Two o~ three slips have come to ms
alread: it means we would be creat-
ing a new convention,

L]
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HSHRI TRIDIBE CHAUDHURI (Ber-
hampore): I associate myself with the
sentiments that have been expressed
and pay my respectful homage to the
deperted colleague of ours who had
made his mark both in the State Legis-
lature and here, in the national Parlia-
ment, as an orator, speaker, author
and a servant of the people.

I hope Sir, that so far as the bring-
ing of his body to the mainland is
concerned, some way can yet be found
so that his wife may not feel helpless
there Some way can always be
found. We know from experience that
in many other cases, where civilian
planes were not available, IAF planes
were put into srevice; and dead bodies
not only of Members of Parliament
but of distinguished public leaders
were flown from Delhi to their native
places. Something like that should be
done even though it is somewhat late,
I ageain plead with the Government
that they should see to it that even
now they do something.

I again pay my respects.

MR. SPEAKER: Mr. Swaminathan.
I hope thig will not be taken as a pre-
cedent hereafter.

SHRI R. V. SWAMINATHAN
{Madurai): I was terribly shocked
when I heard that my friend Shri
Asajthambi is no more with us. Mr.
Asaithambi and myself come from the
same District, the Ramnagd District. I
have had the great privilege of moving
with him though we belonged ¢tn
different parties. Sir, Mr. Asaithambi
was a prominent leader in the D. K
Movement—Dravida Kazhagam Move-
ment. Later when Arigyar Annadurai
broke away from the D.K. and formed
a separate party, Mr. Asaithambi was
the one of the promotors of the DMK,
Party. He wag also one of the stalw-
arts in the DM.K. Though he had
differenceg of opinlon with many of
his colleagues, he had never given
ven!tn:ox his feelings and was sticking
to party. 'nmuﬁ We were
figfting each other—he in the DMX,

1]
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and 1 in the Congress Party—he never
partook in any bickerings nor
entertained any ill He was
friendly with all and he way very
friendly with the great leader, Mr.
Kamaraj. He went to jail several
times for hiz principles by which he
stood firm. He was a good orator in
Tamil and he had also written several
books. He was also 5 short-story
writer. It is a great loss not only to
Ramnad District but to the whole of
Tami] Nadu and the couniry as a
whole.

Now, my mind goes to a far away
place thousands of miles away in
Andaman Islands where the poor lady,
Mr, Asaithambi's wife has been
sitting by the side of the dead body
and weeping and weeping since yes-
terday. I am very sorry to point out
that in such cases Government should
have come forward to do somethiug
and arrange immediately to briug tie
body to his native place. I cannot
understand the calous attitude of the
Government in not following the
elementary principle of doing some-
thing to a sitting Member of Parlis-
ment at this critical moment. After all
he had gone back to the Andaman
Islands on parliamentary work. It is
the duty of the Parliament and aiso
the Govern t to 1ge immedia-
tely for bringing his body to the mam-
land. It g shocking to know that the
Government has not made any provi-/
sion for embalming the dead body.
We have also had a very bad experi-
ence that this Government had not
provided life-saving drugs in the
Jaslok Hospital when J. P. wad
recently admitted, This show the
callous attitude of the Government.
Now, I would only plead that the
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Anna DMK, 1 take this opportunuty
to express our heart-felt condolence
for the sad demise of the Hon'ble Mem-
ber, Thiru A, V, P. Asaithambi. He
entered politics with the self-respect
movement and continued to maintain
his ideut.ly with the spirit of the same
movement throughout hig lifr, He was
imprisoned more than ten timcs far
politica) reasons. The iron handg of
Emergeney 1ule did not spare him. He
wae the viclim of the Emergency rule,
In all his trials and tribulations, he
bad proved to the nation that he was
a true disciple of Perarigyar Dr. Anna,
He wa< a man of letters in Tamil, man
of action In politics, man of steal
framcd mund 1n policy and principle,
man ot nobihity in his friendship and
a man of ouisanding character in his
deeds ang demeanour,

He was a good orator in Tamil His
mode of expression style of language
and art of presentation in Press and
ou the Platform were like that of
Periyar Ramasamy, Thercfore, he
wag regarded by our people as the
young Penyar of Tamil Nadu.

While the Government of Tamil
Nadu is holding the centenary celebra-
tions of Periyar Ramasamy, alas, we
have lost our young Periyar, Thiru
A. V. P, Asaithambi,

Edmand Burk once said t:at great
men are ke landmarks and guide
posts. In fact he was more {han that,
His literary works and revered service
are the scientific signals for Tamil

peopie.

Let his grevice he remembered for
ever. Let his teachings be followed

by all,

MR SPEAKER: May I request the
hon. Members not to press for more
wpeeches? The House may now stand
in silence for a short while as a mark
of respect for the departed soul

The Members then stood in silence
for a ghort while.

(Intsvruptions)

CHAITRA 18, 1801 (SAKA)
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SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): I take objeetion
against th.s shabby tirealment.

MR. SPEAKER: You speak one by
one. 1 will call one by one.

Even on an occasion like this, you
are behaving like ths,

(Interruvtiong)

MR SPEAKER. Why don't you
speak one by one?
(Interruptions)

SHRI JYOTIRMOY BOSU: It fis
very serious matter., ’

(Interruptions)

SHRI K GOPAL (Karur): Mr.
Speaker, Sir, just now, all the leaders
had e<pressed their feelings about our
goud friend, Mr Asaithambi, He went
to Port Blair on Thursday last and
he died on Saturday night at 8
O'clock. He was going to Rangat in
the middle of the Session. His body
was brought back to Port Blair. And
immediately telegrams were sent to
you, Sir, and also to the former Chief
Minister of Tamilnadu, Mr, Karuna- .
mdhi The Chiet S said:
“There are no mortuary facilities
here So, the body may be taken as
early as possible” Yesterday, you
werz kind enough—I will be failing
in my duty it T do not mention that.
My good friend, Mr. Govindan Nalr
was not aware of it—and so also the
Secretary of the Lok Sabha, Mr.
Rikhy to help us. Throughout the
day, they tried their best

MR SPEAKER: You should not
drag them either for praise or for
condemnation.

SHRI K GOPAL: Throughout the
day, they tried their best.

MR, SPEAKER: You should mot.
SHRI K. GOPAL: And Mr. Maran,
a Member of the Rajya Sabha con-
tacted Mr. Advani, because yester-
day. the Prime Minister was not In
town. The Defence Minlster -could
not be contacted. The Minister of
Parllamentary Affairs was not in

»
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iown. The Home Minister wag not
aware of 1t. Therefore, Mr. Maran
went to Mr. Advan; and Mr., Advani
contacted the Defence Minwter who
flatly refused saying that rules did
not permit the body being taken. As
far ay we are concerned, we did not
demand it as a matter of luxury, but
In a place hke Andaman wnere there
15 no ¢ther mode of transport, we
have to do something to lift the body.
Civil fught 13 going to operale only
on Tuesday. He died on Saturday.
His body had got to be kept there;
and it has been decaying for three
days Hig wife 15 alone there. Mr.
Asaithambi, was the person who wads
respected by lakhs and lakhs of peo-
ple m the Madras city He was elect-
ed from Madras alone. His popularity
can be judged by the fact that he
was the only member who got elected
in the last election against heavy
odds. What I want to bring to your
notice is that it is not that the ajr-
craft was not available, There was
an awrcraft in Porty Blair, because
there 15 a crumer service; a small
airport unut is there There is an
aircraft. The cruiser has to go up
and down, It does not entail any
extra expenditure I do not want to
go even for that. The Chief Minister
of Tamilnadu contacted Mr Puru-
gshottam Kaushik who was in Bom-
bay, who was also kind enough to
see that something, could be done
First of all, there i1s a shortage of
aircrafts. At night, they could not
take the amircraft. How can they land
it at Port Blair, because Port Blair
js a gsub-standard airport? So, against
the heavy odds, there was no other
go than to demand for the Indian
Ajrforce plane It 18 not that I had
just mentioned it; that we just wanted
that the body must be flown by an
aircratt. It is not our intention. Here
just now, the Government spokesman
had expressei his feelings Ag an
jndividual, Mr Ravindra Varma is
very gincere I have got no doubt
about it. Whatever he says we take
it as hiz feelings and not the Gov-
ernment’s feclings. So, this Govern-,
ment deserves strong condemnstion
for the irresponsible, inhuman attitude
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towards a Member whose body is still
lying there. And there are lakhs and
lakhs of people in Tamilnadu who are
waiting for the body to arrive there
You did your best; you tried yow
best We have got nothing against
the Lok Sabha Secretanat or the
Speaker But, as far ag the Govern-
ment's attitude 1s concerned, when
they talk about rules, I would lke
to know under what rules people
went to Permar ycsterday in the
Indian Airforce plane; under what
rules, people go for electioneering in the
the Indian Aurforce planes? 1Ts thal
a human consideration? Should you
not do it on your own suv-motu?
Therefore, I would request the Gov-
ernment through you to make an
mmmediate arrangement to see that
the body 1s lifted to Madras. That is
my submiussion

SHRI JYOTIRMOY BOSU: You
may be aware that Andaman hag a
very humid chimate and the decom-
position ;s hastened in my ymagwna-
tion I had been to Andaman and
Car Nicobar areas If there was no
lack of political will on the part of
the Ruling Party, they could have
easily commandeered one of the Air-
force planes in Car Nicobar Islands
I have travelled myself geveral times
in that There is no problem. They
come once & week to Barackpur. They
could do it on Sunday instead of
doing jt on Thursday, Would you
like the Government to explain to
this House as to why this tough at-
titude was taken and as a result there
is a serious discontentment and dis-
satisfaction and sorrow in the minds
of milliong in South India and all over
the country?

SHR] VAYALAR RAVI (Chirayin-
kil): I only join my friends. You
know there is a Motion which I tried
to move, I will obey your orders in
thiz regard. The omly intention was
that it nerded explanation from the
Government because thiy House, the
people of Madras and the peonle of
the country badlv wish gn explana-
tion from the Government ¢en the
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ireatment that has been meted out tu
the hon, Member of this House. It
has happened in odd circumstances.
It has not happened on the main land.
It is where there is non-availability
of mode of transport. Could the body
be brought by g motor car or any-
thing of this sort, Madras Govern-
ment was willing to do it. Unfortu-
nately, any type of mode of trans-
port is not available in this tiny
1sland, That is the reason. That is
why it was requested through all the
people including the Speaker, but
nothing happened. Government
thinks of rules framed in 1972, by the
discretion as well as by the decision
of gsome officers. Is it the way that
we treat the Members of Parliament
who die abroad or away from the
mamland?

MR SPEAKER: I think we have
discussed enough. Shall we make ji
today a controversial jssue?

( Interruptions)

SHR1 C. M STEPHEN: It is not a
question of discussion only or ex-
pression of views. There is a situa-
tion which we have got to consider
The matter is now before the Parlia-
ment. We have passed obiluary re-
ferences. The body ig there a~d as
hes been stated i{ is getting decom-
posed, Now whose exactly is the
responsibility, 1 would like to know?
‘There is, of course, some executive
order or some decision by Cabinet
that such and such procedure must be
followed and all that, It is with
'espect to the recovery of the
ctharges. LA. plane can be made
available to certain classes of people.
Wh? are entitled to State funeral, in
their case no charges be realised, With
Tespect to others, the charges can be
;‘t‘aliaed. This i with respect 1o
iobility to pay charges. It is only
A decision by the Cabinet, Fovern-
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to the Members of Parliament also.
This is not a statutory rule at all.
This 1s a very important matter which
must be borne in mind.

Here is the special situation in
which the Member of Parliament has
gone on intermediate journey and has
died in a place far away from the
mainland, although techinically part
of India. The body cannot be brought
over here., The body is getting de-
composed, No facility ig available, I
would like to know in the first place,
knowing that no facility is available
for preservation of the body why no
effort was made to send the proper
people from here over there to
embalm the body? What was the
consideration about it? If the objecr-
tion is that I.A. plane is not available
to take the body over here, the rules
stand by it which I do not concede,
did anvbody take the care to send
the proper personnel from here to
Andaman in order that the body may
be embalmed?

SHRI JYOTIRMOY BOSU: %What
mode of transport—by sending. ..

SHRI C M. STEPHEN: By ILAF.
Is it the dead body that is prohibit-
ed? I.A.F. people can fly. The Min-
istry people can fily In the I.AF.
plane. In order that the preservation
of the body may be effectuated, no-~
body bothered about it. If that 7’
got to be done, then what is the v.ue
taken about the body of this parti.
cular person?

MR, SPEAKER: It has been got
embalmed. This is for your infor-
mation,

SHRI C. M. STEPHEN: It has been
got embalmed . . .

(Interruptions)

MR. SPEAKER: They have got it
emblamed,

SOME, HON. MEMBERS: By whom?
MR. SPEAKER: By people there. )
(Interruptions)

SHRI K, GOPAL: Keeping it in sn
fee box Is not a proper embalming
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SHRI A. BALA PAJANOR: The
All India Radio has misled the nation
this morning by saying that the body
15 bemng flown there. Till tomorrow,
the dead body cannot come to Matlias
Now, let them send a plane and bring
the body. I endorse the views of

Mr., Gopal 1 am not on rules, Le:
them gend a plane there. (Inteir:p-
fiong)

SHRI C. M. STEPHEN 1 am now
requesting the House to give & direc
tion that the body may be flown im-
mediately. This House must give a
darection or must authorise wyou to
give a direction that the bodv must
be flown immediately. (Interrup-
tions) When the supremec Parha-
ment is silting when the Suprome
Parhament has expressed its condol-
vnces when we are aware that the
body is 1n a very miserable position
far way, when we are aware that 1n
the South lakhg of people are wait-
ing to see that body ard the body
1s there 1n a decomposed srtuation,
when a widow is yelling by the side
of the body, is it not proper for this
House to take measures to ersure
that the body is brought there? TIs
the Government of India so incum-
petent? 1s this House so incompetent,
are we go incompetent that we can-
not give an order that the body be
brought here?

I move that the House should direct
the Government to bring the body
immediately and take 1o Macdras.
This is the request I wanted t> make,

SHRI RAGAVALU MOHANARAN-
GAM (Chengalpattu): I was in
Madrag vesterday when this news
came Thousands of pecple are wat-
ing there When 1 went to his Houze
yesterday evening at 4 pm. thousands
aof valunteers were just standing
before his house and adked me: “Are
you a Member of Parliament? Are
you not in a position to bring the
body from Andemans to Madras
within 48 hours?” Now, we speak of

three or four days to bring the body .

because we do not have oufficient
tacilities. They are talking about

APRIL 9, 197%

References

Asaithambl. We are talking of rules
and regulations All thess rules are
man-made manifestations. We have
made the rules only to give better-
ment to the citizens of this country.
I want to know what are the rules
which prevent biinging the body of
Mr Asaithambi by an Air Foice

20

planc?” They say so because he be-
longs to a different political party
or because he belongs to South

India (Interrnuptions) We do
uot want to politicalise this 1ssue and
we cannot because we belong to a
ruling Party Our hon. Chief Minis-
ter and thg Finance Minister yestor-
day reque<ird our Government here
to take i1mmediate steps to bring
that body I do not know what ex-
actly 1s the state at which the mai-
ters stand today Let them see
toward; that woman That poor
widow is there sitting near his dead
body Who 1a there to console her?
Many people 1n Tamil Nadu are cry-
ing “You Members of Parliament,
what are you doing there, you resign
and come away?' This 13 what they
told me when I saw them yesterday
You kindly take proper steps to bring
the body to Madras as soon as pos-
sible

(Interruptions)

SHRI SHYAMNANDAN MISHRA
(Begusarai): The opmion of the
House in this matter is unmistakable
and unarumous that the body has to
be brought from Andamans by @
special plane Sir, may I submit for
your consideration that the rule sl
though it was passed during the pre-
vious regime, is not a rule to which
the Government must adhere because '
the circumstances in which the exs-
cutive judgment i; required and in
this matter, the executive judgment
has not been exercised in a proper’
manner? There is absolutely ne
doubt about it And the Govern-
ment cannot take reguge in the fact
that there has been rule existing in
their books and so on.

Nuw.slx.mnm“thnr“:::
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8o non-officials or so private indivi-
duals as the rules would like to make
out because we are also concernea
with the Government, we are a part
of the Government and the Legisla.
fure cannot be treated as any othe:
body or association in the country so
that we, Members of the House, are
treated as private individuals and so
on and particularly, when we are on
intermediate journey, we are per-
lorming our duties That 15 a stipu
lation behind the intermediate jour-
ney that we are on duty and theres
fore, this hon Member was on duty.
May 1 also submit that 1t 15 the duty
of the House to direct the Govern-
menil lo bring the bedy by an ar-
craft” But may I also say, Sir, that
in these matters the order of the
Speaker shall be treated by the exe-
cutive as of the highest prionty ana
nobody 1n the country should come
in the way of execution of the order
of the hon Speaker?

(Interruptions,

SHRI MANORANJAN BHAKTA
(Andaman and Nwcobar Klands):
Mr. Speaker, Sir, unfortunately our
colleague, Shr1 Asaithambi, has pass-
ed away in my constituency and the
particular place where this incident

waz in middle Andaman,
Rangat. and I am afraid there are no
medical facilities to be provided to
him because there are no proper
medical facilities available in that
part. Again, on the question of pre-
serving the body, that is absolutely
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terruptions). Sir, at this juncture ¥
share the concern of the House and
I demand that immediately the House
should direct the Governmeni to
carry the body to Madras Thank
you.

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): Mr.
Speaker, Sir, on behalf of the Gov-
ernment I can say that the Govern-
ment 1s keenly aware of the serious-
ness of the situation and of the deep
feclings thai all hon. Members of ihe
House have on this issue.

SHRI K LAKKAFPA: Then why
you have failed?

(Interruptions)

SHRI RAVINDRA VARMA: As
you, Sir, tried to say in the very
beginning this is a very sad oceasion,
and it is not an occasion for contro-
versy. I shall not, therefore, at-
tempt to import any controversy in
making a few observations,

Sir, the question of rules was re-
ferred to; there is no question of
seeking shelter under any rules. At
one point one hon. Member asked
whether there were any rules. There
are rules governing the transport of
bodies of dignitaries by IAF asircraft
These stipulate that in the case of
those who are entited to State {une-
ral;, when they pass away, their
bodies may be transported by 1AF
aircraft. Later on, as you are, per-
haps, aware, in 1988, the Govern-
ment decided that the same facilities
that are extended in the case of
Cabinet Ministers, the Chief Justice

Supreme Court, and others must be
made available in the case of hon.
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same a3 far ax this 1s concerned, as
far as death 1s concerned. TUnfor-
tunately, in this case, the sad dcmse
has occurred in a part of the coun-
try which 1s very poorly connected
Such a 1tuation might not have ari-
sen 1f the sad demuse had occurred
on the mamland wherefrom the body
could have been easily transported
Rules are there, But in spite of the
fact that the rules are there, a very
unforseen situation has arisen wWhere
1he death has occurred at a place
which 1s poorly connected. There-
fore, it is understandable that hon.
Members feel that wunder the given
situation, a way must be found out
Unfortunately, yesterday, the hon
Prime Minister, the hon, Home Min-
ister, the hon. Defence Minister and
I too were not here. As soon as 1
came to know of this, I contacted you
this morning, and from you I came
10 know that perhaps steps have been
taken to embalm the body In wview
of the sentiments that have heen
expressed with great force in this
House, I shall promptly contact the
hon Prime Mmi-ter and all those
who are concerned to see what way
<an be found out under the existing
rules to bring the body back
(Interrupions) I have not compleled
my sentence

SHRI A BALA PAJANOR: We

know what happened yesterday. Let
us not be misled.

SHRI RAVINDRA VARMA: 1
must be allowed to complete my
statement.

(Interruptions)

MR. SPEAKER: Please allow him
to complete his statement.

(Interruptions)

SHRI A. BALA PAJANOR: If
they are sincere, till the body is cre-
mated, the House must stand ad-
journed.

MR SPEAKER: You have had
your say (Interruptions)
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SHRI A. BALA PAJANOR' I am

not here saying anything just for the
sake of 1t. Please do not make re-
marks that will injure my feelings.

(Interruptions)

Yesterday, the Defence Minister
was here Mr, Advan: contacted ham

(Interruptions)

MR SPEAKER Don't record
(Interruptions) **

SHRI RAVINDRA VARMA: I sad
that I shall convey the ..

(Interruptions) **
12 hrs.

SHRIA BALA PAJANOR: M
Varma, you were not here

(Interruptions)

S8HRI C. M. STEPHEN (Idukk:):
The matter 1s before the Parliaent
now. I want to know whether the
Parhament of India has got the nght
to commussion a plane for bringing
the body of the Member of Parha-
ment here. We are not on an ap-
peul to somebody.

(Interruptions)

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE
(SHRI CHARAN SINGH): I had
just arrived, and did not know what
the exact situation was. I am now
told that it is only a question of mak.
ing the plane available, I declare
that the plane will be made avilable,

MR. SPEAKER: The Houge stands
adjourned till 2 p.m. in memory of
the departed soul

12.01 hrs.

The Lok Sabha then adjourned till
Fourteen of the Clock.

—_—

The Lok Sabha then re-assembled at
Fourteen of the clock,

[Mr. Dervry-Seeaxen in the Chair]

— - —

**Not recorded.

e e e

. v E
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WRITTEN ANSWERS TO QUESTIONS

Allcged violation of Procedural and

Financial Propriety by Taj Group of

Hotels in the Construction and Man-
agement of a Hotel in New Delhi

*638 SHRI RAM SEWAK HAZARI
‘Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HARILITATION be pleased to state

(a) whether it 1s a fact that Enquuy
Ofhcer deputed by NDMC to enguire
into the transacltion between NDMC
and Ta) Group of Hotels for construc-
tion and management of a Hotel at
No 1 Mansingh Road, Delhi, reported
gross wiolation of normal procedures
and financial propriety to the beneft
of the Hotel Company,

(b) «f 80, mid the Government hand
over the case to Ciiminal Bureau of
Investigation for enguiry and whether
any report has been received and the
details theieof, and

(¢) what action Government have
taken on the repuirt submutted by the
Enquiry Officer and whether the Taj
Group will be allowed to continue the
management of the Hotel at a great loss
1o the excheguer?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT) (a) An Enqury Officer
was appointed by Delhi Admunstra-
tion, who had come to the conclusion
that procedures and norms of flnan-~
cial propriety had been violated 1n
processing this case

(b) Yes, Sir A cuse has been regis-
tered by the C.B I Their report
is stall awaited.

(c) Ome of the findings of the
Enquiry Officer was that the terms
and conditions of the agreement bet-
ween the NDMC and Indian Hotel
Company were detrimental to the
iriterests of the NDMC, Acocording-
ly, through negotiation, the same
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have been revised and the terms now
seftled are better for the NDMC.
Action with regard to administrative
lapses, 1f established by the CBI, will
be taken

Sun Temple, Konark

“659 SHRI CHATURBHUJ will
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE be
pleased to state-

fa) what are the main recommenda-
tions oif the Commuttee of Experts
which has been set up to ecamine the
problems of preservation and reme-

dial measure, regarding Sun Temple,
Konark

(L) what advice UNESCO has given
in thas regard, and

(¢) the preservative measures taken
us pey the recommendations of the
Commuttee and the advice of
UNESCO”

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER)

(a) The main recommendations of
the Expert Commuittee are as below:-

(1) A small-scale exneriment on
one or two representative pleces of
stone be done, using physiochemical
means (o find out a way of clean-
g the stones without the least
possble damage

(n) Experimental treatment of
the stones with ultra-violet rays
be done pernodically to kill living
organism,

(iil) Some experiments with her-
biades and fungicides with other
chemicals be done to notwce the
reactivity of the stones.

i i EE————— e ——— b S ——

seRaplise to Starred Questions for April 9, 1079 were Iaid on the Table.
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(1v) A combination of bushes,
shrubs and tall trees be used to
stop blowing of sand by wind at
various levels with the tallest trees
reaching bhigher than the monu.
ment itself

(v) Swtable sand-calcher be
placed on the monument at differ-
ent heights and directions to quun=-
tify' the sand (for every quarter
or half year) so that further pro-
tection measures by plantation of
vegetation in the requred direct-
tion may be considered

(v1) It 15 felt that the under-
ground water level should be re-
duced through =inking of tupe
wells

(vn) No ram water should be
allowed to stagnate near the phinth
of the monument An underground
drainage, particulary to drain water
accumulating on the northern side,
be provided Provision may also be
made for pumping arrangement of
the water whenever there is such
a need due to excessive rains

(viii) One of the techniques sug-
gested was the use of polyester
resin or acrybe 1cein o1 vinyl re-
sin or epoxy resin or =illiconates
for preservative coalings and for
consolidation purposes, using it n
a proportion which will have the
maximum penetration so that the
consolidation 15 effective

(ix) The Committee observed
that haphazard structures are
coming up all round the periphery
of the monument and that a Master
Plan for the area should be pre-
pared

(x) The Commitiee felt that the
modern bwlding put up by  the
Survey in the past to accomnodate
loose sculptures withun the temple
compound should be removed

(xi) An Assistant Superintending
Archaeological Eanginser who ecan
function ag 3 co-ordinator and take
decisién on the spot n respect »f
vanous items of conservation and
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development be put in-charge of
the Konark temple

(b) The UNESCO Expert 18 expec.

ted to visit 1n the first wesk of May,
1979

(c) The preservative miasures sug-
gested by the Commuitee at items
(1), (in) and (vin) havc & 1cady been
implemented while the other items are
being mmplemented The adviw cf the
UNESCO expert will ne ~inwmidered
when he gives hiv 1epor' fier the
wvisit

Clinical Posts in JN Medical College,
Aligarh Muslim Unnersity

*660 SHRI NATVERLAL B
PARMAR, Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state

(a) whether Chutan: Commitiee had
«nspected the facililies a\.ala'le at the
J N Medical College affihated with
the Aligarh Muslim Unn ersaity,

(b) whether Commititee had recom.
mended some clinic and non-clmc pro-
fessional posts lor the smooth teaching
programme 1in the college

(c) whether the above recommenda
tions had been accepted * the Uni-
versity Grants Commuassion and whether
on the recommendations of the Chutam
Committee, the UG C had released the
non clinical posts whereas the release
of clinical posts still remain pending
with the Umversity Grants Commig-
sion,

(d) whether Indian Medical Council
bad threaiened the Umversity Grapis
Commnsgiots about the possible derecog-
mtion of JN Medical College;

(e) whether clinical posts are not
released,

(f) what Government propose to do
to compensate the clinical stafl who
become junior t0 the noh~glinical
conterparts whose posis have alneady
been released; gnd

(2Y when £linkeal posts of JW, Maedi~
cal College are likely to Le releawed?
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (a) ic (g) Accordng 1o
the 1nformation {irmished bv the
University Granis Commission 1l
hid appointed a Committee with

Dr D N Chutan Director
Postgraduate Institute of Medical
Education and Research  Chandi-
garh as 1its Convenor to e»a-

mine the development proposals of
medical education for 5th Five Year
Plan 1n respect of J N Medical Col-
lege of Aligarh Mushm TUnversity
and to make recommendations to the
Commssion within an allocation of
Rs one croe 1in two prioritiec—flist
prionity with 2,31d of this allocation
and second priority within 1/3rd of
this allocation, which was also not
to inciude the requirements of the
hospttals The Commuttee wisited
the Medial College to assess the
exasting level of facilities for this
‘purpose 1his Commttee recom-
mended, inter-alit additional posts —
both teaching and non-teaching-
covering the non-clinical and ehniecal
departments for the teaching  pro-
grammes of the Medical College At
its meeting held on 28rd August,
1977, the University Grants Commis-
sion considered the recommendations
of this Commititee and generally ac-
cepted the same with regard to the
pre and paraclimical departments
It aas, however, not posuible for the
Commassion at that time to accept
the recommendations relating to cli-
nical departments 1 view of the fact
that these recommendations had been
linked with the provision of 150 ad-
ditional teaching beds to conform to
the norms prescribed by the Medxal
Council of India, ms the hospital at-
lached to the Medical College hud
only 350 beds and the positions re-
commended by the Commirttee for
the chinpcnl departments could be
Cieated only after p deGision on the
Increase of the hed strength in  the
hospital attached to the Medical Col-
lege nad been taken in eonsultation

With the Government of Indla Ia
November, 1978, the Government of

India agreed to the prowvision of ad-
ditonal 150 teaching beds at the
Medical College Hospital of Aligsrh
Mushm University to conform to the
mimmum standards prescribed by the
Medical Council of India provided
the additional expenditure can be
met out from the Plan allocation of
the Unuversity Grants Commission of
the Sixth Five Year Plan  The
Cormurussion has sinte released all
the teaching and non-teaching posts
recommended by the Committee for
the various clinical departments of
the Medical College on 20th March,
1979 It has also conveyed its ac-
ceptance to the provision of addition-
al IS0 beds with effect from 141979

2 The Inspectors of the Medical
Council of India, in their periodical
mspection report (July-1978) received
by the Umvermty during January,
1979 m respect of the J N Medical
College, Aligarh Mushim University
observed that 150 beds need to be
udded to the Hospital bed strength
on utmost priority and that it 13 not
possible to contme to accord recogni-
tion to this College unless this 1=
undertaken immediately

38 The Umversity has its own rules
embodied in Statutes or Ordlnances
regarding senmiority and the same are
also applicable to the staff of the fa-
culty of Medicine

Pensionary Benefit to Retired N.D b
Instrustors

*861 SHRI R L KUREEL Will the
Minwster of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state

(a) how many National Disapline
Scheme Instruclors were taken over by
Delhi Admimstration (Directorate ol
Education) on 1st November 1§72 and
1st November, 1876,

{b) how many have since got retired
and their date of retiremeht,

{¢) whather they were taken over on
regular basis or ad lLoe baus and they
refired on which of the two basis,
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(d) whether
Lenefits; and

they get pensionary

(e) if not why?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) According to infor-
mation made available by Delhi
Administration the services of 339
and 24 National Discipline Scheme
Instructors were taken over by Dellm
Administration (Directorate ef Edu-
cation) on 1st November, 1§72 and
1st November 1976 respectively.

(b) One Instructor retired as Juni-
or PET, on 31-5-1976 and two Ins.
tructors retired on 28.2-1979,

(c) The services of all the N.D.S.
Instructor were taken over in the
Diurccterate of Education on regular
basis and retired accordingly.

(d) Yes Sir
(e) Doeg not arise,

Housing Problem in Delhi

*662. SHRI KANWAR LAL
GUPTA Will “ the Minister of
WORKS AND HOUSING AND SUP-
PLY AND REHABILITATION be
pleased to state:

{a) whether 1t 15 a fact that the in-
creased rate of population in Delli 18
the highest amongst the Capitals of all
the countries of the world;

(b) if so, what specific steps Govern-
ment propose {o take to solve the hous-
ing problem in Delh,

() bave Government made any study
about the increase of rent and increase
of prices of land and buildings 1n Delhi
in the last ten years; and

(d) if so, the details thereof?

THE MINISTER OF WORKS AND
HAUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

APRIL 9, 1979
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(b) The following sieps are, never.
theless, proposed to be taken:-—

(1) the D.D.A. proposes to cons-
*truct 20000 dwelling units every year.

(i1) The Delhi Administration
intends utilising the Plan outlay of
Rs. 9 crores tentatively agreed to
for 1979-80 for construction of
staff quarters, developing sites for
landless labourerg and providing
loan facilities for construction of
houses

(in) Private builders are being
associated by inviting them on an
experimental basis by the D.D.A.

(1v) Siteg and Services program-
me is proposed to be taken up by
the D.D.A. to provide plots for the
prospective builders

(v) Plinth areas of various cate. .
gories of houses have becn reduced
and specification lowered to enable
more houses being built with the
same amount of funds

(vi) 21800 quarters are wunder
construction|sanction under the
aegis of the CPWD

(vii) In addition, ronstruction by
Coop societies are glso being en-
couraged.

(¢) No, Sir.

(d) Does not arise.

Non-Avallability of Departmental
Forms

*g63. SHRI BAPUSAHEB PARU-
LEKAR: Will the Minister
COMMUNICATIONS be pleased I
state

(a) whether ltl.-uucubutmn!::
the departmental forms such as 3",
Bill forms, service.books, H.O.
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(c) what amount would have been
spent if the sald forms were made
availaple through Government or de-
partmental printing press?

THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
BUKHDEV SAI) (a) No, Sir. No
complaints non-availability
of these formg haive come to notice.

(b) No forms were purchased by
Post Offices 1n Maharashira State in
last threg years Some forms were
got locally printed by the Postmaster-
General from private pressés and the
total ependiture incurreq for T.A. Bill
forms, Service books and H O. Cash
Books during the last three years is
as follows:

HO Camsh Total
Book

TA Bill Service
Boaks

Rs R Ra. Rs
197576 430 10 430 10
1976-77 125 15
1977-78 128 6aolio bq0
TorAL 250 430 10 6oBo 6760 10
() The amount that would have been spent if the stid forms were/printed at Go t press
n as follows —
TA Bl Servic HO Cash  Total
Book Book
Rs Rs Rs Re.
197576 . . 480 . 480
1976-7y 146 54 . 148 34
1977-78 146 54 6130 35 Gayé 89
ToraL

w3 o8 4B Grgo gy 5903 43

(b) if so, details of the sgame, ’

(c) whether the schemes have heen
approved,

(d) the smounts sanctioned for their
implementation; and

(#) if answer to (c) above be in the
nmmthurnp?m%am‘!
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THE MINISTER OF WORKS AND
HOUBING AND BUPFLY AND RE-
HABILITATION (BHRI SIKANDAR
BAKHT): (a) Yes, Bir,

(b) The following proposals were
received from the State of Karnataka
sinee commencernent of the Centrally
Sponsered Accelerated Rural Water
m%ho‘rmehlm‘-ﬂ and

1977-78: Piped water supply
schemey for 421 villages at an esti-
mated cost of Rs, 538.78 lakhy and
Borewell schemes for 803 villages

at an estimated cost of Rs. 100
lakhs., '
1978-79: Piped water supply

schemes for 131 villages st an
estimated cost of Rs. 161.60 lakhs
and borewell schemes for 2547
villages at an estimated cost of
Rs. 304.20 lakh.

(c) to (e). Piped water supply sche-
meg for 271 villages at an estimated
cost of Rs. 275.41 lakhy and borewell
schemes for 803 villages at an esti-
thated cast of Re. 100 lakhs were ap-
proved in 1977-T8. No schemes could
be approved in 1978-78, The remain-
ing schemes could not be sanctioned
ag they did not conform to the norms
and guidelines of the Centrally
Sponsored Accelerated Rural Water
Supply Programme,

Rs. 140 lakhs were released as
grants-in-gid to Karnataks during
1077-T8 and a further amount of
Rs. 105 lakhs were released during
1976-79 for execution/completion of

worky under the Programme,
Scope of Development 0f Cashew
*865. SHRI G. BHUVARAHAN:

Will the Minister of AGRICULTURE
AND IRRIGATION be pleased {0

APRIL 8, 1070
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Re, 30 crores to develop Cashew plan-
tation in Tahzania;

(b) whether the Ministry of Agricul-
ture and Irrigation consulted Cashew
Development Council before going into
agreement with Tanzanian Government
to develop Cashew plantation in their
country; and

(c) 1f not, why?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
There is good scope to  develop
cashew in our country and as such
there is, at present, no proposal to

expend Rs. 30 crores to develop
cachew in Tanzania.
(b) and (c). Does not srise.

Survey on Abolition of Child Laboar

*866. SHRI SHANKERSINGHJL
VAGHELA:
SHRI MUKHTIAR SINGH
MALIK:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Institute of Public Co-
operation and Child Development,
Bombay conducted a survey Iast year
on the abolition of Child Labour in
the country;

(b) If so, whether the study report
has revealed that abolition of child
labour will be unrealistic and uynreli-
abls as it would only aggravaie the
misety of the poor; and

(c) whethar the Government of Jadiz
have examined the study repert and
if sa, the reaction thereto?

mummmorgéam

(d)'l‘htﬂtw
m&mmﬂmﬂw
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Dévelopment, New Delbi (not Bom-
bay) eonducted a study on “Working
Children in Bombay” (not on aboli-
tion of child labour) in 1978,

(b) Ves, Sir, The Study suggested
that at our present level of our eco-
nomic development, any thought of a
total abolition of child labour
wonld be an unrealistic and unreali-
sable proposition and, in the absence
of possible alternatives, this measure
could aggravate the misery of the
poor,

(¢) The Government of India have
since constituted a National Commit-
tee, to look into various aspects of
Child Labour, with the following
terms of reference:—

(i) Examine existing laws, their
adequacy and implementation and
suggest corrective action to be taken
to improve implementation and to
remedy defects

(ii) Exemine the dimensiong of
child Jabour, the occupations in
which children are employed etc.,
and suggest new areas where laws
abolishing/regulating the employ-
ment of children can be introduced

(iil) Suggest wellare measures,
training and other facilities which
would be introduced to benefit
children in employment.

The National Commitiee will consi~
,der, among other ihings, the find-
ings of the Bombay Study.

Preservation of Historical Mosuments

*867. SHRI EDUARDO FALEIRO:

Will the Minigter of EDUCATION,

‘' SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government 18 aware of
» the need to protect our histerieal monu-
Ments and the efforts made so far In
this reffard Are ins¥eguate:
(b) whether Government will evolve
8 sclentific appreach to preserve these
menuments; apd
(c) ¥ wo, detelly tiveréof?

THE MUNSTER OF EDUCATION,
mmmmgwcmm
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(DR. PRATAP CHANDRA CHUN-
DER): (a) The historical monu-
mehnts of national importance are
looked after by the Archaeological
Survey of India while monuments
other than those of national impor-
tance are maintained by the respec~
tive Stateg through their Depart-
ments of Archaeology.

(b) & (¢) For preservation of
monuments (both structural and
chemical), the Survey is already
following scientific methods, as evo-
lved from time to time and appli-
cablg to Indian conditions. The tropi-
cal climaty conditions in India and
materials used jn monuments are not
comparable to those European coun-
tries There are 14 laboratories setup
by the Survey to cater to the needy of
chemical preservation. The chemists
and engineers of the Survey are well-
known for their expertise in interna-
tional fleld of preservation. The
gardens fd"m in and around na-
tional mdhuments are also highly ac-
claimed.

FaC wiw ¥ voetsh oie bh ¥
wrole Favdw gt & qewt e
fawnre

668 st inT www Fay - w7 Wure
Ffrog A v g w0 fr -

(%) =t goerT wr fawie wiw
TIWAT X IWNT KA H qgaA
Wi A7t ddat wr fasare wF w7
t mfs gaer seqrea awar ¥ ofy
B WX

(w) afc g, ar =@ gowIT &
s 9T wWuEH % fag  www
smaerr feqt § a9r af 1878-79
w @HAT W AT F @ @war ¥
fieesfr gfg gy ?

wwre swrenr ¥ owd it (ot
wifc wete gt wiw) @ (%)
s 2de gy & ow-
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oty W A7 N qaEg et
T wratagey W fafa % § W
€ 9T W qwwar F Qe wid
giar @ 1 feT wY g7 wrearAt
% gumw wE @ o & Wi qu
ITE WAAT Wrew PR AW LAWT
TEMTA AT T A AETT AYAT |

(@) ¥ srirwaray & fag
uraww faefin syoqr w¢ @ ok
£ | Ut gww w FeqTRw arwaT
Y 20,000 WIKAT ¥ aPreg UF
oy WY W agrd o AN ¥
FTCAT? & YUY WWrr ¥ &war
& 10 FQT TAQ & qFw & QXM
ITERT ¥ AT ¥ qATRT 18
w0y ¥4 ¥ Yr7 F argewr Io-
ET ¥ IJEYIT A% A A €T WAy
g1 @¥  owrar A9 wTreer ¥
2T XTT T IAET IAETT W
TIAT ARAT 1,06 e sy
T FCOT} ¥ AYT T 5,00,000 2eprr
FINT-TF qATH w7 gAY R0

Utilization of Agricultural Waste

Material
*800. DR. VASANT KUMAR
PANDIT: Wil} the Minister of

AGRICULTURE AND IRRIGATION
be pleased to gtate:

(i) Hard Board Paper Board and Krafd Paper

(W) Fabrica . .

(W) Fabrics and Blankets

To scale up the bench scale resulfs
obtained to production levels, the
ICAR i taking steps to build up re.
quisite infra-structural fecilities

(e) the current Geolden
Jubilee Year of the ICAR, the Labo-
safory plens to take up work on:

(1) Upgrading of fibres at village
level,

APRIL 9, 1878
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(a) whether the Jute Technological
Research Laborafories at Calcutta
have succeeded in developing techno-
logy for commercial utilisation of
agricultural waste matenal;

(b) if so, whether the Indian Coun-
el of Agricultural Research has g
plan to exploit the use of flbre from
Jbanana, pineapple, jute ang cotton
waste for making of hardboard, paper
board, kraft paper, blankets and fab-
rics; and

(c) other plans and scheme Gov-
ernment have sponsgred in this be-
half during the current golden jubilee
year of the Indian Council of Agri-
cultural Research?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND TRRIGATION (SHRI BHANU
PRATAP SINGH)* (a) Yes, Bir. The
technology for the utilisation of
agricultural waste materials such as
Jute Stick and wastes, Banana Stem
and Pineapple leaf fibre has been
developed by the Jute Technological
Research Laboratories. To  exploit
the technology commercia] lines, Pilot
Plants for it propogation would be
required.

(b) Yes, Sir, The ICAR will demtons-
trate and advise the Jute Induatry
to exploit the following itemy that

have been developed from out of
waste materials;

Out of  Jute Stick & Jute wastz.

o hmymae

. Outof Coston & Jute wae
(2) Training of jute growers io
fibre grading.

(3) Demonstration of jute~fibre
machine and

(4) Technical collaboration with
the State Small Sesle Privete T
treprenuers on woollenised Juts fof

and from
ﬁmmm

iy
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Discussion with State Gevernments
on Scheme for Destitute Ola
Pearsons

*§70, SHRI K. PRADHANI: Wil
the Minister of EDUCATION, SO-
CIAL WELFARE AND CULTURE
be pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment to discuss with the State Gov-
ernments any scheme for taking cpre
of the destitute old persons; and

(b) it so, what are the details re-
garding scheme of Government in
this regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHAN.
DER): (a) No, 8Bir. There is no
proposal for any discussion on this
subjett, at present. Hbwever, some
States have formulated and are im-
plementing old age pension schemes.

(by Government of India have no
schemey for taking care of such per-
sons, at present.

Proposal to take over mere Sugar Mills

*871. BHRI SARAT KAR: win
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(n) whether Government propose to
take over some more sugar mills In
the country; ' '

(&) it s0, the delails rdgarding the
Policy -of .Government in this regard?

*672. SHRI SHYAM SUNDAR
GUPTA,

SHRI G M. BANATWALLA:

HABILITATION be pleased to state:

(%) whether Government have seen
the press reports that appeared in
the Hindustan Times dated the 8th
March, 1879 under the heading “Water
Crisis ahead’;

(b) if so, whether Central Govern-
ment propose to take any action or
chalk out any plan to augment the
supply of water in the Capital;

(c) whether Central Government
propose to give any financlal aid for
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(d) Loans of Ra. 8.85 crores and
Rs, 8130 lakhs were advanced 'to
MCD., and NDMC. respectively
during 1078-79, for their water sup-
ply and sewerage gchemes,

Siatement

Broad details of measures to augment
drmiing water supply in Delhi.

Long term (under way):

1. Early commissioning of the
remaining 50 MGD Water Treat-
ment Plant at Hyderpur.

2. Construction of 6
RCC Wells.

8. Construction of a new 100
MGD Water Treatment Plant 1n
North Shahdara.

Bhort term:

4. 22 tub-wells have been sunk
by NDMC to supplement the supply
by 2 MGD.

5. 18 booster pumps have been
installed by NDMC to improve the
supply/pressure,

6. Steps have been taken by
NDMC to prevent the wastage/
mis-use of filtered water.

7. Prompt repair of leakages,

additional

Proposal for Openimg New Branches
of Indian Institute of Management

*673. SHRI S. R. DAMANI: Wil

(a) whether the Government pro-
pose to open new branches of Indian

(b)lflo,lhtd.hﬂl!nr&d?.m;oi
the proposed plages new

APRIL 9, 1979
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THE MINISTER OF EDUCATION,

" SOCIAL WELFARE AND CULTURE

(DR. PRATAP CHANDRA CHUN-
DER): (a) No, Sir.

(b) Does not arise.

%3
i
F
C)
H

q%
(wrke W o) F ywTA W wew
fawrg ofiwaret & fag ss fafer-
g7 wafofy st Y ww SgraaT
tr T wT far & | qE¥
wfaforr, wafol awrchefr fawre
g WY g gfcdtwrs ¥ 30
ffoae wrare aw Wt grofie ¥
{ 3
(v) wg ww egwar waq
frrd et ¥ o g ¥
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fog § 1 ww sgwar wr -
m:’fﬂ!ﬁ fear mar & 1 fig
LrTE ORI ¥ T AT g &
et & fae 33 e afcaeermst

o fraifor fwar & 1 R @Y at
uY ggraeT o7 I fed sy o
gwmer &, e s Ay o
war ¢ -
fiewem
*H g HT T g
(wrwz fafrs)
weriefte  wfory
favre  sraciste
a9 fawrer
g
1. fafwe ot
(%) =€ wfre fasriorr-
o wer fgwrd
qf@raarai w1 fmfor 67.0 24.0
(w) wrgfmirecer
oy . 16,0 6.0
2. JTETT WIT a%-
el Fwerd . 0.5 -
. wfma e . 1.5 -

W 85.0 30.0

Intensive Research for bemefit of Eeo-
nowdeally and Ecolagically Handioagped

*878. SHRI SURENDRA BIKRAM:
! SHRI AHMED HUSSAIN:

Wil the Minister of AGRICUL~
zummmmﬂouhm

(a) whgthey the WMinisicy have &
Prograpamie o edlest 50,000 fewflies
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employment of participating femilies
is expected to result from this pto-
gramme,

(b) Details of various projects ap-
proved from the Cess Funds are given
in the statement placed on the table
of the house.

Statement

The following projects for intensi-
fying research and training in eco-
nomically and ecologically backward
areas have been approved from Cess

{1) A scheme for the develop-
ment of manpower in
Mﬁmmm

350 Districts hes been sanctigned
in which 3550 fellowships Ddve
been provided to enabls the peéoble



people in the village based voca-
tions,

(3) Intensification of research on
seed production technology to im-
prove the quality of seed in Cotton.

release lac coated urea and opera-
tional research on its cost-benefit
characteristics.

(5) Establishment of 16 research
centres io intensify research on
pulses and oil seeds to develop
technology to fit them into the
irrigated and dry land cropping

. (6) Intensification of research on
. cartain basic aspects of sugarcane
cultivation and also to develop and
popularige the short duration
sugarcans cultivation and also to
. develop and popularipe the short
duration gugarcane variety based
cropping patterns in differenut parts
of the country. This project iz also
being finslised for sanction.

(7) A project iz also finalised for
developing simple and cbeap tech-
nology to convert sugarcane into
othanol (power alcohol). This

APRHL 9, 108
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programmae have tifed and

already begun. . J
Shortage of Prophyletic Auti-Bables
. Vaccine

*676. DR. BLJOY MONDAL:

SHRI MUKHTIAR SINGH
MALIK;

Will the Minister of AGRICUL~
TURE AND IRRIGATION be pleased
to state:

(a) whether Government has seen
the press reports appearing in the
‘Hindustay, Times’ dated the 25th
February, 1978 wheremn it has been
ata that there is acute shortage
of hylectic Anti-Rables Vaccine
in Delhi and New Delhi;

(b) if so, the reasons thereof; and

(c) whether any steps have been
taken by Government to meet the
acute shortage of this vaccine and if
not, why not?

THE MINISTER OF AGRICUL~
TURE AND IRRIGATION (BHRI
SURJIT SINGH BARNALA): ()
Yes Sir,

(b) & (c). The Delhi Muniaipal Cor-
poration hag reported that there is no
shortage of Prophylectic Anti-Rabies
Vaccine in any of the eight veterinary
mma under the Corporstion In
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" ¥inancial Amisisnce to Siates 10
. buy Paddy

*g7T. BHRI G. MALLIKARJUN
RAO: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether the Central Govern-
ment are giving any financial assis-
tance to the States to buy paddy
lying with the peasants, not purchas-
ed by FCI; and

(b) f so, the amounts given?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SNGH): (a) Central Gov-
ernment are not giving any financial
assistance to the Stateg to buy paddy
from the peasants which are not
purchased by Food Corporation of
India. It is the responsibi-
lity of the State Governments to
arrange for requisite finance for
undertaking procurement operations
of paddy. Apart from making the
budget provisions, the State Govern-
ments also avail of cash credit limits

the natjonalised banks. Requests of
State Governmenty for the cash
credit facilities are supported by the
c(;::fn-ﬂwmmt when approa-

(b) As the cash credit arrangements

financial arrange~
ments for purchaite of paddy only.

Fopper ang Sploes Development Board

(b) the functions of this Board;

(c) the tihe by which it Wil be set
up; and ‘ .
(d) finaneial implications thereof?
THE MINISTER OF
TURE IRRIGATION (SHRL
SURJIT SINGH BARNALA): (a) to
(d). A proposal for the setting up of
a Pepper and Spwes Development
Board was considered by the Gov-
ernment. It was, howev decided
that #n order to achieve objec-
tives of inereased preoduction and ex-
ports a Task Force consisting of the
representatives of Ministries of
Agriculiure and Irrigation (Depart-
ment of Agriculture) and Commerce,
ICAR and Planning Commision may
be constituted. Accordingly a Task
Force has been constituted under the
Chairmanship of the Secretary
(A&RD) in order to review the pro-
gress of development programme for
Pepper and Spioes and for suggest-
ing suitable meazures for lucreasihg
the production and exports of pepper
and spices.
LCAR. PFlan to siep up Research in
Tribal Areas
*§78. SHRI JANARDHANA POO-
JARY: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

' (a) whether LC.AR has drawn up
a plan to step up research in tribal
areas, and

*(b) it so, the details thereof?
-THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes Sir.

(b) A note has been placed og the
Table of the house.

[ H Nm

w o, . -

The following projects bLave
sanctioned for research inffor
ateas and are implemented. —

v 1 Operationl Bu-mhm
District

for Econemic-
bal Pecple in Maeighat
Amravati,

i
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2. Study of natural and physical
Tesources, socio-economic cons-
traing and farm and forest prac-
tices of three tribal districts,
Madhya Pradesh.

3. Operational Research Project
for Development of Tribal Area in
Mandla Distret (Madhya Pradesh).

4. Regional Research Centre for
Herticulture Crops has been started
at Godhra in Gujarat.

in Sriakulam District of Andhra
Pradesh,

8. Two stations have been estab.
lisheq for horticultural ressarch at
Ranchi and Netrahat in Bihar.

In addition, the following projects
are being processed for sanction:—

1. Soclo-economic upliftment of
Tribals in Tehsil Kinwet District
Nanded.,

2. The scheme for Economic up-
liftment of the Tribal in the area
of Amirgadh and Danta of Dis-
trict Banaskantha, Gujarat State.

APREL 9, 1870
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7. Establishment of a centre
under Central Soil & Watar Cohn-
servation Resseareh and Training
Istitute in Tribal Areas of Keraput
in Orissa,

8, Scheme for intensification of
on

Research upland rice and Marua
(Ragi) for Tribal Areas of Pihar
under the R.A.U, Bahar.

9. Scheme for Crop Improvement
as a research suppert for Tribal
Development Agency, FPhulbani
in Orissa,

10 Scheme for Crop Improvement
as a research support for Tribal
Development Agency, Keonjhar in
Orissa,

Suspemion of Empioyess in D.D.A.

6401. SHRI DAYA RAM SHAK-
YA: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) whether it is fact that the cases
of six employees of DDA, placed
under suspension and whose nashes
were displayed in the daily issuk of
the Hindustan Times dated 7-3-1978
at page 8 has not been decided by the
DDA. (Delhi Development Auwbho-
rity) ag yet, if so, why;

(b) is it also a fact that the subsis-
tance allowance for which they are
entitled has als, been stobped after
six months; and

(c) ig it correct that the cases of
these suspendey employeey were in-
vestigated by the Delhi Police bad
not submitted his final report yet now
and the reason?
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(b) No, Sir. One of the six em-
ployees has since been re-instated and
subsistance allowance at the rates
initially sanctioned is being paid to
the remaining five persons,

Taking Over of NDS Instructors on
Fermanent Staff Streagth

8402. SHRI SHYAMLAIL DHU-
RVE: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether in the year 1976-77
there was any order of the Directo-
rate of Education Delhj that educated
unemployed and NDS  Instructors
taken on 1st November, 1972 be treat-
ed on permanent staff strength with
full work load (1n post fixation); and

(b) it so, name of school and num-
ber of NDS Instructors taken on 1st
November, 1972 and the number of
NDS Instructors not covered under
this stand?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SO-
CIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) According to the
information furnished by Delhi Ad-
mimistration no such order weas is-
sued by the Directorate of Educa-
tion, Delhi,

(k) Question does not arise.

Financial Help te Punjab io esmplete
Sugar Mill

6403. SHRI BHAGAT RAM: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Chief Ministyr of

(b) if so, reaction of {he Govarn-
ment thereto? !

THE MINISTER OF STATE IN THE
Y OF AGRICULTURE AND
IRRIGATION (SHR] BHANU BRA-
The

gﬁ' m:l - ;Mé.:ﬁmiﬂm

*d a communicxtion Deputy

CHAITRA 19, 1901 (SAKA)
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Prime Minister and Minister of Fi-
nnce in the last week of Feb.
ruary, 1979, requesting him to persuade
the All India Bnancial institutions fo
clear the pending applications for
financial assistance to two sugar mills
being set up at Zira and Gurdaspur,

The incentive scheme in respect of
factories has been under revision
subsequent to the change in policy
of sugar. In the mean time the fin-
ancia] viability of these projects is also
under examination, Necéssary action
regarding clearance of pending appli-
cations will be taken in due course,

Rural Telephong Exohauges

6404. SHRI SURENDRA BIK-
RAM: Will the Minister of COM-~
MUNICATIONS be pleased to state:

(a) number of telephome exchanges
which have so far been operating in
distant rural areas;

(b) what steps the Government are

(c) number of many rural tele-
phone exchanges being opened dur-
ing the Sixth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEV SAI): (a) At the beginning of
the 6th Plan, about 2,900 telephone
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. . . Scatemrent
Puiicy for Provision of PCOS and COS en Less,
' Categories of Stations
(1) District Headquatters
* (a) Sub Divisional Headquarters
" (3) Tehsil Headquartess
(4) Sub Tehsil Headquarters
(3) Block Headquarters
@mwi:h a population ﬁmwhm in

Condition for provision of Public Call Offices. Condition for provision of Combined Offices

will be progremively i we of Whll be preogressively irrespective of
loes and tmymdiﬂnm;m Joss and without any conditions of minirmum
revenuc, revenue.

L]

(7) Places with Police Stations under the charge
of an Officer of the rank of Sub Inspector
of Police or above.

Coadition for provision of Public Call Ofices Condition for provision of Combined Office «

.‘m. revenue should be at least The anticipated revenuc should b= at least
Annual Rennmlw of the ARE Recurring

% maad % m--;& rﬂ.i% o:d.l.nn'(rmmd:; m
-uu. e% of ARE In hilly arcas, mdmmtmx ARE in

(8) Out of the way places. i i

Condition for provision of Public Call Offices _FMM&MWMOM

Whmﬂ

mf‘”umnm,

*

) Should be Kms. (radial distance Should be
m(:)‘ I 40 ( ) () Aoyl mhymdnxu radial di-
s (8) The an whum (6) The anticipated rovenne dhonld
in *of in
LA A R Wi T T g
, ‘ ) ¢ ARE in hilly aress.
M
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(9) Tourist/pilgrimage centres/agricultural/ irrigation/power projectaites/townshipa.

— i e———

Condition for provision of Public Call Offices. Condition for provision of Combined Offices.

B —

(l.)%'!':trnmicipl.lcd revenue should I;er at hi: (=) m?k'ﬁxﬁmmulumé
ARE in ordinary areas, 1 ARE ] ordinary 5
ﬁn&wﬂmuﬂ:o%d %mhiﬂrm minh&wdmm :u&o"
ARE in hilly areas.
(ih'.!‘h anticipated loes should not exceed

- in ordinary and
m.;mpﬁ.'mmrﬁ;'m

(10) All other Stations

Condition for provision of Public Call Offices Condition for provision of Combined Qffices

On the basis of financial viability or on rent and On the basis of financial viability or on rent

guaranice in case of loss. and guarantee in case of loss.

Norx : (1) For considering the tion figures, the population of the town or village alone should
take into account notthstofa.r?d‘m:orvﬂhgmmmhdm
where a group of villages within & radius of 10 Kms. from a tral village can be con-

Neo officc should be loss if another i i
(=) ﬂﬁlﬂ%mam opened on an telegraph office is already working

Basis of Recrultment and Deputation iayotdlnctmumnmgmm
for Technical Posts ODen markets?

0405. SHRI AHMED HUSSAIN: .
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to, THE MINISTER OF . AGRICUL-
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In addition, deputation is resorted
to when there are short-term vacan-
cies,

(b) During the last three years, ¢
technical posts have been filled by

APRIL 9, 1970
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deputation and 7 posts by direct re-
cruitment. The details are given im
Statement IT.

(c) Majority of the posts are filled
by direct recruitment open to talent-
ed persons from the open market.

Statemem.-I
T
Prometon  Drect . Deputation

1 2 4 5 o

1 Director Farm Information . 1500—1800 Yes . o

2 Director Extension Training. . Do. Yes . .

g Joint Director (Ext) . 1300—1700 50% Yes 509 Yes h

4 Joint Direclor (Farmers Traning) Do. 50% Yes 50% Yes .

5 Jeint Director (Farm Information) Do. 50% Yes 509% Yes

6 Joint Director (Women  Pro-

gramme) . 5 . . Do. - Yes .

7 De:lu.gm mﬂ (li‘arm : 3 1100—1600 Yes - e

8 Exhibition Officer . Do. . Yesu .

9@ Senior Extension Officer Do. Yes . .
10 Extension Officer . . «  700~—1800 5% Yes 50% Yes .
11 Senior Home Economist . 11001600  Ye¥ .o .
12 Regional Home Economist 7001300 e Yes .
13 Offset Production Officer - . Do, . Yes v
14 Horticolture Officer . . . Do. ve Yes .

15 Senlor Extension Officer (Evalua-

tion) . . . . . 1oo—16o0 - Yes .

16 Extension Officer (Evaluation) 700-—1300 5% 50% .

19  Amistant Livestock Officer . 6501200 .. . Yei

18 Offider-in-Charge W.C.CS. Do. - : Yey
.19 Youth Organiser (Male) . . 550900 . Yo
a6 Youth Orjaniser (Pemale) . Do. s Yes P
@t Amistant Extension Offioer . Do. 50% 50% '
Ay i O w% % -,
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1 2 3 4 5 ¢
23 Senior Research Amistant (Women)  550==goo . Yo .
a4 Chief Artist : . . 650-1200 Yes . .
%5 Photographic Officer , . . Do. Yes .. .
26 Photographer . . . + 550-900 . Yes -
27 Technical Asmsistant (Agriculture) , 4a5-700 . Ya .
o T AminFlomelde b, Ya .
29 Artist (Senior) , . . 550-900 50% 50% .-
go Artist (Junior) . . . . 4a5-700 - Yes s
81 Assistant Artist (Retourcher) . Do. Yes e -
g2 Halftone Etcher . . . 425600 Yes .e ..
33 Veritype Opemator . «  435-700 Yes . .
84 Prem Operator . . . 425700 50% 50% .
95 Amistant Press Operator . . ggo-560 50% 50% .
g6 Project Operator . . . 425-700 Yes .
g7 Asstt. Projector Operator . 830-560 .. Yes
8 C ap-cum-Pl ) « 4257790 5% 5°% ..
39 Asistant Cameraman-cum-Plate-

maker . . . . ggo-3bo . Yes e
40 Gmphotype Operator . . Deo. Yes . .
41 Caligraphin = ) . Do, e Yes .
42 Translator, . B . " Do. .o Yes N .
43 IBM, Operator (8r.) . . 330560 50% 50% .
44 IB.M. Operator (Jr.) . . 260-400 - Yes
45 Mechanic % . . . 3Bo-560 - Yes veo
46 Carpenter (Grade I), Yo . -

320-400

47 OCarpenter (Grade II) . 260-350
48 Painter . R N . Do. - Yes

49 Bromide Printer 260-350

260-400

. . . . Yeu .
50 Addresograph Operator . Yes - -
51 Head Binder . . .o . 9s0-560 Yes - .
52 Supervisor Livemtock , . =6o-350 . Yes -
33 Informmtion Asistant s . Do. . Yes "
54 Exhibition Assistan . 425-700 Ya - .

Se—— L
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1 2 3 4 5 6

55 Technical Asmistant (Economics) 425-700 Yes

56 Mouater-cum-Finisher « ab6o-g%0 Yes e

57 Printer " . . . 260-850 Ya . o

58 Eicher Class II | . . Do. Yes

59 Dark Room Asistant . . 210-290 Yes

6o Cpmputor : : : . 2604400 Yes

61 Paperman & . . . 2a5-308 Yes

6a Tilter . . . . . 210-290 . Yes .

63 Camp Supervisor . . . 260-350 Yes

64 Deiver . . . . . a60-3%50 Yo

65 Scooter Driver , . . . 260-350 e Yeu

66 Operator (Si1lk Screen) . . 435-700 Yes [, .

67 Operator (Film Strips) . . Do. Yes

68 m l‘mﬁmOpaanm- P e ‘

69 Oraining Operator ., . . 260-400 . Yes

70 Inspector Livestock . . . 435-700 Yo .

71 Amistant Exhibition Officer (Gr-

ade I) . + .+ . b65o~1200 Yes .
72 Assistant Exhibition Officer . 550-900 5% 50%
Statemsent-II
Dulails of the Tachnical Posts filled by Depulation| Direct Racruitment during the last thres yoars.
Name of post Scale of post No. of Provision in R/
posts Rules

1. Filled by Depuiation Rs. .
(#) Joint Director (Extension) 1300-50-1700 1 30% ww:ﬂm
(}) Photographer . . ., ., 350900 x Direct recrultment.

{r) Technical Amistants (Agriculture), 4a25-700
(These nre all short-term  wacancies) .

8. Pilled by Dirsct Recruitment :

(s) Joint Direct on (Extension) , . 1300-§0-1700
(8) BExtension Oficer . . +  700-1500
() Senior Research Amistant (Women) 350-9o0

8 s 2
() Information Amimant 1 B
(ﬁw . . » ' sesaoB

Direct recruitment.
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Integrategd UrBan Development Fro-
gramme for Bangalore
6406 SHRI JANARDHANA POO.
JARY: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state.

(a) whether the sanction for the
grant of loan under Integrated Urban
Development Programme to Banga-
Jore ig lying pending with the Cen-
tre; and

(b) if 8o, the reasons for delay and
when the declsion in this respect is
likely to be taken?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

(b) Does not arise

wke Qo o wredt, wf fwelt
¥ @ Tt wr geate

v/ 6107, s mwoew - vt feafr
Wit s ot gqfr oite qeate 7o
a8 TR ®Y waT w4 fw -

(%) w9zt @rwwr are
w1 gaaie WA ® fAq wrE fafesmy
wearr &

(@) war gfrr *T =EAs &
feset o mrfo e To TERY
& qzlt Wrrar g Ry e
frer mr &

(7) wr qzfr wyver ghras &
vew ¥ fravn & afes afivefat
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frmin wrc wrare arer gfer site
grafe awt (st fewrr wew)
(%) & (2).go W gra & w0 W@
& [T AT wEE Qv T ) WL |

Watey and Sewer facility in Kedar
Bagh, Karampura, New Delhi

6408. SHRI DAJIBA DESAI. Wil
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABI-
LITATION be pleased to state:

(a) whether there ig no water and
sewer facility available in regularised
colony Kedar Bagh (Madan Park and
Chunnamal Park) of Ward No. 88,
Karampura, New Delhi;

(b) the reasons thereof; and

(c) the time by which Government
propose to provide the same?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDER
BAKHT): (a) Yes, Sir.

(b) and (¢) The information &
being collected and will be loid on
the Table of the Babha.

Refuna of Deposit of Temporary Con-
nectiongy in BRombay and Pune

6409, SHRI R, K. MHALGI: Wil
the Minister of COMMUNICATIONS
be pleased to refer to reply glven to
Unstarred Question No. 1759 on 30th
November, 1978 1egarding Deposits of
tempora*v connections lymng after
their disconnection aad state:

(2) whether all the 168 cases gf
Bombay and Pune of deposits in res-
pect J connections have
been finalised to refund the amount
before 318t March, 1970 as assured;

(b) if not, in how many cases the
amount of refund is paid and to the
tune of; and

(c) what are the reasons of incom-
plete work; and how it shall be com-
pleted? \



67 Written Answers

THE MINISTER OF STATE IN 1HE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEV SAI) <(a) and (b) 167 cases
han been finalised and deposits to
the une of Rz 80,986 have been re-
furied before 31-3-1979

(c) One case involving Rs 97870
15 pending 1n Pune Telephone District
due to the reason that the telephone
instrument has not been returned by
the ex-subseriber Case 18 under
cocrespondence with the subscriber

Opening of Post Offices amd Public
Call Offices during Five Year Plan

6410 SHRI AMARSINH V RAT-
HAWA: Wil the Minster of COM-
MUNICATIONS be pleased to state

(a) whether there i any proposal
of opening new Post Offices and Public
Call Offices particularly in Adivasis
area of Baroda District during the
next Five Year Plan;

(b) if 80, the details thereof; and

(c) the criteria adopted for open-
ing of new PO and PCO in vil-
lages?

THE MINISTER OF STATE 1IN THE
MINISTRY OF COMMUNICATIONS
(BHRI NARHARI PRABAD SUKH-
DEV SAI). (a) Yes, Sir.

(b) Postal 5 post offices are pro-
posed to be opened in Adivasiz Areas
of Baroda District in each year dure
ing the next § flnancial years com-
mencing from the year 1979-80

Telecom The following 1 3propo-
pals are under examination for pro-

vision of public telephones in Adi.
vasis Areas of Baroda Distriet:

1 Zoz

2 Dehot

3 Sayd: Vasan

4 Rangpur (EKwant)
5 Rangpur (zoz)

f Gadh Boriach

7 Awroli

APRIL 9, 1979
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8 Palagin
9. Gamod
10 Vajurm
11 Savl

12 Bunjetha

13 Aghar

(c) The ciiteria sdopted for open-
ing of new post offices are detailed 1n
Statement ‘A while thore for open-
mg of PC O 1in the iillage, are
giwven 1n Statement ‘B

Statement ‘A’

New norms fur opening of post offices
in rural areas

Post Office, to be opened in rural
areas have now been clasnfied mto
two main categories

(1) Post Offices in normal 1ural
areas, and

(2) Post offices 1n hilly, tribal or
areas

(1) Post Offices in normal rural

(a) There 1s no other post officr
within the radius of 3 Kms from
the proposed post office, and

expectad to yield income fto the
extent of atleast 25 per cent of its
estimated cost

(1) Post offices 1n non gram-ped-
chayat villages mmy be opsted Sub-
ject to the following conditlons:—

(a) The population of the Vi~
lage should be 2,000 or moreé;

(b) There is no othes past ofic®
within the radius of 3 Kms. fro®
the proposed office; and
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(c¢) The post office is expected to
yield income to the extent of at-
Jeast 25 per cent of its estimaied
cost

(2y Post Offices in hilly, tribal and
backward areas:—

(i) Post Offices 1n Gram-Pancha-
yat villages may be opened subjoct
to the following conditions:—

(a) There iz no other post offl-
oce within the radiug of 3 Kms. from
the propsed post office: and

(b) The proposed post office 1s
expected to yield income to the
extent of atleast 10 per cemt of it:
estimated cost.

(ii) Post Offices in non grampancha-
yat villages may be opened subject to
the following conditions:

(a) The village should have
population of 1,000 or more;

Written Angwers 70

(b) There should not be another
post office within the radius of 3
Kms. from the proposed post office;
and

{c) The proposed post office is ex-
pected to yield income to the ex-
tent of atleast 10 per cent of its
estimated cost.

3 Notwithstanding the above, the
Postmasters General are hereby em-
powered to relax (in consultation
with the Internal Financial Adviser)
any of the sbave cited norms im 10
per ceni of the cases in opening of
post offices every year,

4. The minimum guaranteed re-
venue|income will continue to be cul-
culated according to the existing for-
mula.

5. These new norms are operstive
from the date of issue i.e., 28th August,
1078.

Statemment —'D’
Policy for Provision of PCOs on  LOSS

" ———
Categories of Stations Condition for provision of Public Call Office
I 2
. o ] 1 be
(1) District Hendquarters . . Fmdlﬂmﬁdm‘gﬂm
(2) Sub Divisional Hesdguarters s = @ of rainimum revenue.
(3] Tohllmwm . " & # .
(4) Bub Tehell Headquarters . . f
(5) Blogk Headquarters . . .« .+ o
(6) Places with populstion of in
ordinary — ndmumnm

()

R iy e, e -
@ S e Bl
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1 . . : o, ™

() The anticipated revenue should be at
least 25% of ARE in ordinary arcas,
15% of ARE in backward areas; and .

109, ARE in hilly areas,

 Tourist / pilgrimage centres | agricultural | irri- The anticipated revenue should at leat
) p,lionfpm{rg: project dm}mwuh‘%l. / e59%, of in ordinary areas, 159, of
ARE in areas and of in
hilly arcas.
(ro0) All other Stations . . . . . On the basis of financial viability or in the
. casc of loss on rent and guarantee basis.
Nors.~~For considering the population the population of the town or vil alone should be
. taken into account and not that of & group of vil within & radius of 10 Kms from a

central vilhﬁ. can be considered.

No two Public Telephones can be opened under this
relaxed con :

on within s distance of 10 Kms. from each other,

derew, qac # erwfuw dehem wwTe s # wow ey (o

o . _ mmwm) (%)

6411, Wt af fag wrf 2w :

wqT dWrC JAT qE AATT KT wAT (=) =& gwg A= ¥ 1200

i fr ‘A ATEAT FT AHAT FT OF FHA IFG-
, AN BT FT WT & | 1099 wATAT

(%) % ot s VAT ww T § oY 54 watew g H g

wrd QUE YRRy A, oy A
‘s fegere, 1978 wr frdww gT-
gare ( ofiewr ) wgwETATR Agr
AYITTEF, FEATT, WEACTATE  ®Y

cawe
dearer ¥ Fawrfn 29rE Fe A ueads eqrfinr T regw
T W & fed ot fafes Ty Traw feafam goewe @
gqdw fwar «r; - " @fer geard € & wrewr gwwy
, : v gy # gnd ft g awr d)
. g ¥ 1 7w fr sy f fE
(v) dvaw ¥ ewifer S Tt Aot iy & A Fow
o X ¥ wx aw W STOW ¥ ST AT & e
. wr wrt qE fear or gvar i
o (w) o W . Exwrfue (%) ww e W*"‘“
e ¥ 9T g ferar e qra¥x ¥ramw 7,000 WX ¥
s wr fawre § o g fery 1 A
& W ark w7 feerc g7 LB
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w0t & | 9w Wy g A
Q% 9 TRENT BT GroAT aATE
wTaaY avfe o & Nearfo sy
w g7 Fr w1 o§F 1

Government’s Policy regarding
QCongervation of Old Temple

6412. SHRI PABITRA MOHAN
PRADHAN. Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state:

(a) whether the temple of Lord
Jagannath is a living temple;

(b) whether it is the age old policy
of Government of India not o inter-
fere in the living temple directly for
any sort of construction work;

(c) if go, whether it is not advisable
only to aid with flnance and experts

DER): (a) Yes, Sir.

(b) to (d). Under the provisions
of the Ancient Monuments and Ay~
Sites and Remains Act,

1958 and Rules made thereunder, eny

CHAITRA 19, 1801 (SAKA)
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recognised customary apd seligious
pratices and usages are not interfer-
ed with. Archaeological Survey can
incur expenditure on measures of
preservation only after the monu-
ment is declared as of national im-

portance.

fuzseef @w graw ot dawrer

6413. sty Wy woa™ : WT
fortor sitr s ey g it g
Helt Ty WA Y AT w9 fir

(%) frgzawr 2w Fraw wiT
ATAFT ETT WY Swwrer, GHrg wnfE a%
wiras firar =y fargr ormar & WX
i frrd wierd sefterc g €

(@) v fageawrt w3w grew
¥ dafue e e WY g greer §
fir: 7 oY witerrerat ) v € ofy orreft § wic
W IF wre e Frwrer arrer § wT o
T godr ¥ anft § awr afoar f
TR e 9¢ wfr st ol § e
IRy VATECT 6T AWWTH BT AW e
e o ¥y faar famr o §

() war ag oft ww § e oyt &
ufastficd gror afiemrT afae fur o
OTH & T8 SHwrfai w ook woF
w1t % fag wor famr arm ¢ Wioew
Q% 7 g w1 ¥ w4y Wt ) ) e
wmr ;Wi

() war swwrT W A ¥ sfer
whe sTEa WY et waarfd; wy
T HTF gy agh awrk wifk ¥ sfeg
waeqT Hot ?

fastior wite wrwrer e gfer i
grefasivl (oft foreeae wn)
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(¥) (i) wwcame, wwr€ wift a3 () , 7 | Meren TATET W
wifew e e frefafar & :— T g O £ et & vy aRd arfe
X TH7 AT FY &= fegr wrar 0

¥z WrET Nt g T ST av

YT ITET TWYWTT AW F wAfwe

fafea 2,92,574 w1 T ¥ wETe v o § 1 <hfyt

farge 585,701 ¥ Wy, emqg Wt d anpfes

LAl 13,950 ©7F TATAT T TEA WrATIHAT TEX O AW
' fag o §

-4 8,602,225 17 () wgwea Ay I rawwaT

T 97 gty 7 faw @y aErd
gafeg o Frafwe w0 w1 9w
(ii) wanfeat st & Mare gom T T3AT |

Towt (%) wer @Y 7 IzaT |
faaew
wowifodt ot eftare W
Rfew forq Tam
1wt 2 1 fagz wRex 11 1 W 3
2 duw 1 2 ed FRfaw 1 2 Wl 1
Lo rcad (% #rer & for)
3 %< 1 3 W fax 1
4 SRR 1 4 od=hfeae 2
5 fre/ofaee
feec 2 5 amac dw 6
6 RerarT 10 ¢ forge Afrw 1
7 whwx 11 7 e ol P
8 waw 2 8 yfede o
HqTREY 5
o W 4 o ufade A¥fw 1
10 HrrciT 1 10 Wy’ 6
T
lﬂﬁﬂﬂ 1

2 @ifiT Anfae 1
3 werdY 2
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Financizl Loss due to Posial
‘ Btailomery

6414, SHRI MADHAVRAO SCIN-
DIA: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether it is a fact that dur-
ing the 1st quarter of 1979 there Was
shortages of postal orders 1nland
letters, envelops ete. thioughout the
country;

(b) if so, whether as a result of
shortages the Depariment have suf-
fered heavy financial losses; and

(c) if so, exmct assessment of losses
and reasong for shortages?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEV SAI): (a) There has been
shortages of certain items of postal
stamps and stationery in some post
offices.

(b) No, Sir.
(¢) There are no losses on revenus

Written Answers 78

WORKS AND HOUSING AND SUP=-
PLY AND REHABILITATION be
pleased to state;

(a) what is the criteria for the
allotment of hostel accommodatiion
on priority basis or in general pool,
give details;

(b) the number of persons since
1870—1979 who got hostel accommo-
dation on priority basis and in gene-
ral pool and on what grounds give
details; and

(c) whether sympatheilc view Is
taken in hard cases?

THE MINISTER OF WORKS AND
HOUSING AND SUPFLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Ad hoc allotment,
both in general pool and hastel, fv
made to elig;ible dependent ot deceas-
ed officer who was im occupation of
general pool accommodation; to per-
sonal stac of Ministers etc, on medical
grounds and also to physicaly hanii-
capped officerny; to officers who are e~
quired to vacate their departmental
pools and in other caseg of exceptional
nature on merits. Previously ad hoc
alotments were used to be made also
to eligible dependents of officens who
were in occupation of genersl pool
accommudation on their transfer
or retirement, but this had been dis-

Allotment of Hoestel scoommeedstion  continued from 1st May, 1978.
on priority basis (b) Ad hoc allotment made in the
general pool 1n Delhi during the
6415. SHR I SACHINDRALAL period 1970--T9, upto 31-3-78) is as
SINGHA: Will the Minister of under:—
Tt T T - Gmu-nl_ﬁt;d -
t. Eligible dependent of :
(n}sidwaued, - . . 1,285 4
(1) retired officer N . 1,761 i
(i) trunsferred officer . . 1a8 b
2. Personal Staff . . . . B B . . 551 4
3. For vacating departmental pool . . . . 487 !
4 Medical grownds . . . . - 2,448 $9
5. Others , . . " 748 T3 o
—_ TorAL . . B . 7804% 182

detuleof which, are mot

hoc allotmentsin Types VI V11 and VIIT made during the 1974
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{(¢c) Bach hard case is decided on
merits

Appointment of 0.8.D, in D.GS. & D,

641¢. SHRI SHYAMLAI DHURVE:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether ¢t 1s a fact that the
OSD (training) in, DGS&D who 18
required to train the Officers of [ndian
Supply Service (which iz an BEngi-
neering Service) is held oy an Offi-
cer of Central Secretariat service who
has never worked as a purchase offi-
oer In DGB&D; and

(b) if go, whether it is not affecting
the quality of tralning ang the rea-
mfornotappolnﬁn an experienc-

THE MINISTER OF WORKS Ay
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) The O0.8.D. (Train-
ing), though a C.B.S. offler, has the
requisite purchase experience,

(b) No, Sir. The quality of train-
ing iz maintained, and the Recruit-
ment Rules provide for selection from
CSS Grade I Officer as one of the
sources of recruitment

Deletion of Condition gn Industrial
Licence for Horlicks Plant at

Rajahmandry

6417, SHRI KIRIT BIKRAM DEB
BURMAN: Will the Minister of
AGRICULTURE AND TRRIGATION
be pleased to state:

(a) whether Government have gince
examined the propriety cr otherwise
of deletlon of the condition in the
Industrial Licence, issued to Hindus-
tan Mikfood Manufacturerg Ltd., for
Rajahmunchiy project for “Horlicks™
without reference to the Licensing
Committee;

(b) ¥ go, the finding therssf; and

APRIL 9, 1078
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(c) action proposed to be taken
againsy the erring Officers?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b
The propriety or otherwise of the de-
letion of the condition relating to the
brand name ‘Horlicke' in the Indus-
trial Licence granted in favour of M|s
Hindustan Milk Food Manufacturers
Litd., Nabha without reference to the
Licencing Committee has been exa-
mined. The deletion was authorised
after taking into account the rele-
vant aspects of the case. It was then
considered that it would be odd when
allowing expansion to a party which
had already been operating in India
to insist that for the expanded pro-
duction capacity the party should not
use the same brand name which they
were using before. In view of this
consideration, it was decided to de-
lete the relevant condition from the
Industrial Licence. The matter has
also been examined in consultation
with the Deptt. of Legal Affairs.
The power to vary or amend indus-
trial licences rest with the Govern-
ment and the Licensing Commitiee is
congulted before coming to a decision.

the decision taken by the Govern-
ment null and void.

(c) Does not arise.

Financial Assistance to Voluntary Or
ganimtions for Promotion of Indian
Languages

6418 SHRI GIRIDHAR GOMAN-
GO: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleasaed to state:

(a) the financial assistance pro-
vided by hiy Minisiry to poluntary
organisations for promotien of Indis?
languageg for the year 1978-79;

(b) pames of the voluntary organ”
sations who received the assixtancé
for that purpose;
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(¢) how many of these Organisa-
tiong gpplied for the assistance for
the year 1970-80;

(d) whether his Ministry received
any application from the organisa-
tiong for promotion of tribal langu-
ages; and

(e) if not, whether the Btate Gov=
ernments will be informed by his
Ministry to forward the applications?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, sOCIAL
WELFARE AND CULTURE (SHRI-

CHAITRA 19, 1901 (SAKA)
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TAKI): (a) Under the scheme of
Aggistance to Voluntary Organisations
for Promotion of Indian Languages
{except Hindi and Sanskrit) a sum of
Ra. 2,24,988.47 has been sanctioned
during 1978-79 to various Voluntary
Organisations.

(b) A Statement is attached..
(c) Four.

(d) One applicaion was received for
teaching tribal languages to the State
Government empoyees in Orissa State.

MAT! RENUKA DEVI BARAKA- (e) Does not arise.
Stntenent
8l. No. Name of the Organisation Grant sanctioned

1 Akhil Bbarata 50th Kannada Sahitya Sammelan, New Delhi |

2 Sur Samarak Mandal, Agra . .
Dr. V.V. Swaminathan Library, Madras
Secretary Publication Board, Gauhati

Nikhil Boarat Banga Sahita Sammelan, Tinsukhia, Asam

Bihar Bengalee Amociation, Jamalpur

3
4
5
6 Motilal Memorial Society, Lucknow
7
8 Ghalib Academy, Nizamuddin
9

Lekhraj Kishanchand Aziz, Educational & Libera:y Trust, Bombay .

10 Telugu Bhasha Samiti, Madras
11 Sardar Patel University ., .
12 Shri 5. Chaudhuri, Editor, Calcutta .

13 Institute of Tribal Dialects, and Culture, Orisa, Bhubaneswar.

Rs.
10,000 00

. . . 15,000 00

687: 50
19,465 0o
10,000° €O
13,801°1%

2,000° 0

] .

. . . . . 5,500° 00

8314° 00
75,000° 00
50,000° 00
10,510 80

10,000 00

ToraL . . 2,24,988" 47

Post Office Building ' in  Janakpur,
New Delld

' 6419 SHRI MAHI LAL: Wil the
:ﬁnhtm- of COMMUNICATIONS be
leased to refer to reply given to Un-
starred Question No. 8882 on Oth

Aprll, 1978 regarding Telegraph
Offices in Janakpuri and state:

{a) whether the possession of the
plot earmarked for Post Office bufld-
ing in shopping centre, A-83 Block,,
mnwed , New Delhi has been ob-



83 Written Answers

(b) if not, the reasons therefor and
when it [y likely to be obtaihed; and

(¢) when the Government propose
to take up construction of the said
Yost Office Building?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEV SAl). (a) No Sir

(b) A sewer line is passing through
the plot A manhole also exisis
in the centre of the plot The
possessaion wuld be taken over when
the Sewer line is diverted from the
plot and the manhole 18 removed.
Delhi Development Authority is tak-
ing necesgary action in this regard

(¢) When the hindrances referred
to above have been removed, posses-
gion of the plot will be taken over
and necessary action to commence
construction would be taken

Re-dovelopment Schemes of NDMO

6420 SHRI NATHU SINGH:
Wil the "inicler of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state*

(a) how many schemeg of re-deve-
lopment of pavements, crofsings parks
etc,, haye been implemented by the
New Delhi Municipal committee dqur-
ing the jast gix monthg and the de-
+tails thereof:

(b) how many such are to
be finalised for implementation dur-

next gix months, and

(e) how much money has been
spent during last six months on sche-
mes of re-development and beauti-
fication during the last six months
by the New Delhi Municipal Com-

%

THE MINISTER OF WORKS AND

APRIL 9, 1878
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BAKHT): (a) The number of schemes
implemented are as under;

(1) Pavements - . 17
{2) Crossings . ' " 18
(3) Parks s = = . 3

(b) Broad details of the sheme. en-
visaged so far are as under:

Toom ofwark et Tpendoae
(Rs in lakhs)
1. Pavements , . 21 50
a. Crosungs 5 5 215
3. Parks " . 11 11 26

(¢) Expendiure mncurred during the
last six months 18 an under,—

Rs lakh

1. Pavements 5 ’ 17 12

2. Crosungs . ; . 3 o

3 Parks ' . 193

Development of Residential Plotg by
DDA

6421 SHRI RAJ KESHAR SINGH
Wil] the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to gtate’

(a) {8 there any proposal to osk
the DDA to develop residential plots
for the LIG and MIG persons in
Delhi and start pegistration therefor.
and

(b) if not, how far it is justifled
that the persons in the above cate
gorles should not construct ther
housea gzt reascnable rates and keeP
the DDA obliging by paying exhorb-
tant prices for flats?

Ho:gsnmmsmorwm&%qg
ING AND SUPPLY
HABILITATION (SHRI SSKANDAZ
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BAKHT): (a) D D.A. have inform- (=) ¢ afedioramei & far faex
o3 that they themselves are working &% aqy wer falehr St & fesEt
on suth a proposal mwwﬁ’w

(b) Does not arise (v) »§ 1979-s0 N fawrk
rramedf w1 W warg ?
wft war weaw ferwrd doerndt &

fod fikelt st & v wir Wit (ot oo
fag wowvrar) (%) o0 wowTE AT

5 : € 7€ g¥Ar F gAATT, 1977-78 WY
m;”:‘w:!::':g: !_:1% 1978-79 ¥ ¥ET =¥ weaq faaé
fie T grer waw 1 4 fafamy ddax

w7 1 35 fafaay ST & ot f=ré

. F WA A FTAT AT |
(%) W1 ag 1977-78 AGT

1978~79 % T TW AqT AW («) 1977-78 #IX 1978-79
fawr€ ayoramet & wefir fareft yfe o % i 3 fawer ' & o g o gk
Faar =y ok, qE T AXTT§ —

wWo qfcatest w1 A (Trfer fafas wwdi® s &)
1977-78 1978-79

1 Ty aaw sfrgem (WP J_W) 12,825 4.026

2 armdre; e afcoer (wrest s?w) 2 247 12 547

3 Ffcare &k sfciemn (afremng) — 1 974

4 wgwaTdy afcToET (HETRR ) — 3 055

5 sdrar weaw ferark afaior - 2 007

5 3 (b) if so, thewr names gnd designa-
“ﬁu.f:lq :;‘::;:TDW:! tu:“ W ol ?hmem 'etc and the wa‘ne. against
OT Kanper employees (¢) whether in case of persons in

pary (b) above, the departmental pro~
ceedings, &, eerving of charge-
mmmmnmamwm sheets etc was followed and If not,

reasons for artutrary punishment; and

be pleased to state: (d) guthorities responsible for this
and action taken/propbsed to be
taken by Government to avoir re-
fact thay & curience of such cases?
T

THE MINISTER OF EDUCATION,
€ the Taat e yeam: e SOCIAL WELFARE AND CULTURE
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(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). A statement is

attached.

(¢) and (d). As per Statute 13(3)
of the IIT statutes, the appointing
autherity is empowered to terminate
the services of employeeg Wwho are
not confirmed, by giving ope month's
notice or pay in lieu thereof without
assigning any reasons,

The employees who were removed|

dismissed were intimated of the char-
ges against them and were given full

Written Answers
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opportunity by the lmuiry cum-
mittees constituted in this behalf in
the departmental proceedings, be-
fore the Board of Governors took
the decision to remove/dismiss them
from service.

According to statutes, no charge-
sheet is required to be served be-
fore suspension. In respect of em-
ployees under suspension, charge-
sheets have been gerved or are being
served. They will be given full oppor-
tunity to defend themselves in ' the
departmental proceedings.

Statement
1. Employees whose services wers terminafed under Statute 13(3)

8, No. Name of the employce Designation Charge
1 2 3 4
ShriV.Q. Gupts . . . . . GCompounder Tssue of medi-
S cines to ts and
misbebaviour.  with
Ppatients.
¢ Shri Sarvesh Kumar . § . . « L.D. Clerk Unauthorised absence,
: misconduct and
disobedience of
Shri 8.Q. Nigam " . . . L.D. Clerk Unauthorised ab-
8 _ sence.
Dr. HS. Lallek . . . . . Medical Officer Isue of blank pro-
o cription to a pati-
he e
& nure,
Shri Faras Bahadur . . . . . Chowkidar Unautharised ;| ab-
- ' “ sence, and indulg-
_ ing in drinking and
t - gwebling, ..

xmgmm m.ﬁ.’m"ﬂwﬁmm-ﬁrm 13(9) (vd) (of) under uﬁ:d‘*

Shri B.L. Sharma . . . N "

", Shri JN. Mattoo .. . . .

8r. Tech. Amtt. -
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b 2 ] 4
8. Employess who have bsen placed under suspemon.
2 Sen L.C Gupta . . Engine Duver 7
2 Shr Badloo Nishad Fngine Ditver !
DNefiance  of ordems
g Shri1 Ganesh Prasad kngine Dives to opeiute Sunip
L welland unauthor-
4 Shri Samlhoo Nath . B . Engine Driver | :ed absunce from
uty
5 Shri KN Awasthi N " Engine Driver
6 Shri Nandj Ram . Engine Driver J
9 Shn Ramcah Awasth . Sr Tech Asstt Disobedience ¢f ord-
ors,
8 Shn G5 Joshu . . LD Clerk Forging of signatu e,
9 Shr1 PN Sharma . . . . Mech Gr 'C Dusobedience of ord
ers
10 Shn Ginira) Kishore , " - 5 Regustrar Failure, nusconduct

and insubordination
in duscharge of dut-
i

— s

News Item captioneg ‘Pearl Harvest
from Seas near Andaman’

6424 SHRI ANNASAHEB P,
SHINDE Wil] the Minister of AGRI-
CULTURE AND IRRIGATION be
pleascd to state

(a) whether Government have seen
the news item from Port Blair pub-
hshed in the ‘Indian Express' dated
the 24th Februsry, 1079 regarding
:.m:l Harvest from geas near Anda-

n‘ 1]

(b) if go, the factg of the case,

(c) the ocommercial potential of
Pearls in this grea, and

(d) plang Government have formu-
lated to explot the pearls available?

few specimens have been sent to the
National Institute of Occanography
for poper 1dentification

(¢) Not yet assessed.
(d) The question does not arise.

Proposal to establish Nationa] Bank
for Cooperative Developmeni

6425 DR P V PERIASAMY:
Will the Minister of AGRICULTURE
ANT) TMPIGATION be pleased tb
state

(a) whethey Government proposze
to establish a National Bank for Co-
operative Development and also a
National University for Cooperation;

(b) whether there 1s also g propo-
sal to set up an International Centre
for Cooperative Tralning and Re-
search to serve the entire South-East
Aman Region;

(c) whether Rs. 200 crores are lying
with the more gdvanced State Coope-
rative Banksg which do not know how
to invest thiz money; and

(d) the steps proposed to be taken
by Government to guide the Invest-
ment of such a huge sum lying idlet
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THE MINISTER OF STATE IN -

THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) The 8th
Indian Cooperative Congress held
from Bth to 11th March, 1879 has
recommended the egtablishement of
a National Bank for Cooperative
Development and also a National
University for Cooperation. The Na=
tional Cooperative Union of India
had also set up Working|Expert
Groups to formulate guidelines for
the establishment of @ National Bank
for Cooperative Development and
a National University for Coopera-
tion. When specific proposals are re-
ceived by Government of India, they
will be examined.

(b) A proposal to set up an Inter-
national Agricultural Banker’s Train-
ing Centre is under consideration
of Government.

‘(&) 'ahd (d). Generally the loans
and advances given by the State Co-
operative Banks are higher than the
depogits with them. It would, there-
fore, be not correct to say that large

surplus resources are lying idle with
thé ‘State’ Coperative Batks in  the
more’ advtnced states, There may be
tempprary surplus funds with the
Bavics when recoveries are being
effected and advances are not high.

The Reserve Bank of India per-
wilt; ‘State Cooperative Banks to draw
wm{hgcrldltlimI.tlsmetlon.dby
® o i# the lquid assets maln-
by the Bank do not exceed
’wuu-to!their‘wlaldmndmd
tmg' The Reseive Bank
o!l‘nllhalsuhydownlhtlb for
éach State Cooperative Bank for
" keeping surplus resources on call and
ﬁlm-termdepoam :

. Avmuuy o dupuﬂ: mgmms ll-
mits the drawal of omeeuimal re-
finance from Reserve Bank of India
dor: agricultural loans. To'ermble ap-
propriite ‘utilisation® op -deposit - ' re=
douitces ‘and the concessional - refiv

mmmeMe Bank  of

APRIL 9, 1979
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Indm,itha.hundacidadmannyho
allow the State Cooperative Banks.
to advence loans to Government and
State sponsored organisations like
Dairy Development Corporations,

Marketing Boards, Agro-Industries
Corporations etc. This is subject to.
the following conditions:—

(i) such loans do not exceed de-
posit resources raised from sour-.
ces other than cooperatives,  (ii)
the borrowing institutions are
closely connected with the actlvi-
ties that facilitate rural produe-
tion, processing and marketing and
(iii) the permisgion of the Reserve:
Bank of Indig is obtained for each
such advance.

Funds for Agrioultural
‘in Purmea District of Bihar

6426. SHRI HALIMUDDIN AH-
MED: Will the Minister “of - ‘AGRI-
CULTURE AND IRRIGATION h
pleased to state:

(a) whether Gov-rnmant p.ropul
to give special Fund to Government.

of Bihar for the Agricultural Jeve-
lopment ot Purnea Dlntrlet ol Bihar

(b)i!nﬂ*,theuummwi
(6) it so, the details thereof? .
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(i Integrated Rural
Programme:

In Purnea district 15 blocks have
been selected for Intensive Deve-
lopment under Integrated Rural De-
velopment Programme, All these
blocks are selected from aremg co-
vered under the Smal] Farmerg De-
velopment Agency Programme The
aliocalion is at the rate of Rs 5 lakh
per block during 1978-79

(1) Ol geeds

A scheme on oilseeds providung for
assisiance in organmising Plant Pro-
tection measures and Demonstrations
of improved techniques of cultivation
of mustard ;s in operation in Pur-
nea district.

tu) Jute:

Under Intensive Jute District Pro-
gramme, Purnea is selected as a
district. Financia] assistance is avail-
ablg for subsidy on seed, demonstra-
tion, plant protection and implements,
under the programme

(iv) Suparcane:

Bihar 1s also covered by  Sugar-
cang Development Programme in-
cluding Purnea district.

Protection of Historfeal Monumenis in
Kerala

Development

6427. SHRI C, K. CHANDRAP-
PAN: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether it 18 a fact that the
Kerala

ments in that State;

(by it so, the Ugt of the monuments
thus proposeqd by Kerala Govern-
ment;

(0] .
Dm.dn:;ughkhow Aare a0
“MMWMWMM

(d) the grounds of rejection?

CHAITRA 19, 1901 (SAKA)
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THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER): (a) No, Sir.

(b) to (d). Do not arise.

residences/!

6428 SHRI BRIKRISHNA SINGH:
Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether a numbey of Membeis
of Parllament have not been provided
with telephones gt their usua] plgce
of residences|Constituencies and if so,
the reasons thereof;

(b) the names and number of such

of Parliament particularly

in Bihar who have not been provided
telephone connections at their usual
place of residencea/constituencies; and

(c) steps Gevernment propose to
take to provide them telephones jm-

M.Ps. without Telephones at their
‘constituencieg

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI): (a) Yes, 8ir. Such
telephones could not be provided so
far ac they are long distance con-
nections requiring large quantity of
stores which are in short supply

(b) The imformation is being col-
lected

(c) There ig general shortage of
Iine stores. The Department is mak-
ing all possible efforts to manufac-
ture these itemg in the Telecom. Fac-
torles and making purchases from
other sgurces where necessary.

fobtr 2w At & dw ¥ W
6429. Wro roult Ty : w7 finv,

ety wettey wite  wepfe Jot a3 WX
ot g w1 R

(%) war@= ¥ ara o Pepe e
et & gfcrraenes ¥ ¥ woeTd WX
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wreae wraiegt aqr fmer deqEt ¥
w1 ¥ A arer @fy & O Fgewr A
FuY mreew fRar g,

(&) A1 TS F AAT A e
w1 7g weom Af ¢

() war fde are SwArdr 99-
fagware & ¥ 7@ & 76 arfaaer @y
e ST wew gaToaTaY 7w i fwhe Y
@t oA , Wi

(w) %1 4@ @ & fag @w A
-wz fraife &< &Y 2fe & wrefiw
faprz Frqvarr €18 WY ety PeRe
deqre T |Tq Fra $h AT < fEg
¥ gt FATETT FraTes &1 sare
weAy ?

farn, e wearor it denfr
wWarerr ¥ cor Wt (Rt oewr Fex
qeem) (%) ofr,

(&) 77 qF tfewmr &)

(w) fwde aufe = fef oo
fifoe wrrfers  afcfeafray & g
:hﬁ-rq‘ml

(w) s 1@ 961 & faare-
Fermel #71 61E wrawgwa T Hg A9wdT |

Newg Item Captioned ‘“Prohs Urged
into Illegal Congtructions in
Capital”

6430. SHRI BALASAHEB VIKHE
PATIL:

SHRI G Y KRISHNAN:

Will the Minister of WORKS AND
HOUSING AND BSUPPLY AND

REHABILITATION be pleaseg to

(a) whether his gttention has been
drawn to the news item captiomed
~“Probhe urged into illsgal construction

APRIL 9, 1970
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#n Capital” published in the Times of
India (New Delhi Badition) of March
3, 1979

(b) if so, whether Government have
decided to set up a Commission of
Inquiry to investigate the ungutho-
rised commecrcial construction in the
capital; gnd

(e) if not, what are the reasoms
therefory

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir,

(b) No, Sir

(c) Action against unauthorised
constructions put up in violation of
the Master Plan and the Building

Bye-law is taken by the local bodies.
Protection of Traditional Fishermen

6431 SHRI CHITTA BASU: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state;

(a) whether the Government are
aware of the fact that 6.5 million tradl-
tional fishermen are being deprived of
their only means of livelihood due t
the ever increasing instructions of the
trawlers in the shallow coastal waters
within 20 kms.;

(b) what advices have been tender-
ed to the State Governments to protect
the hivehhood of them and the extent of
their eniorcements,

(e) whether the Government propose
to suitably amend the Indian Fisherles
Act, 1887 in order to provide socio-eco-
nomic protection to the fishermen &#
well as to protect the delicate fish eco-
logy and fish breeding ground; and

(d) if not, the reasons thereof!

THE MINISTER OF STATE N
THE MINISTRY OF

AND TRRIGATION ( BHANU
PRATAP SINGH): (s) Yes, Sir, B¢
ports of conflict between traditions
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ﬁhrmmudamtmutmechmh--

ed boats have been received from
some States.

(b) The State Governments of
codsial States and Union Territories
were advised io demarcate opera-
tional areas for different fishing crafts
so that mechanised flshing boats and
deep sea fishing vessels may operate
beyond 5 kms and 10 kms respectively
from the shore and the area upto §
kms should be reserved exculusively
for traditional fishing crafts. The
State Governments could adopt these
guidelines with or without medifi-
cations. In absence of statutory basis
operational area have been demar-
eated through executive authority by
the Governments of States and Union
Territories having such problems.

-(e) and (d). No, SBir. It is pros-
ed to provide g more comprehensive
legislation.

Tube-Wells

6432 SHRI P. M. SAYEED:
SHRI A. R. BADRI-
NARAYAN:

SHRI M. V. CHANDRA-
SHEKHARA MURTHY:

Will the Minister of AGRICUL=-
TURE AND IRRIGATION be pleased
to state:

(a) whether there are at present
30,000 big tube-wells in operation in
the country;

(b) if go, whether these include pri-
vate owned shallow tube-wells,

(c) the total number of tube-wells
started in 1979;

(d) how many of them were put tu
work, and

(e) the total number of tube-wells
% be commissioned during 19787

TgHE MINISTER OF AGRICUL-
sugf AND IRRIGATION (SHRI
IT  SINGH BARNALA):

(2) There
2 e %% presently about 80,000

CHAITRA 18, 1801 (SAKA)
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big (public) tube-wellg in the coun-
try. The information in regard to
the tube-wells in actual operation in
not available, ..

(b) These big tube-wells do not in.

clude private owned shallow tube-
wells.

(c) to (e). During the year 1878-79
the target was to drill/energise 3,500
public tubewells. The figures of
tube-wells actually drilled/energised
and put into Commission are not yet
available.

wrew woere sprerendf ¥ fowgwd
& oy v wwfe

6433, st www feg whnw : w0
frmtwr ety sne wey g et Qe
el 7 AT WY FITH i :

(%) wr oy e Wy Ofew
wrat ¥ wreft grewdt Wi foamged) o
Ml ¥ qx g ol & fag s,
1976 ¥ TF T0@T wraYfore 1wk o) ;

(@) w7 gu ArdafweT ¥ g
TEART ¥ WTRT g s Ay o ok
oY W< feagww’ 4T QTR MA B A0
qai ¥ faar $aw g6 Ofewr 7 Y aQar
wrafor wY € Y Wi IEh wTET uX
aficerra wifes femr s a1,

(n) wo< swEy F ww (%) W
(&) ®7 597 wwIERT §, F Gige-
w1 & wigs v widfer 5@ &
|1 FT §,

(%) warag oft o § s QT &
R YA AT IREAT T I AT
w0 fifd SITR 92 W 97 i ST T
firarzor At famr wwit ; WiC

(%) ofx gt o eEd w1 wsw g
e v MuefianT & HiS sar g g ?

Mlﬂ! I’J‘RW‘,&I‘!'
gty dxew § 2 wnw W
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(remfemt ) (¥) & (7). {mx
foy ot frawr, 1973 WYY weaR
1975 & ardt &1 o wwrwlaw oadw
& w AT, TuThng qe e, 1976
¥ 12 Eoragi A YAy fem &
feg T4 WA & WAET, AW
WY T FT F AT N TEATEET HY G
oY € av

(%) o, 0

(%) owcfq qoe fami ¥
wAnT TEIEATI HY A6 ¥ W FAF
Y sqgeqr €Y § Wiawr 9T TeATAT WY
WY A gfae wea w1 foroer e a4

Accommodation in Vithalbhal Patel
Honge and other MPy Areas in Occu-
pation of unrecognised Political Pariies

6434 SHRI @ Y KRISHNAN.
Will the Minister of WORKS AND
HOUSING ANpD SUPPLY AND RE-
HABILITATION be pleased to lay a
statement showing*

(a) what are the details in Vithal
Bhai Patel House and other M.Ps.
areas regarding the umts which . re 1n
occupation of workers/offices of the
defunct and unrecognised political
parties;

(b) what are the reasons for whick
they are allowed to occupy the ac-
commodation,

(c) the details regarding the iules
governing allotment of such umits to
political parties and social institutions,

APRIL 9, 179
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(d) whether arrears of rent stand
agaipst them and

{e) if so, the details thereof?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI BIKANDAR
BAKHT). (a) , (d) and (e), Infor-
mation 1n respect of Government ac-
commodation 1n occupation of work-
ers or offices of the defunct and un-
recognised political parties are not
available with us. A gtatemenr is
laid on the Table of the Lok Sabha
indicating the details as are avail-
able

(b) The parties at serial No 1—8
of the statement referred to 1n the
answer to Partg (a), (d) and (e)
having merged with the Janata Party,
the matier has been taken up with
the Janata Party in Parliament to
surrender the units which are sur-
plus to its entitlement

(ey Generally, Government re-
sidential accommodation 18 made
avallable to the staff of the recog-
nsed political parties in Parhament
to the extent of 38|3 per per cent of
their total strength However polita-
cal parties in Parliament having &
strength of less than 50 members
but recogmised by the Speaker are
allotted one got of raoms m Vithal
Bha; Pate] House Normally, allot-
ment made to them 1s a double sune
or 2 single swits Garages/servant
quarters are also allotted on demand
subject to availability, As for social
institutions, allotment iz decided on
merit

Btatement
Sl..No Particulanm of Acrcommodation Name of the Amount due Remuarks
Political  Party {upu: )
-3-1
Posltion
on 28-3-79
: 2 il 3 4 i .
Ra.
1 Swte No. 1, V.P., HOUSE , . Bhartiya Kranti Dal t1 88 Remirider have beed
8. Q. No. 90, VE HOUSE )’} Do, T .

e =L
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] = 4 5
Swite No. 2, V.P. HOUSE . 1! . Do.
1,t Reminder have
4 84 teen  mmued
$r, Qr. No, 65, V.P. HOUSE ] , Do.
18,356 40
2 Suite No. 16, V.P, HOUSE, . Sollist Party 7185 12
Suite No, 17, V.P HOUSE . Do. 6,209 a5 Do
Suite No. 104 V.P HOUSE . Do. 11,981 94
81. Qr. No. 40, V.P. HOUSE . Do.
!5!376' g1
3 Suite No g10, V.P. HOUSE . Socmalist Party (Lohi-  g,440 60 Do,
awadi).
4+ Suie No 203, VP HOUSE . Swatantra Party 6,832 46 Do,
5 Suite No.ag, V.P.HOUSE . 7.
* Bharatiya Jansangh
S Qr. No. 56,V P. HOUSE ) . 289 23 Do.
Swite Nu 24, V.P, HOUSE., Do. 214" 54 Do.
———
473" 77
b Suite No. 219, V.P. HOUSE . Congress (O) 2,500 OI Deo.
7 Swie No. 418 & 501 V.P. HOUSE Janata Party g3 28 ']} Do
Suite No. 507 V.P. HOUSE . Deo. 4047 49 J '
$140° 77
8 Suite No. 15, V.P. HOUSE, . DMK. 14596 Do
9 SuiteNo. 119, V.P, HOUSE . CPL 504" 07
Suite No. so1, V.P. HOUSE De 30560 > De.
Suite No. gog, V.P, HOUSE . Deo. 18918 J
999-Bs :
® Suite No. 14, V.P. HOUSE . CRL (M) 1,668 11 Do.

! Suite No. 334, 2, House . ALADMX. Nil
]

- —
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w1 friw dtewrne oo giw et
gl w=ft ag ary o g w9

(%) = feeht R o
T W ¥ wopfy © fan W
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§ =" afy v feode frfo s
§ o Sk fawg wOeTT s wrdaTd
woft §; s

(&) = s wifes QY ofc
feafar ¥ aar fromr o fed o o%
"o "wEY & gwen § W afz A9,
ot xad war wro § 7

foamtor vl waw aay g e
grefe dwrem ¥ et (s oW
fewe) (%) oY, =g afr =g
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[y Tagx &1

(@) fa=AY firar frmaa w-
4w 1958 ¥ Gt ¥ fafrer sy
agt & fwad qfm awm i o
ey & fvew feawy w%, af
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e serr mferw ¥ o &
faar wfafomr fasfr wm §1 ow
vfufow st ara 14(1) (%) &
st wwTa wrfers feorire sy firuas
AT T FTA F WTETT 9T Aqww wY
qFaT § |

Development of Languages

6436 SHRI DHARMVIR VASISHT:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state.

(a) the steps taken and the results
achieved during the last two years of
the Janata Rule in Developing .{ind»
and other regional languages includ-
ing Urdu and Sindh, and

(b) whether the three language-for-
mula was 1n vague m all States, if not,
the name/names of defaulting “tates
with steps taken to make them fall in
Lne?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAK1) (a) Dumng the lagt two
years, a number of schemes have
continued to be in operation by the
Education Minwstry for development
of Hindi and other regional languages
including Urdu and Sindh1i  These
schemes have contrmibuted towarrds.
the enrichment and development of
these languages

(b) The thrce language formula 15’
being 1mplementod with little modifi-
cation by all the State Governments
excepting Tamil Nadu, Pondicherry
and Karaikal areas It has been ur-



[ 20§ Writhen Answers CHAITRA 10, 1901 (SAKA)

Proposal for Setting up of Permanent
Machinery on various Inter State
Water Disputes

6437. PROF. P. G. MAVALAN-
KAR: Will the Minister of AGRI-
‘CULTURE AND IRRIGATION be
pleased to state:

(n) whether Government are consi-
dering one or more proposals for set-
ting up a permanent semi-judicial ma-
chinery to go into and decide on the
various inter-State water disputes and
'.t:onlrovc-rsius;

(b) if so, main indication thereof;
Jand

(c) whether Government have taken
any policy decision in principle, on the
Baid matter, if so, what is it; and

(d) it not, why not?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT BINGH BARNALA):
{ay No, Sir.

'(b) Does not arise.

(¢) For sometime past, the Gov-
wernment have had under considera-
tion propesals for evolving -=mppro-
Priate institutional arrangements on
‘water plenning including the wetting
up of a National Water Resources
‘Council to lay dowmn the ‘National

“Water Policy, ‘to advise ‘on ‘the mo-
of rmlving 1m:er-_9tate

dal!tln

__mwfmmzl
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g (qeht frwred Wt wwil) @
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(F) ¥7 TR $T 919 ¥W Teq
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fr agfréisra o1 wvt 31 feeg,
1979 7% T §F T wfgd | e &
W AT % wngfreeTe 9X s
10,000%7% dza7 & Fora¥ forg Trfia-
¥ &% ¥ forer Fawrr sty e
weaT & 1

Export of Paddy

6439 SHR] MALLIKARJUN Will
the Mimster of AGRICULTURE AND
IRRIGATION be pleased to state

(a) whether Government have per-
mitted the States to export paddy,

(b) if so, the targets fixed for e¢aih
State 1n this regard, and

(c) whetlher any financial arrange-
ments are made by Government lo Lthe
Stateg tfor this transaction’

THE MINISTER OF STATE [N
THE MINISTRY OF AGRICULTURE
& IRRIGATION {SHRI BHANU
PRATAP SINGH) (a) to (¢) No
request for permission to export
paddy was received from State Gov-
ernments However, some Fiate Gov-
ernments hgd approached the Gov-
ernment of India for grant of permis-
won to expori some rice It has been
decided to allow, on an experimental
basis, export of rice through the State
agencies and an  export quota of

M0 tonnes of rice has been ear-
marked for each State Government,
who may be mterested in the export
of rice their own stocks Gov-
ernment of India are not making any
finanpial srrangements in regasd to
export of mce by the Btate Govern-
ments

ofx Tave Pw @ ww Wt W

6441, Y wenlt ST WYY @ WY
whe oite fowrf ofr g vy o gy
wit fiwe

(%) wnr gy o frewt & Wi
wor € o wen ey & o & o o
freivys g Rt vkt ;
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3

2 fgaraws s2w

3 SwIwiw

1975-76( )
1976-77(—)
1977-78(—)
1975-76(+ )
1976~77( })
1977-78(+)

1975-76(+)
1876~77( +)
1977-78( t)

1975-76(—)
1976-77(+)
1977-78(+)
1975-76(—=)
1976-77(—)
1977-78(—)
1975-76(+)
1976-77(4 )
1977-78(—)

1975~76(—)
1976-77(—)
1977-78(—)

1975-76(—)
1976~77(=)

4

12 97
19 41
7 84

3 19
2 20
9 07

101 35
28 13
29 80

14 69
22 95
35 36

149 10
139 18
110 54

13 92

17 24

32 83 waATfa, Y w1 uvt
wirs =1 faar v £

110, 54
89 56
16. 00 wewTfAer, @y WY wely
wfe w1 fmr wmo
H
138.01
108.09

1977-78(—) 101. 76 wwariaer, raf w7 oy

t97s-76(—)
1876-77(—)
1977-78(—)

wferm w1 frar w0
2.75
9 18
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1 2 3 4
10 T . 1975—-76(—) 15 48
1976=77(——) 19 55
1977-78( +) 2 oo wywrfaa, AT ® W4T
gfigg =7 fyay s
11 R T HWHIT 1975-76(—) 12 07
1976=77(=—) 13 06
1977=78(—) 11 71 wamfs, day  F1 AT
s &7 faar amaT &1
12 gframm 1975-76(=—) 39 69
1976=77(-) 14 22
1977-78(+) 3 17 wAAvlAa, AaT A wHY
wiaw w7 far amar g
13. W NAW . 1975=76(—) 74 30 ‘
1876=77(+) 18 00
1977=78(—) 10 00 wARFAT AT FT WAY
wifiaw w7 faar sar &)
14 waw 1975-76(—) 2 11
1976-77(+) 11 73
1977-78(+) 15 03wl =t w1 oWy
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Reecovery of Peripherial Charges from
Group IV Housing Socieifes

6443. SHRI R. V. SWAMI-
NATHAN:

SHRI NIHAR LASKAR:

Wil] the Minister of WORKS AND
HOUSING AND SUPPLY ANpD RE-
HABILITATION be pleased to state:

(a) whether any decision has since
been taken regarding peripherial ser-
vice charges to be paid to the DD.A.
by group IV Housing Socleties which
have been allotted land 1n Priampura,
Rohtak Road and Shahdara;

(b) if so, the details thereof;

(c) whether similar charges were
recovered from group I, IT and I1I so-
cleties 1n Vasant Vihar, Panchsheel,
Bhanti Niketan ete.; and

(d) if not, the reasons for different
treatment for group IV societies whose
members generally belong to middle
and low middle income groun?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) to (d). Information is
being collected and will be 1aid on
Table of the Sabha.

Children Welfare Programme in Delhl

844. SHRI M V., CHANDRA-
SHEKHARA MURTHY:

SHRI NIHAR LASKAR:
SHRI P. M, SAYEED:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Union Territorv of Delhi
Administration has decided to spend
Rs. 77 lakhs lor the welfare of children
during the current children year;

(b) if so, what are the programmes
and welfare schemes prepared in this
regard;

{c) how the poor children will be
benefited through these schemes; and

APRIL 8, 1979
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(d) whether any amount will be
spent on the improvement of talent
among the children?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUGATION,.
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) Yes, Sir.

(b) The programmes include re=
gular health check-up, immunization,
mjd-day meals programme, free pro-
vision of uniforms and text books,
merit scholarships to children, grant-
in-aid to voluntary organisations to
run creches for the children of work-
ing mothers and State Integrated
Child Development Services.

(c) Most of the schemes have
been prepared to beneflt the vulner-
able sections of the soclety covering
socially and the economically back-
ward areas. Integrated Child Deve-
lopment Services and Nutritjon Pro-
grammes are to cover resettlement
colonies/J.J. Colonies which are pre-
dominantly inhabiteq by the poor.

(d) Delhi Administration, Munici-
pal Corporation of Delhi, New Delhi
Municipal Committee are considering
the proposal to introduce special
scholarships  for children of out-
standing talent in various fields, dur-
ing the International Year of the
Child.

Proposal for ralsing Sugar Buller
Stock

8445 SHRT K. L. RAJAN: will
the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government are consl-
dering a proposal for raising the sugar
buffer stock from the present 5 lakh
tormesg to 10 lakh; and ;

(b) it so, the details and regson®
therefor?

THE MINISTER OF STATE IV
THE MINISTRY OF AGRICULITURE
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& IRRIGATION (SHR] BHANU
PRATAP BNGH): (a)y No, Sir.
(by Doeg not arise

wirdf & worrew! & farafiwrrew
wrem s & deemll @ fag
™

6446. Wt wrxw fag Wigmr : w7
ferr, warw wemw wite wegpfiaa o
WA WY 9T wxw fw

(%) war 7g ww & fr wrowt &
wertyet 7 fevfaareg wqz qrane
¥ A% FaTaT ¥ & fog Fnfm TR
gro fafaw wi qe g fRgaa§,
Wz

(=) afx gr, A <rep o & AT
@@ WY & weada Tog-ae fisaat Tfir
q wdy @< fisw oGt & s@ o w5
S o fear & aar ¥ & T

gar Aft ®T 46 °

fomt, wrwr wearer  oite wepf
aft (Wowarww war) (%) ¥
qewr & fywfraray wagm Star w
fawifant & wranx o1 fawsfaera st
FRANT § 1-1-1073 ¥ Wt ¥ 9%
frwt & aqaqqraT & afcoies F OF
gt afrge oY Y | AT gIETT A,
O g e I g T
¥ fiee! ¥ waw ¥ ©1 oo ¥aa-
i WY winffiae R & Fo it aw
FURTE Y {~1~1973 ¥ 31-3-1979
% o wrafir # Ao @ v wififioer
7 & go stivaw e oY Faefry agraay
< #7 it fyokey firay Wy

{ yTd w % Y
i e § ol e e & 3
Werry Wfla WRwTT g T W
Y wif @< ¥w3 o sa ¥ sl
359 LS5,
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o foire & € 9Ty Aot § wda
1978~79 ¥ TR ST WIHTC &Y
freafafay wazre fag g § —

Y

1. WIS NAW 1,50,00,000
2. WEW 1,50,00,000
3 fagre 1,50,00,000
4. AT 20,000
5 g 40,000
6 fwras wiw 2,60,00,000
7. RETAEG 2,50,00,000
8 armAT 2,28,000
9. qETH 1,50,00,000
10. TSEGIT 75,00,000
11. afaeaTe 75,00,000
12. IEINIAW 2,34,72,000
13. afiws qurer 1,88,00,000
farq Trog GORTE & Seame T
w1 fag g § finy i writ e

agrat STh w1 ¥ fog 197879 ®
drers frefy s o guRT AT Y R, §
k sfrgy, Fwew, sEieT g fagan
HEY WRAW, TATEH WIT W W4T BVHIT
BT & WERITAT B Wo T Wl o anfY
frarr .1 § wafw ¥oer g § weam
w1, AT ;T ANAT F WS G ",
agrgat % faq wfTe Ay fnar wmv

Shortigli in Expenditure on Small
Farmers DBevelopment Agency,
Whmmmt

6447 SHRI K. 8. VEERABHA-
DRAPPA Will the Minwster of AG-
RICULTURE AND IRRIGATION be
pleased to state:

(a) whether there has been shortfall,

it any, n the expendiiyre on the Mar.
gloel Farmers Development Agengy and
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the Small Farmers Development Agency
during the current year: and

{b) if so, the steps Government have
taken to provide institutional fAnance
fo augment the same?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
& IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) No, Sir.

(b) Question does not arise.

5-Point Plan for Protection and
Advancement of Children

6448. SHRI KUMARI ANANTHAN:
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) the details of the S-point pl:
of the Prime Minister which contem-
plates special efforts for the protection
and advancement of children, and

(b) the steps taken by the Govern-
ment for implementing this 5-point
plan?

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) In his message to the
Nation on the eve of the Interna-
tional Year of the Child, the Prime
Minister made an appeal for special
efforts for the protection and deve-
lopment of children gnd urged:

(1) ev one to donate liberally
to the National Children's Fund;

organisationsy to
adopt the child

outline in the National Plan of Ac-
tion;

(8) the members of the Madical
profession to spare time at least 8
hours in a week-for voluntary pro-
vision of health care to the deprive
ed child;

APRIL 9, 1979
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responsibility towards echildren by
adopting at least one school for
implementing national programme;
and

(5) the writers and artists to
help publish a get of 100 children’s
story books explaining the cultural
heritage of India in our languagec;

ugvzhm 25 should be published in
1979.

(b) The Government of India has
approached all the State Govern-
ments, major voluntary organisations
and professional organisations to help
translate the Prime Minister's appeal
into action.

Allotment of Type ‘C’ and ‘D’ accom-
modation to Lok Sabha Secretariat

6449. SHRI RAJE VISHVESHWAR
RAO: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) the number of type ‘C’ and ‘D'
quarter handed over to Lok Sabha Sec-
retanat for allotment to their em-
ployees during the years 1977 and
1878, geparately, type-wise;

(b) the number of type ‘C’ and ‘D'
quarters proposed to be handed over
to Lok Sabha Secretariat for allotment
during the year 1879; and

(c) if not, the reasons therefor?

(a) 42 type 'C' quarter
have been handed over to the Lok
Ssbha Secretariat ducing the period
for allotment to the stalf of Lok
Sabha/Rajya Sabha Becretariats. N
type T’ quarters wers handed over.

(b) and (e), It is preposed tp hand
over & type ‘D’ quarters in Seemal
(DIZ area) as and when pevw

g

%
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Loans 4o Private Parties by H.U.D.C,0.
8450. SHRI 5. R. REDDY:

‘Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether it is a fact that Housing
and Urban Development Corporation
Limited has decided to advance loans
to private parties for building houses
for sale to the public, and

(b) 1f so, the details regarding the
policy of Government in this regard
and the conditions go that the advance
13 significantly utiised for houses to
persons in the lower income category
and they get houses at a reasonable
cosat?

THE MINISTER OF WORKE AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) The terms on which loan will
be advinced by HUDCO are as fol-
lows:—

(f) Net rate of 1n-
terest . 14%

. 350% of the project
cost.

if1) Maximum .

(ids) re- 5 yeans

(i) Component of Notless than 50% of
)Iuvm cost in the total number

the Scheme, dwellings constructed

under the

shall have

(is) Extent of Loan
matistance

Y
i }?:ig'i

g gg
Eﬁtkﬁt EE Y

]
i
i

#
!.ig
5
&

p411]
i gg
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Forest Wealth

6451 SHRI DURGA CHAND: Wwill
the Minister of AGRICULTURE AND
IRRIGATION be plemsed to state:

(a) whether Government have made
an estimate of forest wealth in the
country; and

(b) 1f so, the details thereof?

THE MINISTER OF AGRICUL-

TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): ({a)
Yes Sir

(by Forests in India occupy an
area of about 730 million hectares
which accounts for 22.8 per cent of
the total land area. According to
the report of Task Force on Forest
Resources Survey, Planning Commis-
sion Government of India, 1872 the
growing gtock in the country’s forests
has been estimated to be approxi-
mately 2400 mullion m3.

oot W it ¥ s ¥ W
TN

6452, st qae quo Wh : WY
whelre fawrd wofr ag woTd ¥t gur
wa fe:

(%) war woert Wt ool W
oy § wwe & Ae w§ T
¥ wrX % go fmrag oot & ;

(w) afe g, @ et s
t; oc

() 7 o wowTT o wt whefwer
t?

wfe sie fewrd s ¥ e
e (wit wey s ) (%) ¥ (%).
a¥, 1079 ¥ qe ¥ ot & et ¥
wyRrd wr wafer S wf oo el
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wTAYC, wawey WX Ak & ot §
H-soder A H o qEr 28-2-
1979 ®Y 220 ¥F ¥ 230 ®F i
fizw & e ww @ ¥ 9w ag
31 714, 1979 WY 254 & 285
i wfiy ferew g wq €, s & e
¥ €-30 wx & A & G grra
28-2-1979 %) 220 ¥q Nfw firze
q7 ¥4FT 31-3-1979 BT 258 Wa
:t‘aﬁmrqram qr | wERt F Xw
Wit & frsy gawsTTRE AT gg
10t ey qf e agrdfremw
WYt %) v g1 Y ayva € wifer
Wiwa § AF 911 e et 9
awfes forodft o o § o afe

T wiod & yfo ofy o g
&7 PG ATQNT WA A7 AT &
T qgw onrd § ot 97T IqArdy I
g wred

D.DA. Bullt Residential Accommoda-
tion for SC/STs

6458. SHRI SURAJ BHAN: Wil
the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) whether on the pretext of 15 per
vcent reservation applicants who got
their names registered in Janata Cate-
gory in the year 1972 are beng i1gnor-
ed anfd mon-schedyled Caste people who
got themselves registered in the year
1078 are being allotted residential ac-
commodation,

(b) whether the concession of depo-
siting 30 per cent of the amount at the
time of taking over possesgion of the
DDA built accommodation and that of
repaymg the balance In 15 years pre-
viously given to the SC/ST people has
also h{’“ withdrawn;

(c) 1 so, which is the authority res-.
pongible for taking fhis anti BC/ST
declsion;

APRIL 9, 1979
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(d) will the Government take neces-
sary steps to see that the senlor SC/ST
people in the Janata category are not
bypassed and the other eoncession of
deposiiing 30 per cent of the amount
etc. are restored to them; and

(e) if not the reasons therefor?

THE MINISTER OF WORKS AND
HOUSING AND sUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

(b) No, Sir Even now allottees of
Janata category of flats pay the cost
on this basms

(e) to (e) Do not arise

Internationa]l Centre for Childrem in
Capital

64564 SHRI SUKHENDRA SINGH:
Will the Mimster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state,

(a) whether Government are consi-
dering to construct an International
Centre for children in the capital, on the
eve of International Year of the Child,

(b) if so, when and where it will be
constructed, and what would be the
estimated cost, and

(c) what will be the objective of the
International Centre for children?

THE MINISTER OF STATE IN
THE Y OF EDUCATION,
SOCIAL '‘ARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) No. Sir,

(b) and (c) Do not arise
Assistant Engincers in CPWD

8465, SHRI ANMED M. PATEL:
Will thé Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

() what is criteria of revised senio-
city lst of Assistant Engineera in
C.P.W.D. {ssupd in February, 1978;
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(b) whether & per thiF sedlsrity list
Junior Assistant Engineers (Direct Re-
_ crult) have become wedilor. to mtant
Rank of Junior ms by 14 years;

() 1f wo, Whit are the reasons of this
discrimination;

(d) whéther Government have to
certily to the Subordinate Commmittee
that no officlal/person is being adverse-
ly affécted by stich #&h"issub. of order
with retrospective effect whether this
certificate has been recorded in the
presént case and by whith authority;

(e) will it affect the otherwise senlor
Agsistant Enginsers who have been
officiating as Executive Engmeerd
since 1973; and '

(1) whether the operation of the l,!q-
vised saniorlty will not cause setious
frustration to the rank and fils of the

proposed fo, be

services; if so, .|
taken in the matter?

CHAITRA 19, 1001 (SAKA)
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wMtMMMM
@ta‘t*lﬂtm :

6457. ot Tix gwre wwt :
wrr gfe she fewrf =t 1 @R
wr g w8 iy

(%) w1 gl awr W qfw w
vit g vk oy wf wrdww o)
gy F wiww fear v g ; Wi

(w) afe ot ok 1970-1080
® ¥rom fafemr wsi F feadr sfafowr
vfa ¥ giw gt wdM?

;ﬁt:nm{:m (-nz'ma
vow) : (%) bav du §
wl;crmiitrzﬁ e
q;wlﬁwilﬂ L

(&) T 86,000 *wr( e |

i’o&oﬂuﬁé.r.# |

6458, DR. BLIOY nozmm.. will

;}&.Gnmﬂ of WORES AND HOUS.

AND SUPEIX- AND, IL3-
TATION be pleased to m;mn

(a)  the _rates .of conveyance
allowance, - to the officers
of CPWD, for the various slaba of
mileage coversd in o month;

(b) whethe_rthmia proposal
to enlidrice the Wbove rates, boa kéeping
inviewxhenrlou;rim ‘the_cost
ot Petrot and the a thcrease
mmww&wumm
year; '

(c)ilm.tbadatlﬂsl,humt.md
(d)unot.ihemmm

n&%&a’ et mm“ ”a’“mts mla

-BAKH'!‘) (l)moﬂumnt
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who are required to travel axten.

sively on duty are paid conveyance
allowance at the following rates:

gUT @AW Sy T
6460. st wewr T wrew : wT

) . sfr st fewf sieft ox wed
o oheal duy ™ .&“:‘. mde of 1 g1 R fis dr orr sy & gt
) =t R AT T W AT W W
- e TEET ST a9 gaE gredt & oy
(Rate of moathly cone T WA WATETH A A O

veyaoce allowarce) FC RT ?
201 to 300 R 1?«::00 !;::so wfr ot fewrf st (ﬂw
go1t040 . . amye0 7500 ﬂqm)'wmﬂﬁﬂmiﬁwf
Geain o . aeEe  peoe ¥ witforr wer samamt ®1 Ivdnr S
Y it & Ty ¥ geguwr Wi weraa
figln = : BN W v ¥ fag ¥ai s grir g fie
shoveSoo . . sge  Mie'so FE T AT Ty ¥ yfre

(= » wsrw 0% e Cofifrac § wie awd
(b), (c) & {d). The above rates of ante @r ef e gofifroe wie B

mvw;;uth:nowmhv-mma fefom § | @ serra Wy ferare,
» Minitryy of Finance. 1975 3 Hoper & wk & | & Qww IrXT
Bince there has been further incre
in the petrol price recently, :;: fafrw weman wrc wegworfind or R R
matter is being taken up with that W wrar § e 1980-81 aw W
Ministry. wTd ergomqur e qEw A FoE
I«

Jeage Wit wage & de aww 1981-82 ¥ &are g st |
wwrwe Wit defieiy wed Wt wawent

6489, ot wry gwre wedY : e “?m‘ m...' for

861, SHRI  PURNANARAYAN
: SINHA: ~Will the Minister of EDU-
(%) wwage v wage & @y CULTURE pe pleased to refer to the

TR HY WO ot wrdey ; et 295 on 12th March, 1979 regardisg
national policy on education amd state:
(%) & s % gt & w2 (a) whether in formulating the na-

wofc sewguiwww) @ (w) A, including tional training institus
students in view of its keavy drop out
(w) wwwgTetwagegs wErEfoe of tribal children from non-residential

geadt ¥ Ww W werw R

schools
qg qeEYw wmar or gy & o (b} ! are the
1990 % SR AT wyraT | AT which these institutions will be estab-

Feage ¥ fug g, Q. € wr ey ot Preprimsry, Primery, Shoondegy:
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schools and total number of other voca-
tional type Institutiong proposed; and

(c) if not, what ave the constrainis
against establishing remdential institu-
tions specially suited to the Scheduled
Tribe studenta?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) to (c¢). The draft national
policy on education will be conmder-
ng the general issue of removing im-
balances and wequalities that persist
in the education system. It proposes
that special efforts must be made to
identify the problems of the weaker
sections including scheduled castes
and gcheduled tnbes and to bring all
such people into the fold of educa-
tion. The Government of India has
already suggested to the State Gov.
ernments opening of ashram type re-
mdential schools as a part of such
efforts based on their requirements,

New Wheat Strain

6482 SHRI P, RAJAGOPAL
NAIDU: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleazed to state:

(a) whether any new strain of wheat
was evolved by Hissar Agricultural
University,

(b) if so, its detalls;

PRATAP SINGH): (a) The Haryana
Agricultural University devsloped
iwo new wheat strains WH 147 and
WH 157 recently.

{b) Both the strains were tested in
trialy oargenised by the All India Co-
Wheat Improvememt Pro-
ject 6f the Indlan Councll of Agri.
cultura) Research, Bassd om these
tests WH 147 has baen released for

E

cultivation under timely sown, high
fertility, wmgated conditions of
Madhya Pradesh, Gujarat, Xota and
Udamipur davisions of Rajasthan and
the Bundelkhand area of Uttar Pra-
desh. The Haryana Agricuitural Unm-
versity recommended this variety for
the dry western districts of Haryana
State also WH 157 was released for

districts of Haryana pamely, Kamnal,
Ambala, Kurukhshetrg and Sonepat.

(c) The new straing have been
tested in the Farmers' Fields both in.
Haryana and Central India,

(d) Both WH 147 and WH 157 are
readily accepted by the farmers and
they are becoming popular. The area
under these wheats is likely to in-
crease in the tuture,

Report on Working of Drought Frome
Area Programme and Small Farmers
Development Agemncy

6463 SHRI DALPAT SINGH
PARASTE Will the Minister of
AGRICULTURE AND IRRIGATION
be pleaseJ] to state:

(a) whether Central Government
have asked the Stateg to submit thelr
reports on the working of the Drought
Prone Areas Programme and the Small
Farmers Development Agenrles;

(b) if 50, the details thereof, State-

L]

(c) the amount so far allocated to
each State during last three years and
the progress in the utilisation of the
amount as well as the performance in
terms of physical targets in each State;
and

(d) whether Government are satls-
fled with the performance of the
States?
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(b) & (c). Statgments are lmd on
the Table of the House [Placed m
Labrary, See No LT-4276/79)].

(d) Yes, Sir. By and large, the
performance of the States has been
satisfactory

Employment Generated and Schepies
taplémeiited inidler Food for Work
Propranmie

6464 SHRI JYOTIRMOY BOSU,
SHRI DURGA CHAND

Will the Muuster of AGRICUL.
E’om AND IRRIGATION be pleased

(a) State.wise total number of em~
ployment (in terms of man days) ge-
nerated through tation of
“Food for Works' programme, dunng
the years 1977-78 and 1978-79,

(b) State-wise schemes undertaken
for implementation and schemes actu-
ally ted dumng the years
1877-78 and 1978 79 under the said pro-
gramme, and

(c) the programme for 1979 60

_ngm MINISTER OF BSTATE IN

Y OF Aﬁmcui"rru
m%& ON (SHRI NU
PRATAP SINGH) (a) A statement
showing Statewise employment gene-
rated through Food for Work Pro-
gramme during the years 1077-78 and
1678-79 13 enclosed

(b) A statement indicating the avall-
able State-wise information regard-
ing schemes implemented Juring the
last two years under the programmme
13 also enclosed

(c) A target of wutilisation of 15
milhon M T of foodgraing under

pared by the State Governments. The

APRIL 9, 1979
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tatal utilisation, however, iy expetted
to result in generation of 600 million
mandays of additional einploymient
reckoming at the assumed average
rate of 2} kg per hedd per day

Ssatement

Employment Genardied wnder Food for Work Pro-
gramme during the vears 197 J-78 and 1978-79

——

EW ated
State (in laki » ndays)

197718 197879
t Andhra Pradesh 49 392
2 Asam NR NR
9 Bihar 1476  77°790
4 Guprat 87 760
5 Haryana . NR
6 Himachal Piadesh o'70 1° 205
7 Karnataka 5 02 o 868
8 Kerala 2ir 48 11682
9 Madhya Pradesh  2,20,000 NR.
(persons)

10 Maharashtra NR *28,100
11 Orisa 68:69 175640
12 Pungab . o1y 9151
13 Tripura NR NR,
14 Uttar Pradesh 8.1p  w7:08s
15 Rajasthan . 687 33 760
16 West Bengal . 21843 67650
17 Mizoram . . orort

Touc . « WIS 540-Bya

2,20,000 {Me.of per-
sons)

Nt s
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Statement
State pise s1formation ragarding Schems """"';2»",:{‘,‘-’:‘ m;ﬁmd:ma—z?:;d::%dﬁr
Name of the State Phymical ts created during 1978-79
1977-78
1 2 3

1. Andhra Pradesh

. Assam . .
. Bihar . .

« Gujarat . .

Haryana . .
it 1chal Pradesh

Ka nataka . .

.a Kerala " .

- ’e 1086 Km. (roads formed), aBsg
(m.dl gravelled), 311+07

(roads mattelled) =290

CD worh : MI works area

738 A New and 154

rcpdnn; School Buildings.

. N.R. N.R.
. 510 kmroull Qﬂﬂ Hec. i 1) m3g4 Km mdl. 12566 Hect, MIL,,

t. (Rood Pr 3
;:ot. E. \g +tB'60hkth tm“l,tec. B {, I fakh
(QGFT earth 25 km,

plant prot md phnuﬂon and
24* 07 hect. nursery, §65° g2 km,
weeding 200 hec. irrigation,

- 20488 hect. main ce
tepairs under major um and
and M1 works, 96000 cm ex-
cavation works undngHmd
MI works, 17909& cm. earth
waork, h;z.sﬁ 'lwt ml’.}ant.
ag19 hect. new plan nte-
nzm:e of !llnt?gﬂ km and

58 T Ailing. P :'Tﬁ"‘px.t“
aad watering to 25 Iakh plm':'
35912 km maintcnance and
ement of road, 1500 hect,
d channel works 500 hect.
Imd levelling works.

. . N.R.
.  Mhaintenknce & new work Details 17 maintenance works and 18 new
not received. works completed. Details not
rec B

. 92 Nos. MI works, Plantation nupdn to# MI tanks under exe
worksin 21 units on 1743 hect. ains have been
maintenance of §70 hact. plan- utillsedonm tenance of PWD
tation, 1837 km re;m:t 210 works infn. incomplete main.
hect. re trenches, 1000 hect,  tenance of plantation in 6g3.35

adv, trenching. Hec,

. 1279 hect MI, 504 hect. lood Under Major & Minor i tion
m km. road const., 12 works 49 ol'lnnd.rr:'cﬁmgd
I t5 lleet. SC, 15 hect. 1 rcnmﬂon works completed
L:nrh in progres and
120 mpler-l

56 km. road mqkbd t

: Ht\ w)bmrh 'I"l
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1 2 8
. Madhya Pradesh ) roads, 279 mos. tanks, Maintenance of 1662 local dev.
» k= 4:!1‘10! S.Bld. nos. Afforest \::Lh 522 nos. of scarcity
works.

19. Maharashtra . B

11, Orissa . . . .

1e. Punjab . . .

fg. Trpuora . . .
14 Uttar Pradesh . .

15, Rajasthan . .

16, West Bengal .

17. Mizoram - .

N.R.

lmuhu:t.M!. 16400 heet, llood
Pl 1875
18700 hect. 8C, 12 i‘
gect Eco. ’lnnt.. 11 Iﬂ..’\;'l y
control, ggw
hect. Cas ?lnn(,in

g2400 km. road d s&o
km new road con., 140 hect,
quick growing species and

nature oconservation.

Goo sqf. concret pavement, 780
ck pavement, 3079 reft.

SW. pipe land, 11 rit. RCC
pipe Heower, o3 ft. W. supply

N.R.

T'Brlch g “.iunnja.

hect. sﬂ'orut.e:n: km., rol
cont. and other maintenance
works.

1 MI Worlks td., 15100
slm.-.t Ml.gmwfwut’n-
habilitation, 457 km. roads.

137 hect. M1, Ba6sq. km,

"5334 prot, hect. SC,
18346 km. con., 935 nos.
prim. sch, buildings,

172 Minor irrigation tanks, 418
percolation tanks, 48 other mm-
or irrigation wor
n,ss,ooo ‘hectares of uur

:560 Nalla bunding wnr!l
completed, 1990 kms. road come
pleted land goclﬂe\ralupmem of
n ,000 Hect of command area

major and medum projects

compll:tcd.

Maunt. of 1015 MI Project, earth
works gosgor cum, 3885 km
con,, maint, cashew

ant acres, eco. plant. 100

ct. by g2 unats, g culverts and
180 :Innuell. 834 S Buildg.

renovation of 24 tanks and con.
of go7 wells, maint, rep o

294 .50 km, 'embank.

38 hect, SC. works, 19422 hnu
Dev. land PWD B&R, 26*
4%_/{, PWD (lwq) 265
. onnes.

N.R.
gre'km earth works, 0q4

lckunrdgr,agﬂ 28 km, Iink
1800 hect. plantation,

N.ER.

Pood fer Work

Gujarst, Haryana, Maharashtra, 'I'rtpm and

not

N.R.~Report not Received,
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Lack of Modern Agricultural Techmo-
lory oause of Rural Poverty

6465. SHRI D. D. DEBAI; Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to rtate:

(a) whether a recent F.A.O. Report
has listed the inability of Modern agri-
cultural technology to reach small fai-
mexg as the major cause of rural po-
verty, and

(b) 1f so, remedial measures pPropos-
ed to be taken in the matter?

THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir. This is, however, tha global
view on transfer of logy for
agriculture production,

(b) The Government has taken the
following remedial measures in this
regard:

(1) The Central Sector Special Fro-
gramme of Rural Development such as

m'&mw
im.
proved farm implements, storage bins,
phosphatic and potasic fertilisers and
subsidies are availeble at the rate of
”wmtotﬂuue;glﬂ cost for
small farmers end 23.1|8 par cent for
the marginal farmers, Input sub-
#idy in BFDA s however, avail
able only to small farmers,

(). However. there ia always a

|
]
E
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where pilot projecta on these lines
were started with World Bank assis-
tance during Kharif 1974 is being 1m.
plemented in several Stateg in the
country.

This methodology provides for direct
contact between research scientists
and the fleld staff ensuring at the
same time an effective feed.back of
fileld problems making research more
practical and fleld-oriented. Adequate
transport facilities particularly at the
sub-divisional level are made avail-

than, Madhya Bihar, Gujarat
Karnataka and Haryana. Negotia-
tions are going on with other
States and they are expected to be
covered with the System.

nology to small farmers iz being en-
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(b) what is the cost of paddy per
qumtal in Governmeént farm;

(c) what is the Government's pro-
curement price of paddy from the
farmers, and

(d) whut steps are taken by the
Goverimenit t6 remove the ineon-
sistent procuréement price of paddy
from the fermers?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
IRRIGATION (SHRI BHANU

T4P SINGH). (a) The materinls

» and media used and the cost
thereof vary State to State, and
within & State from region to region
and trom vator to cultivator.
While g the dusstion of

' urethent prite for the
Wa paddy, the Amr:icul-
tural Commission take 1ato

ucers The 13:1“’ of other
Pt s
m view the tonal eréntial in

(b P}hmw the reference is to
g:;h -4 o Goverament of
e costs of pro-
ductioh of pm!dtor 1977 at ﬂﬁ&n—
tral State Farms at Suratgarh and
Sardargarh (Rajasthan) where paddy
h:::iumwnm small areas are as
follows-

year C8.F Surabghrh O.5.F Bardaigarh
977  Rs 76.00 Re 78 15

(c) The procuréinent pried of
1oy cokrew variety for 1078.70 has
8x3d at Rs 85 per guintal snd
procurement price for other
of paddy has been raised by Rs

kel
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per quintal over the procurement
prices fixed for 1977.78 kharif mar-

keting season

{d) In view of what has been ex-
plained m (a) above, the queston
does not arise

Trawlers ting within 29
b i v

6468 SHRI K T KOSALRAM'
Will the Mimuster of AGRICULTURE
AND IRRIGATION be pleased to
state

(m) the numbher of trawlers ot
equipped for deep-sca fishing t
have been allowed to he imported by
the Government,

(b) whether these are being used
for fishing within 20 Krh off the shdre,
displacing the traditional fisherimen;

(c) whether the multinatidnal
companies have threatened to quit
the fishing industry if they are #iso
not petmitted to fish within 20 K
off shore; afd

(d) 1f so, the reaction of the Gov-
ernment thereon”

THE MINISTER QF AGRIC
TURE AND IR TION (
Bﬁml'r SINGH ALA). (a) No,
S!

(b) No, Sir, All the deep seu fiuh-
ing vessels abe to opetuie beyond the
area of operation of STl méchaills-
ed and rion-thechanised boats

(¢) The Government have not re.
ceved pny notice mulilnational
companies to this

(4) The gywestion does not arise
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W gyl T wfmfie @ & v
T & §S WY ) swrawe Wifed w3
fear st §;

(w) afx g, o foadr e fer
fom forelt oY srovarsrenr wifem w5 faan
Wt § W afx ady, o wE@E @ s

(7) wTEwR Y oF da W
Wt W T ¥ ¥ sy w7 § W
afc gt, oY feed wt Wy crger Y o
ot § a1 feodlt € a1 oy § Wi W
%e gerq ¥ faaow wwr qew X @
argat e afe Adi, o vad W ETIY
g, wic

(%) T us™T w7 ¥ wwRATT
WRTERT A R @ g R o
oy ¥ agen Ton A wf W afe e,
o w7 & W< afe o, &Y gad W woor
g

piw sitt fewrf sioft (st gooine
fag woren) ; (%) «§ 1978-79 H
qroreqr ® 24 foae) ¥ 91 ageAY &
4390 ¥ ¥z whmwfe Wiy wvgier
gt § s Haa o afw O F wroor
www %1 qfcferfmay & swifar go
st fieg g §
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¥, ety e, e, fediy, dwerdic
ATINT, WANT, AT W ey |

(7) wew wowT< ¥ At warfa
Foreff & “err & wxd WS Wb
¥ weftwr Qo e Y § wet Wiy sfr
fer 5 ferarer R 9wl o 2T A
T AT w7 R 1 g, e,
wHT, ey, AT, WEWT, WE W
wrreYe & foreli Y Jawer Y woar € W
& forg 70 Ow AT 2T Y wdfew.
fegag & | weRT AT S Tk
WA Ewd a T afr

st gfe & swifeer foat & forer
efardi 1 75 wivwg ar wa¥ wiaw
e wermefez & wror aifer gk g,
aw! g wfcare ooF frez T ot re o
awa T & o oY § 1 ey e oY
e feris safrat 1 €Y oy Y § WAy
HET AT FWE g

(7) woere & T g sifgr
awt qwenTd SR wgw ¥ sl
wwra ¥t qfifeafudy ¥ sewrferer wifier
fieq Wy WY WIKT W 30-9-79 WE
wfr Trorex aaT AT WY Y ey
eqfirr oz &Y & 1w G ¥ wperdy
afaforar & wor WA WW W
weaTafe Ao § w1 & ot afcaforr g
W Y | weTE F ¥ gl
& swrforer farel¥ 3 of-Trovewr o7 wgeft
ot eafirer ST Y Y A1 wegwelt W
w1 ey w1ty o Hegwy o wqafe
ag
MM FOL lluhm
MW BARI K. RAMAMURTHY:
Will the Minjster of AGRICULTURE

AND IRRIGATION be pleased to
state:

{a) the outstanding arredrs o!‘
payment, State wile
merp lrvl:‘ﬂu gpuntim qt
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(b) whether any steps have been
iaken by the Food Corporation of
India to increase the number of paddy

g centres in view of the
fact that paddy production has got
doubled during the course of one
year?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
FPRATAP SINGH): (a) No amount
is due to the farmers from the Food
Corporation of India for the food-
grains directly purchased by the Cor-
poration,

{(b) Purchase centres have been set
up in various States by the Food
Corporation of India for procurement
of paddy umder price supports, Ad-
ditional purchsse centres willl be
opened in consultation with the State
Governments as and when found
necessary,

Subarnarckhs Project

6471, PROF. SAMAR GUHA: Will
the Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

(a) whether the Btate Govern-
ments of Orissa, West Bengal and
Bihar finalised the long pending
Subarnarekha project for #cod con-
tro] and irrigation;

(b) it so, the facts about the pro-
Ject; and

(c) the steps taken to implement
the long awalted project?

THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SURIIT

Bengal, Bihar and Orissa on Th
August, 1978 on the utilisation of
the water resources of the Subarna-
rekha Kharkai basin,

(b) The Subarnarekha Multipur-
pose Project of Blhar envisages tha
following works:—

APRIL 8, 1079

Written Answers 145

) A masonary dam on the

Subarnarekha river near Chandil.

(ify An eath dam near Icha on
Kharksai, a tributary of Subarnare-
kha.

(ili) Two barrages—one on Sub-
arnarekha near Galudih and the
other on Kharkaj near Bhua.

(iv) Canal system from the two
dams and the two barrages.

The scheme, estimated to cost about
Rs. 120 crores, envisages annual ir-
rigation to an area of 2 lakh hectares,
regulated supply for meeting the in.
dustnial and drinking water require.
ments in Bihar areas and flood moder-
ation benefiting West Bengal and
Orissa areas,

(c) The Government of Bihar have
already initiated action for ecquim-
tion of necessary land and creation of
infrastructure, The expenditure upto
the end of March, 1979 is about Rs. 11
crores, The Government of Bihar
have proposed an outlay of Rs. 8
crores for the project for the year
1979-80,

waw wwt ¥ W pfe el

6472, ot wfw fay wiifomr :
war piw wire fowrd st ag ooy
T NG s

(W) ey wrearer wry aver 3 wfir wrer-
¥ wi ot off eqrom wor ot wfie ¥
wt WY wwror fwar ar wrar ot

(w) ufc g, & ved wr Pronk

; e

() Wt wrrifars wah & fag
T W Serg g §

yie wire Towré ot (s gt
fey worrt) ¢ (%) ¥ (%), wer witw
mtiw%wm
ok P R b (6480

femage

(4415 dwre) o
'({:Tﬂi:;!!l't) ¥ witoer fowr
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' e i o e Wy T & fag
wrE o warr Sfeer ol arar wav AT

Central Team {0 Assess Damage of
Crop dus to Hallstorm j, Madhya
Pradesh

6478. SHRI HARI VISHNU
EAMATH: Wil the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether a Central team has
been deputed by the Central Gov.
ernment to survey the damage and
losg to crops caused by severe hail-
storm in Hoshangabad  district,
Madhya Pradesh;

(b) it so, whether the team has
submitted its report;

(c) whether the report has been
received from the Government of
Madhya Pradesh as well; and

(d) what action has been or is
being taken on the basis of the re-
port/reports mentioned above?

THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
No, Sir, The State Government has
not asked for any visit of a Central

f

(b) Does not arise,

(c) mnd (d). The State Government
asked for food.

CHATTRA 19, 1901 (SAKA)
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thickly populated areas like Pahar
Ganj, Paharl Dhiraj, Sadar Bazar etc,
in

trieg have not beep shifted though
such plots have been allotted for the
past many years;

(f) the reasong gs to why they have
not shifted to those plots from these
areas?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND
REHABILITATION (SHRI SIKAN-
DAR BAKHT): (a) Yes, Sir.

(b) So far 4609 allotments have
been made to such industries in
Delhi,

(c) Yes, Sir.
(d) Thig is partly true.

(e) & (). The Delhi Development
Authority has reported that & survey
mt&;m&hﬂnﬂyﬂbﬂm—
duc

Exodus of Refugees from Dande~
karanys to Marichfhapd
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THE MINISTER OF WORKS AND
HOUBING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sir.

(b) It has been reported by the
Government of West Bengal that they
have no knowledge or information
in this regard,

Report of Werld Bank Team om
Ground Water in Apsam

6476. SHRI BEDABRATA BARUA*
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether World Bank team
visited Assam in 1975-76 to study the
groundwater potential of that State;

(b) whether the teamn had expres.
sed surprise at the total non-utilisa-
tion of what it described as one 6f the
world's vastest reserve of ground-
water;

(¢) whether any study of the re-
port has been made by the Central
Government and whether the Stute
Government has forwarded any sug-
gestions and requests to the Central
Government on th= basis of the report
of the team; and

(d) whether any action ig contemp.
lated on this report?

THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SW&SINGH BARNALA): (a) 1o
(d). materjal is being collecled
and will be laid on the Table of the
House,

Electranic Telephtue Exchange in
Delhi

6477. SHRI C. K. JAFFER
SHARIFF: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether Government propose
to replace existing exchanges in the
m with electronic telephone ex-

s; and

(b) it so, whether on experimen-
tal basis Government are satisfied
with its perfdrmanbe and if so, the
details thereof?

APRIL 0, 1979
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THE MINISTER OF S8STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI
SUKHDEV SAI): (a) No, Sir.

(b) Does not arise,
Soya Bean Production in M.P.

6478. SHRI T. A. PAI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to stale:

(a) whether the Economic Survey
pointed to the need for the posi-
bility of Soya Bean production in
Madhya Pradesh on g large scale, the
dificulty being only in marketing;
and

(b) what steps have been taken to
get it right and encourage large
scale production?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (&)
Yes, Sir,

(b) In order to overcome the pro-
blem of marketing of soyabean in the
country, including Madhya Pradesh
which has the largest area unde, the
crop, the Government of Indla have
fixed a support price of Rs 1
per quintal for 1978 79 and entrugted

the purchase operations to the
National Agricultural Cooperative
Marketing Federation (NAFED),

The NAFED have purchased 83,839
tonnes of soymbean in Madhya Bps-
desh during 1978-78 which is abomt
34 per cent of the estimated toksl
production of soyabean 1s ﬂ%’
Btate,

Apart from the market suppori as
indicated above, the f ing as.
sistance i¥ being provided to the Gov-
ernment of Madhya Pridesh by the
Government of India for the develop-
ment of soyabean undor the Cendrally
Sponsored Scheme:— “1e

r

(1) Subsidy on the production of
different stages of seed and (e dis-
tribution. ' ' !

.
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(ii) Free distnibution of minikits,
soch containing seeds of new varie.
ties, sufficient for half hectare.

(iil) Subsydy for carrying out
large scale demonstrations on far-
mers’ fields in order to popularise
the adoption of scientific methods
of cultivation, and

(iv) Provision of additional staff
for extension work

Nation-wide Scheme for Sports and
Games

6470 SHRI MUKUNDA MANDAL"
Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have
evolved & nation-wide scheme for
enthusing the younger generation 1
sports and games;

(b) if so, details thereof; and

(¢) if not, what 15 the intention of
ihe Government in regard to sports
and games?

THE MINISTER OF SBTATE IN
THE MINISTRY OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(SHRI DHANNA SINGH GUL-
SHAN): (a) to (c) Sports is an ac-
tivity that falls within the State list
of the Constitution Competitive as.
pect of sports is in the hands of
National Sports Federations/Associa-
tions which are autonomous bodies
free from pohtical, commercial or
governmental interferences. However,
within these constitutional limits and
within the funds available for sports,
Government have been implementing
some schemes almed at enthusing the
younger generation in sports and
games, These include:——

(1) Sports Talent Search Scholar-
ship Scheme,

(i) A National Programme of
Rural Spatty Tournaments from
Blotk-level to National-level

(iily Holding up of Naetlonal Sports
Festivrd for Women, preceded by
85 1.5-4.
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similar festivals at State or lower
levels, and

(1v) Grant of Arjuna Awards to

sportsmen and sports-
women.

The State Government has been
asked to consider seriously the possi-
bility of making sports and games as
compulsory subject in schools.

Government is thinking of evolving
a new National Sports Policy and for
this purpose the All India Council of
Sports has been requested to recom-
mend the lines on which such a
policy may be formulated,

wrReyTomaT  afetomy
6480. St YW fwrdy

v g oite Fawnf 7t ag Ty
T v w4t fie

(%) war fagre & wroge fadr &
T Y ATE ®) faafawr w7 & Ao
¥O af qF FHAT-REETT qfErT
wrrew Y of 6, W%

(=) =fx gr, a7 9% wrow ¥
ww a% gt wafg sr AT w@T R ?

¥ ire feewrf vt (s geey
ferg wreamery) ¢ (%) W (). 35 67
w9 TOr ¥t ayfte svaa weet
T oy ¥ uar & <fareft
figare a% 96 feeltfier, € oY oot
¥ W ¥ v aF qwd  afmd)
fert % arw 11 feeifre aft (qaf
F D ey & s 38 R Wi
a; (qfeft) & AW ford & amw
20 fpefrfree T azawaY & Fratoer
qfeserst & 7€ ¥ W @k 79,000
Fedac e & wwrere € WY wram
gw ofm & fearwss fagre aoee
TR WXOAE o o fear s o &
0 @b T W 197374 X WO
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gor a1 Wi wrofr ¥ owew {7 9%
TR EE S 197980 F U AR T
&Y o Y oy o Afew gwrafe €
Foft & gror A 1975 H U ¥ AG-
o ¥ qformerer qEAr
e goem x.A W wefEwar ¥
SRR R fag A 7 wravawr
® w07 CH SN T HIK, 1978 AN
SN 500 ST SIF #Y et Y ww
Yo EwY | 1978-79 ¥ grary xa e H
9% | U< TN & WY FI ¥ qwqr
211979-80 %Xk W wIWIX A
o o0w & forg 225 wer 59 & afc-
=g w7 warq fear § )

Cultivation of Hops

6481, SHRI GANGA SINGH: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) the per acre yield of hops in
different regions of India;

(b) whether India is producing
enough hops to meet its internal de-
mands; and

(c) whether Government intend to
encounige cultivation of hops and if
80, in what ways?

THE MINISTER OF AGRICUL.
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
At present, cultivation of hups is
mainly being done in the States of
Jammu & Kashmijr and Himachal
Pradesh and on experimental trial
basis in U. P. No firm estimates of
per acre yield of hops is available dve
its recent cultivation in the country.
However, according to some adhoc
estimates the production of hops dur-
ing 1978-79 1is estimated at 1000
quintaly and 15 quintaly in the Siates
of Jammu & Kashmir and Himachal
Pradesh respectively.

{b) No, Sir,

(c) There iz no Centrally Sponsor-
ed Scheme for the development of

APRIL 9, 1079
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hops. However, Gevemments of
Jammu & Kashmir and Himachal
Pradesh are encouraging the cultiva.
tion of hops in their respective areas.
Some of the steps being taken in this
direction are (i) promotion of re-
search (li) introduction of better
management and cultural practices
and processing of hops. Himachal Pra-
desh Government is also providing
50 per cent subsidy on imitial cost of
investments and 100 per cent subsidy
on hops processing drying equipments
ete,

Poseibility of Narmada River going
Dry

6482, SHRI F, P, GAEKWAD: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether Government's attcn-
tion has been drawn to a press
veport about the possibility of the
Warmada river going dry at its
source;

(b) whether it iz a fact that the
source at the pond (Kun) which is
the origin of the river in the hills of
Amarkantak in the Vindhyes is be-
leved to be dwindling because of
ecological imbalance effected by
large-snale deforestation and mining
for bauxite in the region;

(¢) whether it is a fact that the
Amarkantak Development Authorily
is cowsidering to restrict bauxite
mining, farming in the plateau, stop-
pege of digging of tube-well; and
plantation of mixed foresis on a big
scale; and .

(d) it so, Governments reactinns
thereto?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJTT SINGH BARNALA): (a) 10
(d). The information ig being

ed and will be laid en the Tahle of
the Sebha. a

* P2
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e @t ¥ wre ey B
gheanit wr sy ooy
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S.T.D. hetwoen Amritsar-Ludhiana and
Ludhiana-Delhi

8484, DR, BALDEV PARKASH:
Will the Minister of COMMUNICA.
TIONS be pleased to state the time
by which the S.T.D. service beiwecn
Amritsar-Ludhiana and ILudhiana-
Delh: are going to be introduced?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI): Full ttme STD from
Ludhiana to Amritsar (one-way)
and night BTD from Ludhiana to
Delhi (one-way) is already available.
STDs in the reverse direction on full
time basis would be provided by mid
1980,

Resonrces to Rajasthan for Desert
Development

6485. SHRI RAM KISHAN: Wil
the Minister of AGRICULTURE AND
IRRIGATION be pieased to state the
extent to which resources were made
available to Rajasthan during the past
iwo years, under the Desert Develop-
ment Programme?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): The Desert Deve-
lopment Programme was started in
1977-78. During the past <iwo years
Central assistance of the order of Rs,
974.18 lakhs has been provided to
Rajasthan State under the Pro-
gramme,

Officers gn Probation in DGS&D

6487. SHRI T. S. NEGI:

SHRI SHYAM LAL
DHURVE:

Will the Minister of WORKS AND
HOUSING AND SUFPLY AND RE.
HABILITATION be pleased fo state:

(a) whether it is a fact that the
officers of Indian Supply Service of
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DGS&D are being put on probation
on every subsequent promotion, which
is in contravention of the rules 13
and 14 of Indian Supply Service
(Class I) Rules 1961; as amended up-
to-date ang also rule 1(7) of Paper on
Probation issued by Ministiy of
Home Affairs vide O.M, No, 44/1/59/
Ests. (A) dated 15th April, 1959; and

(b) if so, the reasons thereof and
the action being taken to remove this
anomaly?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b) Rule 13 o1
the Indian Supply Service Rules re-
garding placing of officers ¢n proba-
tion refers to only direct recruitment
to grade III of the Service. Rule 14
relates to promotion in service,

According to the stipulations of
Government, “since performance in a
lower service can only indicate an
emplovee's potentialities for o higher
service, it is necessary that his suita-
lity should be judged before he is
confirmed in the higher service”, and
those promoted as well as fresh en-
trants to a service should be kept on
probation for a period of two years,
Accordingly, the officers are plac~d on
probation at the time of every sub.
sequent promotion,
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Closure of International Telex
Exchange at Bombay.

6489, SHRT VAYALAR RAVI: Will
the Minister of COMMUNICATIONS
be pleased to state:

(a) whether the International Telex
Exchange commissioned in December,
1974 m Bombay is shut down;

(b) if so, the reasons thereof; and

(c) the steps taken for its smooth
functioning?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI): (a) Yes, Sir, the 50
line semi-automatic In telex exchange
was commussioned in 1974 gg an inte-
rim measure and has ncw been closed.

(b) All the circuits have now been
transferred to the fully autlomatic
Telex Exchange commigsioned at
Bombay in Janusry, 1978,

(¢) This mew exchange is working



64 Written Answers  CHAITRA 19, 1901 (SAKA)

Aywoer, e # wgerl yw wx-
fudt & fng 3ofriv wiverw

64 90. st Wy wrf wree W dy;
T dwre WA @Y wATA WY T
¥ fis .

(%) Twere & forar Jgarar & miwi
*Y wgerdt yw wfufadi & avr wv &
fogta Sofrem st & fag wfr
oHT FOf g ;

(w) 97 sgwrsi g afafagi &
am w1 § Wi IR fer ardai w1
si¥fwa Tfr war sl 5 ol

(m) #713w0 g1 wEHT St

F 31 ATX, 1879 OF SHIGIA FATT
% fg wr@d ?

dwre Wama ¥ cew st (o
wegfewa guRw wm) : (%) ¥ (7).
AT g oY a7

Assisiance sought by EKamataka for
rutming Literacy Scheme

8491, SHRI P. K. KODIYAN: Wil
the Minister of EDUCATION, SOCIAL
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(b) which are the voluntary agen-
cies/organisations approved or
recommended by the State Govern.
ment for the purpose of providing
financial grants for running literacy
schools in the State;

(c) how many Mteracy schools are
now being run by each of these
agencies/orgenisations in the BState
and what is the total number of adult
flliterates covered by all these
schools; and

(d) what is the total amount of
assistance so far given to each of these

agencies/organisations?

THE MINISTER OF EDUCATION,
SOCIAL, WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) to (d). The Scheme of as-
sistance to Voluntary Agencies working
in the fleld of Adult Edumation is di-
rectly administered by the Mimstry »f
Education and Sovial Welfare and
fundg ynder it are provided to volun-
tary agencieg on the recommendation
of the State Governments/Union Terri-
tory Administrations. No Adult Lite-
racy Schools as such are run under
the Scheme. Grantsg are provided for
organising adult oducation centres,
which are 1un on part-time basis for
about two hours per day at a iime
convenient o the learners. 30 adults
are expected 1o be enrolled in each
centre,

2. A list of voluntary agencles re-
commended by the Government of
Karnataka for financial assistance for

Karnataka by way of financial grants running adult education centres,
to woluntery, number of centres and the amount of
engaged in Iteragy schools in financia] assistance approved during
‘he Sipse az part of the national adult 1978-79 is given in the attached
education programme; statement,
Statement
Assistanor sought by Karnataka for Running Literacy Schems

= ! d T T
N!L Name of the Organisation Project Approved Amount

0. grant approved

: : VR 8 4
L ﬂp;u- Geitly Kristu Jyothi College, . ’
wo o h U w % g " " . 30 Centres 49,500/~
o Mysoee fania Vidys Kendrs, Magadi . g0 Cemtees . 4n300/-
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1 2 g vgr

3. Baogalore Multlpmpme Sml Service Soclety.
Bangalore

. 30 Cefitres Rs. 49,500/-
. Anckal Educauonnl and Charitable
+ gmp.l . . . . 50 Centres Rs. 49,500/-
3. The Poona Jesuit Schools Society, Xane.r
Training College, Belgaum, 2 60 Centres Rs, gB,200/-
6. Janascva Vidya Kendra, Channanhalli ., 6o Centres Rs. 98,200/~
9. Vanimitra Kendra, Bangalore . . . 60 Centres Rs. ¢8,200/-
8. Bharatiya Adimajati Sevak Sangh, Dharwai* 6o Centres Rs. 98,200/-
"
9. Bharatiya Adimajati Sevak Sangh, Bangalore* 6o Centres Ra. 98,300/
10. Sree Bhavani Education Bow.-q, Mnggd
Bangalore . . . . Under Consideration
11. Karnataka Health Institute, Belgaum . Do.
12. Rashtrothana Parishat, Kempegowdanagar , Do.
13. Research Centre in Rural Education, Go-
karn . . . . . . . Do.
14. Karnataka State C il for Child Welfare,
Bangalore s s+ e+ 1 v w Do.
15. Vidatha Education Society, Anckal . Do.
16. Sarvodaya Vidyapeetha, Vijayanagar . Do.
17. Haveri Taluka, Khadi and Vil Industries
Cooperative Socicty, Itd,, 'I‘ e Yallapur
Post Office Nulocl . : . Do.
18. Central Institute of Workers Education Do.
19. Karnataka Hindu Krishi Karanika Mandali
Ramanagaram, Bangalore , , , ., Do.
20, Karnataka State Adult Education Council,
s1. Bharat Sevak Samaj, Belgaum , . « ) These will be
' after final decision is taken on the repart
g2, Bharat Sevak Samaj, Bangalore R of the Kapoor Commimion of -

#Grants to these organisations are being relcased threugh the parentbody i.e, Bhara tiva Adimjati
Sevak Sangh, New Delbi. '

Applications for Telephome Conneo- (a) whether epplications
tions mmﬂutuunm of “phone

6402, SHRY PADMACHARAN SA- 1
MANTASINHERA: Wil the Minister (b) i so, the total number of appli-
o COMMUNICATIONS be pleased (o cutions pemding upiodate, Ststes-
state: wise and since when; aoll '
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(c) '‘when and how to solve the
deadloek?

THE MNISTER OF STATE IN
THE, MINISTRY OF COMMUNICA-
TIONS (SHRI NARHAR] PRASAD
SUKHDEV SAI): (a) Yes, Sir.

(by and (¢) Information is being
collected and will be placed on the
Table of the House in due courss of
time.

Fisheries Corporation in Andaman and
Nicobar Islands

6408, SIHRI R. P. DAS: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to state the
position of proposal drawn up by the
Andaman and Nicobar Admunistra-
tion in regard to formation of a Fishe-
ries Corporation with the objectives
of implementing a programme for
utilisation of the fisn catch and export
thereof which indizateg economic via=
bility?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): The Andaman Ad-
munistration had sent a proposal for
establishing a Fisheries Development
Corporation at a cost of Rs. 1096
crores. Tha proposal envisaged a fleet
of elght deep sea vessels and thirteen
mechanised boats. Some reservations
Wwere expressed on the proposal duning
the Plan discussion in the context or
weak infrastructural facilities and in-
adequate urganisation in Andamans,

matter {5 still under consideration.

Govt. Accommodation to Employees
suffering from TB. and Cancer

6404, SHRI SANTOSHRAO GODE:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(=) the number of employees who
had heen asllotted quarters on the
basis of T.B, and Cancer;

(b) the number of applications
wWhith had ©not besn oomsidered
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favourably for allotmemt of quarters
on the basig of T.B. and Cancer; hnd

(c) if so, what iz the reason of
their rejection?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHR] SIKANDAR
BAKHT): (a) During the years 19?7
and 1978, 182 employees had been ol-
lotted quarters on the grounds of T.B,
and Cancer,

(b) During the years 1977 and 1078,
417 applicationg for ad hoc allotment
on the grounds of 'T.B. and Cancer
had been rejected.

(¢) They did not fulfil the crteria
laid down for the grant of ad hoc al-
lotment c¢n the ground of T.B and
Cancer.

Prices of Cereals during Last Three
Years

6495. SHRI A. R. BADRI.
NARAYAN:
SHRI M, V. CHANDRA.
SHEKHARA MURTHY;
SHRI P. M. SAYEED:

Will the Minister of AGRICUL
TURE AND IRRIGATION be pleased
to state:

(a) how much and how far the
prices of food and other cereals in the
country have risen in tho course of
the last three years;

(b) how the soaring prices 6f food
cereals are proposed to be checked;

(c) the reasons for the increase;
and

(d) what is the increase in the
various States and steps being taken
to check them?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (b).
The all-India index of wholesale pri-
ces of cereals ag on 1Mth March 1979
at 157.3 ghowed a rise ol 8.3 per ceut
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the corresponding index in March,
1977, the latewt index shows a fall of
14 per cent.

(c) Cereal prices had shown a rice
during 1876-77 mainly on account of
the fall in production in 1976-77.

(d) Statements gwving wholesale
prices of rice, wheat, jowar, bajra and

APRIL 9§, W78
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meize gt the end of March 1879 and
the variations over March-end 1076
and March-end 1977 in the different
Btateg sre enclosed, It will be eeen
that prices of all the cereals have

ghown a fal] in most of the
States over the last two years and the
prices, at present are ruling at rea-
sonable levels.

Statement

Wholesale Priqs

(Rs. per quintal)

Level of wholeemale Variations in  the latest

State

as on wholesale prices as on 31-379
31-3-79
31-3-77 31-3-76
- 1 2 3 4
RICE
Andhra Pradesh 110—160 (~—) B—350 + Maxed
Asam ., ., . 170—180 (+) B—i15 (+) s5—40
Bihar | 150—200 (=) 10—15 (+) 5—34
Gujarat 160—308 \ ) 10—a5 (+) 10—38
Haryane, . ., ., ., 142—175 . (—) 25
Himachal Pradesh . . 163 (+) 8 .
Karnataka ., ., 140—ag8 (=) s5—a3 Mixed
Kerala . e 16e—203 (=) 10—60 =) 55—86
Madhya Pradesh . . 130—180 (=) o—ag (+) s—a0
Maharashtra 172—183 (=) 20—g8 —) 80
Orissa ., . . . . . 140167 (—) 1—aB (+) a—aB
Punjab . . . . P 144—430 Mixed (+) 1a—1B
Tamil Nadu . . 130167 (=) §==go (+) 13=—18
Uttar Pradesh . . 143—430 (+) a2—s0 (+) 15—
West Bengal , . . . 16a—2a17 —) 7—ss (+) 17—40
Dethi . . . 162 (=) 18 (+)17
WHEAT
Bibar ¥ . % & 140 (=) 10 (=) 22
Gujarat s i 135~—198 (+) »—14 (+) 2o—31
Haryans N T 184—144 (+) 412 (+) 1430
Karmatska ., ., , , . 185 =) 30 i+ b




177 Written Answers CHAITRA 19, 1001 (SAKA) Written Answers 178

] 2 3 4
Maharashtra . " : - 140—145 (=) 2 (+) 10=11
Punjab . , . - . * 116—131 (—) 6—7 {(+) 1—11
Rajasthan . . e e 130—145 Mixed (+) 23~31
Uttar Pradesh . . . . ., T13==145 (=) =22 (+) 1037
Delb ., , . . . . 131—138% (—) ag ..

JOWAR
Andhra Pradesh T 70—83 () 33 (=) 11—a0
Gujarat . . . " . 113 . (—) 12
Karnataka . . . 100—104 (—) 6—30 (—) 2g—as5
Haryana : ) . . . .
Madhya Piadesh , . , g0 (+) 12 (=) 10
Moabaiashtea , ., . . . 105—140 (F) s5—10 (=) 5—10
Rajasthan . . 3 " . 110w [20 (=) 4g=~I10 (+) 16=50
Tamil Nadu . s = . 89102 (=) 15—41 (—) 14—aa
Uttar Pradesh , % . R . 88—107 Mixed (+) 13—37
BAJRA
Andhra Pradesh ., . |, 8s ?.—‘;‘s':‘ b (+) 10
Gujarat . . w » a 104—115 (=) 1—5 (+) 15—19
Haryans . . e s . 72 (=) 18 e
Mudtiya Pradesh . ., L S (=) 12 (+) 8
Maharashtra ., ., 8o—100 (=) 9—as (=) 13
Karnateka . . . . . 6o—o5 (—) 25—48 (—) 6=—15
Rajasthan . . . ., 95—100 (+) 8 (+) so—go
Tattl Nadu . . . B 84—g0 (=) a7—45 {—) 08—12
Uttar Pradesh . . . . . 7285 (—) 10—22 Mixed
Dedbi . . . . . . 95 (=) 10 (+) 21
MAIZE
Acdbra Pradesh . |, . 83—os (=) 13—m1 (+) 10
Bibar s e e 195—139 Mixed (+) 87~80
Gujaras R 12 =) s vH)
Reiadd . . . . . o (=) 20 5
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1 2 3 4+
Punjah : - ) 106—108 (—) g—28 (+) 32
Rajasthan ., . ., . 98 (=) s (+) 31
Uttar Pradesh , 95—110 Mixed (+) as—s5
Madhya Pradesh : . . 118 (+) 18 (+) 33

National Urbanisation Policy

8496, SHRI AMAR ROY PRADHAN:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state
the progress go far made in the Na-
tional Urbanisation Policy?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHA): The Working Group on
Urban Development get up by the
Planning Commission is considering
the various aspects of National Ur-
banisation Policy and urban develop-
ment referred to it under the terms >t
reference. The report of the Working
Group is expected to be submitted
shortly. These recommendations would
be considered by the Government in
formulating the policy.
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Masjig opposite Hotej Janpath,
New Delhi

6498. SHRI F, H. MOHSIN: Will
the Minister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to gtate:

{a) whether the Masjiq in Wegtern
Court opposite Hotel Janpath, New
Delhi is in a dilapidated condition;

(b) whether the ‘Namajis' have
represented the matter to the Gov-
ernment;

(c) whether on 20th August, 1978
a portion of the mosque collapsed
injuring the Imam and his daughter;
and

(d) i so, whether- repairs would
be carried out early?

THE MINISTEH OF WORKSE AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHA)): (a) Yes, Sir,

(b) No such represantations have
tration, m. the'

4
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Board has received two representa-
tiong on the gubjyect.

{c) Ag intunated by the Delhi Wakt
Board, the walls and the roof stand-
ing near the main prayer hall collap-
sed during the last rainy season which
was confirmed by the Board's stuff on
21st August, 1978. There 18, however,
no report of the Imarn and his daugh-
ter having been injured.

(d) The Delhy Wak{ Board has In-
formed that after obtaining the neces-
sary permussion from the Land and
Development Office, it will carry out
the repairs (reconstruction).

Grants to Educated Youths of Small
and Farmer Families

6499 SHRI HUKMDEO NARAIN
YADAV, Will the Mimister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether Government propose
to give grants to educated youths of
small and middle class farmer fami.
les for purchase of small machines
used in agriculture; and

(b) whether Government propose
to give to farmers power tillers,

CHAITRA 10, 1801 (SAKA)
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HExpenditure of P.M.G. Offices before
and atisy MMfuroxtion

6501. SHRI PHIRANGI PRASAD
VISHARAD: Wili the Minister of
'COMMUNICATIONS be pleased to
atate as to what was the expenditure
of P.M.G. Offices before its bifurcation
for last three years and what 15 the
expenditurs of PM.G. Offices after
its bifurcation till date, yecar-wise and
circle wise?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEO SAI): The informatiion 1€«
quired js given in the Statements ‘A’
and ‘B’ alongwith a note explaining
the position [Placed in Library. See
No, LT-4277/1979]

Telephone Exchanges set up during
8-79

6502. SHRI BALWANT SINGH
RAMOOWALIA: Will the Mimster
of COMMUNICATIONS be pleased to
state;

(a) how many new telephone ex-
changes were set up in 1978-79;

(b) the number of rural exchangcs
out of them;

(¢) how many rural telephone ex-
changes were opened im Punjab and
Haryana in the year 1978-79; and

(d) how many such exchanges are
planned to be opened in 1970-30 in
"Punjab and Haryana?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
'non‘S(sBm NARHARI PRASAD
SUKHDBO SAI): (a) to (d). The
reguires information is being coHect-
ed and will be placed on the Takle

‘of the House.

Jn the cedre of TRS.
Class T for promation to Higher
Grade

#5038, SHRI BALAK RAM: Will the
“inister of COMMUNICATIONS be

pleased to state:

(a) whether the nonfirmstion in the
catire of TES,. Class I (Group B) is

APRIL 9, 1979
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an essential qualification to bring the
candidate in the zone of consideration
for promotion to the TE.S. Class I
(Group A) posts;

(b) if so, whether the T.E.S. Class I1
(Group B) officers are being consider-
ed for confirmation in the said cadre
after completion of the service for 8
years in this grade;

(c) if not, the reasons therefor and
the minimum period prescribed for
declaring a candidate as permanent;
and

(d) whether persons having 8 years
of satisfactory service would be con-
sidered for T.E.S. Class I (Group A)
and if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEO SAI): (a) Yes_ Sir.

(b) TES Group-B officers are consi-
dered for confirmation as and when
permanent vacancies arise There is
no restriction that officers with less
than 3 year of service cannot be con-
sidered for confirmation and there is
no guaraniee also that the officers
will be considered for conamuon

(c) and (d). Does not arige because
of clarification at (a) & (b) above.

Grints to Womeén Welfire
Organisxijons

0608. DR. BAPU KALDATE: Wil
the Minister of EDUCATION, SOCIAL
mmom.muplm
ed to sitate:

(a) whather the Goverament have
given grants through Ceninel Social
Welfare Board to the Women'a Wel-
fare Organisations; and

mu.o.mmamm
Riven to mich organisations
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nameg, amount and the programme/
activities for which the granis were
given during the year 19787

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION, 50-
CIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) Yos, Sir,

(b) The information is being col-
lected and will be laid on the Table
of the Lok Sabha,

fagre % af w wfe
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Review of the Warking of U.G.C,

6508, SHRI ANANT DAVE: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) whether TUniversity Grants
Commission have been functioning
without regulations for transaction of
business and undefined business and
have exceeded its power thereby com-
pelling the Planning Commission to
revise its allocation of funds;

(b) whether Government have set
up a twelve members committee to
1eview its working and grant of
wasteful funds; and

(¢) if so, what are the findings?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CrHUN-
DER): (a) The powers and functions
of the Commission are specified in the
University Grants Commission Act,
1956. To enable the work of the Com-
mission to be carried out smoothly and
without relay the Commission had re-
solved in November, 1956 to authomise
jts Chairman to .xercise ils powers
with the provision that all action ta-
ken by him in accordance with this
delegation be reported to the Com-
mission for information. A provision
for framing regulations under which
the powers of the Commission could
be delegaled to its Chairman, Vice-
*Chairman or other officers was in-
corporated in the Act, through an
amendment in June 1972. However,
no regulations under this prowvusion
have been framed so far, There is no
relationship between the Commission
exercising its statutory suthority and
the allocation of funds for higher edu-
cation in the successive five-year
plans,

(b) No, Sir. However, in October,
1078, the Government had directed
that the UGC should undertake a
comprehensive review of its program-
mes and the impact that they have
made on the fulfilment of its statu-
“tory responsibilities with a view al-
s0 to identifying the schemes which
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are peripheral and could be disconti-
nued, and that the Commission should
frame ruleg of business specifying ithe
authorities which wil] exercise the
powers and functions assigned to it
In pursuance of Lhis, the Commission
has set up two Committees, one for
reviewing the on-going programines,
and another for framing rules of
business,

(c) The work of both the Commit-
teeg is in progress.

Decline in production of pulses

6509. SHRI SAMAR MUKHERJEE:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased Lo
state;

(a) whether the Government are
eware that the production of pulses
declined at the rate of 0.63 per cent
per annum between 1960-61 and
1976-77; and

(b) if so, the reaction of the Gov-
ernment in thig regard as pulses are
rich source of protein for the 90
per cent of the population who are
poor?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHR]I SURJIT
SINGH BARNALA): (a) Yes, Sir,
during the period 1080-81 1o 1078-77,
the production of pulses recorded a
negative growth rate ie, (—)0.63
per cent per annum. However, fop the
period 1967-68 to 1977-78 the growth
rate is positive and works out to
(=) 0,20 per cent per annum,

(b) Intensive measurcs are beiung
taken to augment the production of
pulses in the country, These include,
enhanced use of phosphatic feriilisers,
rhizobium culture and plant protec~
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per quintal for moong, urd and cow-
pea, Assistance for thes¢ measures
for increasing the production of pul-
seg is being given under The Central-
ly Sponsored Scheme for DeveloPment
of Pulses. Further, to give incentive
for increasing production, the mini-
mum support price for gram which
accounts for nearly 50 per cent of
total pulse production has been succes-
sively raised in the last two years
from Rs. 99/- per guintal in 1976-77
to Rs. 125/- per quinial in 1877-78
. and further to Rs. 140/- per quintal
during 1978-79, For the first time, the
support price of arhar and moong
has been fixed at Rs, 155 and Ras.
165/- per quinta]l respectively during
the current year.

et ¥ wewm W wert
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Maintenance of Government Quaricrs
(oM coansiruction) in Gole Market
Area, New Delhi

6511, SHRI L, L. KAPOOR: Wil
the Mjnister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleated to state:

(a) whether Government Servants
residing in Government Quarters in
Gole Market area (olg construction)
are not required to pay any rent;

(b) it Government realises usual
rent from such occupants whether
Government is not bound to maintain
these quarters in good repairs;

(c) whether annual maintenance
thereof is not undertaken on the plea
that these guarters are on demolition
list;

(d) whether the bath room and
latrine walls in Wilson Square have
not been provided with impervious
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ascertain true facts and listen to the
woeg of occupants?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND KRE-
HABILITATION (SHRI SIKANDAR
BAXHT): (a) Usual licence fee is
recovered from the allottees of all
Government residences in Gole Mar-
ket area as per rules except in cases
of some old class IV employees en-
titled to allotment of rent free accom-
modation or such other employees
who are entitled to such concession as
per terms of their appointment.

(b) Proper maintenance of these
quarterg i3 being done,

(¢) Annual repairs of these quarters
are carried out.

(d) Dado in rich cement moriar un
bath and toilet walls was not provi-
ded anywhere in DIZ area including
Wilson Square, Complaints of falling
plaster are attended to.

(e) There is no such proposal The
quarters are inspected by officers of
the Department from time to time,

Government accommodation for
SC/8T

6512. SHRI MOHAN LAL PIPIL:
Will the Minister of WORKS AND
HOUSING AND SUFPLY AND RE-
HABILITATION be pleased to state:

(a) number of applicants who ap-
plied for residential accommodation
for the allotment year 1st October,
1978 to 31st December, 1980 and num-
ber of Scheduled Castes and Schedul-
ed Tribes employees among them;

{(b) number of employees belong-
ing to Scheduleq Castes/Scheduled
Tribes provided with Type-A, Type-
B and Type-C residential accom-
modation during the years 1876, 1977
and 1978;

(c) whether the employses belong-
ing to Scheduled Castes/Scheduled
upio 31st December, 1071 to the
Central Government pervice in Delhi
offices entitled top Type-A, Type-B
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and Type-C will be provided with
residential accommodation by 1980;

(d) whether there is any reservation
in allotment of accommodation for
them, if 80, how much; and

(e) what steps are being taken hy
the Government to eliminate shortage
of residential accommodation in res-
pect of these employees in the above
mentioned types during ensuing year?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Separate applications
from Scheduled Castes and Scheduled
Tribes employees for allotment from
the reserved quota were invited only
in types A B, C and D. The number
of applications received 1n these types
is 33,426 {11 the jeneral quota, 5,579
for Scheduled Castes and 502 for
Scheduled Tribes. The above does not
include about 15,000 applications
which were received subsequently
and are in the process of sorting out.

(8) Type 1976 1977 1978
A a2t 47 40
B 225 54 66
« By 82 35

(c) and (d) 10 per cent of the clear
vacancies in types A and B and 5 per
cent of the clear vacancies in types C
and D are reserved for allotment to
Scheduled Castes and Scheduled Tri-
bes employeeg for General Pool acco-
mmodation in Delhi. It would not
however be possible at this stage o
indicate whether all the Scheduled
Castes and Scheduled Tribes emplo-
yees with priority dates upto Decom-
ber, 1971 would be provided residen-
tial accommeodation by 1880.

(e) Government have undertaken

%%
|
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(c) if so, the remsops for the dis-
eriminatory policy of the D.D.A. to-
wards Lawrence Road Welfare Fe-
deration in this; and

(d) what stepse Governiment pro-
pose to take in the matter?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) No, Sir.

, (b) The DDA has reported that
no orgenisation was allowed 1o use
the Community Hall at Lawrence
Road free of charge.

(¢) and (d), Do not erise,
et ¥ faere Woerg
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as1e. RAJ ERISHNA DAWN:
wm Minister of AGRICULTURE
AND IRRIGATION be pleased tu
to state:

(a) what is the total amount of
subsidies given separately to the
wheat, jute and paddy growers dur-
ing the years 1975-76, 1976-77, 1077-78
and 1078-79;

(b) whether Government are
aware that most of the paddy and
jute cultivators are lving below the
poverty line;

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) No subsidies
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Agencies, Drought

Develapment

Area Programme, CAD Prog-
:ramme. Tribal and Hill Area Deve-
lopment and Desert Development
Programme, have been taken
up for the benefit of poor farmers.
Under these programmes subsidies on
a wide range of items are being given
such as mvinor irrigation works, ferti-
lizers, soil and water conservation,
distribution of milch animals, sheep,
goats, pigs; poultry etc, horticulture,
fisheries, sericulture and farm fores-
try, The general pattern of subsidy
is as follows :—

t. For amall farmecin 25 7,

(holdings between The rate of
110 nﬁ subsidy for
Scheduled
2. For mﬁhﬂ far- 34, | Trile Far-
men ( dlngnl ymers  has
ha.). recently
been raised
3 For communit 50 v, (t0 30 per
works (irr?nim
including drainagc.)

(b) and (c). A large number of far-
merg growing paddy and jute have
small holdings, Many of them are yet
to take to improved technnology and
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Export orders for Synthotic Resins

#517 SHR] KUMARI ANANTHAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state. ’

(a) the recommendations made
the Bub-Committee set up by
Development Committee for oleo
sins, gums and essential oils;

$6g

(b) whether it is a fact that
export orders for symthetic resins
not being fulfilled for want of
Scientific policy for tapping and com:
mercial exploitation of pine, gum
resing and also due to wrong classifl
cations of timber as g minor produce
and if so; and

] .-EE

ernment to creste production poten-
tia] in this sector?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) %o (c). The

snd Chemicals and Fertilizers and will
be laid on the Table of the Sabha as
wly as pol!ﬁﬂ..

Rare Anclent Paintings stolen from
Museums

6518, SHR] DHIRENDRA NATH
BASU

SHRI SHRIKRISHNA SINGH:

Will the Minister of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to atate:



10-10-1978,

(c) The Antiquities’ and Art Trea-
sures Act, 1972 regulates the export
trade in antiquities and provides for
the prevention of smuggling, fraudu-
lent dealings in antiquities and for
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illiteracy among the industrial wor-
kers in major industrial cities in the
country;

(b) if so, the details thereof, age-
groups and the details regarding the
scheme of Government to effectively
combat the of illiteracy
among the ustrial workers; and

(c) whether any financial alloca=
tion has been made for the imple-
mentation of these programmes during
the current financial year?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA .
CHUNDER): (8) to (¢) The Central
Board of Workers Education, Ministry
of Labour, has made preliminary
enquirieg in the industrial wunits
located in their regional centres with
a view to identifying the industries/
establishments where predominantly

2, 1978 (one in each of the 39 regions
and two in Bombay region) for these

Adult Bducation facilitleg sre also
provided to workers in industria)] areas
wmmmawtm
Wellare through the Shramik Vidys- -
peeths and Workers Social Education
Institutes. Five such institutions have
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6520. SHRI SRIKRISHNA SINGH:
Will the Minister of AGRICULTURE
AND IRRIGATION be leased to state:

(a) whether any show cause notice
has been issued to M|s. Cadbury (I)
Ltd. for violation of the provisions of
the Industries (Development and
Regulation) Act, 1951;

(b) if so,when;
-_—

(c) whether any reply has since
been received by Government in
' regard thereof; and

(a) any action taken by Govern~
ment against the company?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) and
(b). The show cause notice was 1ssued

to the Company on 13th September,
1978,

(c) Yes, Sir.
(d) The matter is being examined.

Discovery of Tusmel in Bhubaneshwar

(a) whether it is a fact that the
detection of s 4 m-long, 2 m-ml
1.8 m-high underground tunne
..i:dthehwtu!ﬂm State Capital of
Orissa (Bhubaneshwar) was discover-
ed recently; and

(b) 1f so, the details thereof?
PRATAP CEANDRA
DHR): (a) Nu, Sir. However, apitia
nataral lafarite formation has besn

(b) The archagologicsl
mﬁMhbm
ot Engineer, P.W.D, Bbubsoeywar
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Sub-Division, the size of this pit is
approximately 0.14 m. X 4.57 m.

Rura] Housing

68522. SHRI SURENDRA BIKRAM:
Will the Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) what are the plans of the Cen-
tral Government to provide more and
more good quality housing in rural
areas of the country;

(b) which are those bodies which
are taking up rural housing in the
country and what are their working
capitals and policies; and

(c) why rural housing iz being
continuo! ignored while urban
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(c) Greater attention 15 being pad
to the problem of rural housing and
this is reflected in the draft Five Year
Plan 19878—83, where a provision of
Rs. 500 crores thas been proposed
exclusively for rural housing. During
1978, the State Governments have also
been provided for the first time a
loan allocation of Rs. 14 crores from
the General Insurance Corporation
for village huusing schemes and con-
struction of houses for economically
weaker sections, The Housing and
Urban Development Corporation have
also started financing rural housing
schemes since 10877-78.

New Irrigation Projects to be
commissioned im 1975-80

6623. SHRI SURENDRA BIKRAM:
will TH& Minister of AURICUL-
TURE AND IRRIGATION be pleased
to state

(a) which new irrigation projects
are likely to be commissioned in the
country during the 1878-80 financial
year;

(b) what are the total expenditures
on each of such Projects and how
much agricultura] land would be
benefited by these projectg in irriga-
tion; and

(c) will these projects be able to
come into operation on the scheduled
dates?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) to

(). THe sectoral outlays in the State
Plans for 1079-80 have not yet been
finalised.

Purchase of Foreign Make Spare parts

6524. SHRI MANORANJAN BHAK-
TA: Wil the Minister of WORKS AND
HOUSING AND SUFPLY AND RE-

HABILITATION be pleased to state:

(a) ‘:th'ﬁh:: the w
awaxe MM
elgn made spare involving

[
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crores of rupees are lving in the
APWD. stores in Andaman and
Nicobar Islands; when these were
purchaseqd year-wise and the amount
of foreign exchange involved and the
quantity and their cost of gpare purts
used in the last three years; and

(b) what is the total quantity of
paints and hammers used for the last
three years, state year-wise and
item-wise separately and the presemt
stock available in the AP.W.D, stores
of Andaman and Nicobar Islands
along with the years quantity of pur-
chase?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKEIT): (a) and (b), Resuisite infor
mation 15 being collected and will he
laid on the Table of the Sabha.

Common Pay Scales for Junior Engi-
neers in Andaman P.W.D.

68525. S8HR1 MANORANJAN BHAK-
TA- Willthe Minister of WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION be pleaseqd to state.

(a) whether the non-diploma
hol Junior Engineers in Andaman
PW.D. are given a low pay scale
creating diserimination in the theory
of Equal work Equal pay if so, the
details mentioning how these none
diploma holders were recruited as
Junior Engineers;

(b) whether Government is con-
sidering to remove the sald discri-
mination/anomaly by having one pay
mforlllthe.!uﬁcrlndnml!,'
so, when; and

(c) whether in CP.W.D. there are
any such different pay scales of Ju- °
nier Enginesrs?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE.
m&mtm SBIKANDAR
BAKHT): (a) to (c) The information
ig being collpeted and will b laid on
hwedﬂum&
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Committee on Education for Andaman
and Nicobar Islands

6526._ SHRI MANORANJAN BIAK-
TA; Will fhe Minister of EDUCATION,

(a) whether Government are aware
of the poor results in the schools of
Andman and Nicobar Islands and &
Committee was formed to go into the
affairs; if so, who are the persons in
the committee and those who visited
Andaman and Nicobar Islands, state
details of their visit;

(b) whether the committee met
the Chief Commissioner's Advisory
Committee, the representative body of
the Territory; and

(¢) whether Committee has sub-
mitted any report; if so, what are
the salient recommendations?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKA-
TAKI): (a) to (c). The Governrment
are aware about the poor results in
some of schools in Andaman and
Nicobar Islands. A Committee was
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canstituted by the Ministry of Educa-
tion and Social Welfare which visited
the Islands from 12th to 18th Septem-
ber 1878 in order to msake sn on the
spot study of the problems of achool
education in the Islands. The Com-
muttee consisted of the following
members:

1. Dr. R. P. Singhal, Chairman,
Central Board of Secondary Edu-
cation.

2. Bhri Girdharli Lal, Deputy Secre-
tary, Ministry of Education and

Social Welfare.

3. Shri Baldev Mahajan, Commis-
sioner, Kendriya Vidayalaya
Sangathan.

A copy of the tour programme of the
Committee is enclosed (Statement-I).

The Commuttee met the members of
the Chief Commissioner's Advisory
Committeg on 12th September 1978,
The Committee has gince submitted its
report. Some of the major recommen-
dations of the Committe, are enclosed.
(Stateent II). The report of this
Committee has been sent to the Chief
Commissioner, Andaman and Nicobar
Isands for taking necessary foliow up
action. ,

Statement-1
Tour Programme of the Commuitee

Date Time Programme
12-0~78 n8:00 Hrs. Arrival Port Blair by IAC flight.

1o* 30 Hrs. Meeting with the Chief Secy-cum-Education Secy.
= A. & N. Lilands.

1130 Hrs, Visit to TTI (Craft Teachers Workshop) Port Blair,
* th officers of th D:mcmnte of Education

730 Hes M neads of Figh and. . Schools at TTI,

Blair.

14* 00 Hrs. Vidt to Girls HS School, Port Blair.

1500 Hrs. Visit to Fisheries Museum and Cellular Jall.

16 o0 Hm, Visit tv Anthropological Museum,

17 00 Hrs,

Mecting with the members of QCAG & HMAG (Cir-
cult Houw)

d i

—— er
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Date Time Programme
17+30 Hrs, Meeting with the Members of the Educancial Ase
sociations, A. & N. Ilands (Circuit Housr).
18+ g0 Hrs. Meeting with the members of the Library Associatiom
(Circuat House).
19°00 Hrs. uT&:‘ﬁiT%«Eer & Sufl of K. V., Fcrt Blair
19-9-78 o9 15 Hrs, Visit to Primary School, Bhatubasti,
10°00 Hr. Vinit to Soil Cemvearvation Farm a Sippghat.
12-00 Hm, Visit to Middle School, Ferrargunj.
14" 30 Hr. Visit to Primary School, Shaithankbari.
17:00 Hr. Meeting with Delegation of Teachers Association of
A. & N. Circuit House.
18+ 30 Hrs. “The Hindi Day' celebration by ‘Nav Parimal’
at TTL
y 0;:3% day) ::?: 3: l]?,t to Mecting with Chief Secretary.
11+ 30 Hrs. Vit to Ross Iiland.
1700 Hrs, Vint to Cotwsge Industrica Emporium,
15-9-78 og' 00 Hr, Visit to Boys Hr. Sec, School, Port Blair.
10° 30 Hn, Mecting with Chief Commissioner, A. & N, Islands.
11*30 Hm, Me;il:g with the gtafl of Boys Hr. Sec, Scheol)! Pore
1230 Hn. Visit to Model Primary School, Port Blair.
12* 30 Hrs, Visit to K. V., Port Blain,
14*00 Hrs. C\g‘t:uh?! Programme by the students of K. V., Port
1500 Hrs. Visit to Govt, High School, Hadd.
a3° 0o Hrs, Departure for Rangat by M, V., Kcndul,
16-9-58 0600 Hrs. Arrival Rangat (Middle Andaman Islands).
og* oo Hrs, Visit to Junier Basic School, Rangat.
10°00 Hr, Meeting with Dy. Education Officer, Rangat.
10°90 Hn. Visit to Hr. Scc. School, Rangat.
13+ 30 Hra Meeting with teachers of the Bchool
18730 B, Visit 1o Middle School, Bakultala,
16°00 Hrs. with the jon of Rangat Branch of
A. & N. Teacher's
17°00 Hnm, Mreting with Pradtan of Btakii sfd Jents Fary
— -

s b et
——
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Date Time Programme
1730 Hrs. Meeting with CCAC Members and Local Cficers.
18'00 Hrs. l(c;u;n;.mﬂu Mr. Kandaswam:, Leader of D, M, K.
18-30 Hrs, “i“..:;. tdult Literacy Centre Palli Unnayan Samuty
17-9-78 o8 45 Hrs, Visit to Primary School, Panchvati,
op' 30 Hn. Vit to Senior Bmsic School, CFO Nalla,
10" 3o Hrs. Visit to Govt. High School, Swadesh Nagar.
11° g0 Hrs, Vit to Middle School, Billiground.
12'c0 Hn, Viut to Junior Basic School, Korang Naila.
12° 30 Hrn. Visit to Junior Basic School, Basantipur.
14 30 Hrs, Vit to Primary School, Mayabunder,
15°90 Hm, Visit to Hr. Sec. School, Mayabunder.
16- go Hrs. Mmtmt?nmm Non-Gazetted Offica’s
t7+00 Hrs. Mecting with local represcntatives.
19:30 Hrs. Departure for Rangst.
19°30 Hrs. Arrival Rangat.
2200 Hrs. Departure for Port Blair by M. V. Kondul.
18-9=78 o500 Hr. Arrival Port Blair.
op* 3o Hrs, Visit to Carmel Convent School, Port Blair,
10° 30 Hrs, ﬁn:‘l.r;unrg. wﬂl with the Chicf Coomisfencr,
11+ 30 Hrs, Meeting with Director of Education, A. & N. Iilands.
12* 30 Hra. Visit to Gowt. College, Port Blair,
1800 Hra. C%ﬂﬁﬂm by local school students at TTI,
20° 00 Hrs. Chief Commimioner's Dinner at Govi. House.
19-9=78 og'oo Hrs, Departure for Calcutta by IAC Fhght,
Stadomcart-11 2. Schoot Buildings and residentiar
8 ot gven accommodation for teachers,
by the Expert Commitics

3. Supply of text-hooiks,

1. The following ary major areas
which meed epecisl attestion with a 4 Medium of instructiong sud gtudy
view ¢ zeising the standard of school of languages,

educatioh jn the Uhion Territory of
Andanian iy Nivobar Tslands:

5, Teachers' tecmitment, training,

L Pltaning for future development. survics eonditions,  sssessenent,

supervision and inspection. .

-



211 Written Answers

6. Evaluation of pupils and promo-
tion policy.

2. Socially useful productive work,
games and gportg and co-curricu-
lar activities.

8. Students’ services.
8. Administrative set-up.

2, The future opening of schools
should be regulated according to =
definite plan for expansion,

8. It would be in the interest of
proper utilisation of the resources if
the schooly with low enrolment are
expanded in the coming years rather
than any new schoo] is opened in their
neighbourhood.

4, A Junior Basmec School should
have a minimum of 8 class rooms with
additional space for the office and
storage facilities, and residential
accommodation for the teachers recrui-
ted from the mainland and the inter-
island recruits,

5. While sanc openung of new
clasg I, it should be ensured that it has
an enrolment of at least 20 students
per medium.

8, While considering upgradation of
a Junior Basic School to Senior Basic
School, a minimum enrolment of 25
students in class VI should be ensured.
If neecssa more than one Junior
Basic School should serve as feeder
institutions to the Senior Basic School.

7. The Administration may consder
the possibility of reviewing also the
existing position of schools keeping in
view the current enrolment as well as
distauce travelled by the students.

8. During the 6th Plan, 5 special
provision should ‘be made for construc-
tion of schbol buildings, »sdditional
1aborptories and class-rooms, Adequate
provision should also & made for
acquiring essentia] furniture and other
equipment for scheols. An additional
mdnmmlunngmmm
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budgeted for this purpose each year
during the 6th Plan period.

5. The problem of non-provision of
residential accommodation to eligihle
teachers which ig affecting the morale
of the teachers th adversely
affecting the standards of instruction
in the schools, should be tackled on a
priority basis and much larger provi-
sion should be made in the 6th Plan
for construction of staff-quarters for
teachers, The preeent backlog in
respect of teachers’ quarters should pe
cleared at the latest by the end of the
8th Plan.

10. The quarters constructed ag a
result of larger budgetary allocation
during the 6th Plan should be ear-
marked for allotment only to teachers,
specially when such quarters are
constructed in the school complexes,

11, There should not be frequent
changesg in the text-books for classes
I—VIII, Since text-books have been
brought out by the NCERT for these
classes, the existing text-books of the
NCERT for these classes ghould be
adopted for the next 5 years,

12, The books for classes I to V
should be got translated into different
languages which are used ag media
of instruction in the Islands. For this
purpose a Text-Books Cell should be
set up in the Directorate of Education.
The Cell should be responsible for
timely translation and printing of
these text-bookg in different regional
languages.

13. The proposal to get the text-
books of the NCERT translated Into
regional languages would not only
avoid delay in obtaining ‘supples of
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14 For the purpose of expediting
supply of text-books in English and
Hindi from the mainland to tha
Islands, proper arrangement for
getting the supplies from Delhi and
having them despatched from Calcutta
to the Islandg need to be given special
attention.

15. A few sets of approved text-
books should be made available in the
school libraries and each teacher
should be in possession of the respec-
tive text-books for purpose of teach-
ing in the classroom.

16. The Administration should
devise arrangementg whereb; the
Headmasters of the schools could pro-
cure the requisite sets of text-books
from the book-depot at Port Blair and
ensure their timely supply, on pay-
ment, to the students whe are not
entitled to free supply of text-books.

17. Keeping in view the recommen-
dations of the Chief Commissioner and
the Secretaries Team, as also the fact
that the present arrangment has
proved to be counterproductive and
resulted In lowering of standards of
education, the following provision for
the medium of instruction at different
stages of education is proposed:-—

(A) Junior Basic Stags

{b) Hindi and English may continue
to be tsught from class III

where medivmn of instruction is.

other than Hindi or Hnglish.

(¢) Where the medium of instruc-
tion is language other than Hindi
op Daglish; the student may also
be given ap option fo ‘study
Hindl or.English sy.an optionsl

subject from class I enwards.

"’:WWW
be followed: '® ' student wmay offer
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mother tongue, Hindi and English
under this formula. One of the langu-
ages be dropped at the end of
class VIII as per the Ceatral Board's
curriculum. But the medium of ins-
truction at this stage should be either
Hndi or English.

(C) Higher Secondary Stage
A student may offer any of the three

the core level and the other at the
elective level as prescribed in the
curriculum of the Central Board of
Secondary Education. The medium of
mstruction should be either Hindi or
English.

18. A phased programme should be
drawn up for the teachers
who do not fulfil the minimum
requirementg to acquire the prescribed
qualifications.

10. There should be at least one pro-
perly qualified Hindi teacher in every
school imparting instruction through a
medium other than Hindi.

20. To do away with the shortage of
teachers, the Admijnistration should,
after ascertaining the deficiencies in
the strength of various grades of
teachers, make a concerted drive to
recruit the required number of tea-
chers. Efforts should be made to
recruit as many teachers as posaible
locally, but i qualified teachers are
unot available the Administration
chould not hesitate in recrui good
teachers from the mainland, suift-
cient number of teacherg is not awvail-
sbile through direct recrulfmené the
services of teachers belonging to
shortage categories may be obtained
from different state Governments on
deputation besis for a period of 3-4
years.

21. One of the Major reasons for
mwmmumnmumﬁm

e&mﬂlﬂﬂﬂe& Mm:{

anhd dis-incentives dhbuld be aamaa
to smsurg betied professional coemit-’
Mmﬂmu’hm
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22. Promotion ruleg should be suit-
ably modified, if necessary, to ensure
that mere geniority 1s not the criterion
for promotion but the criterion should
be seniority-cum-merit and in the case
of higher posts, the promotion should
be based on well-established principles
of pelection, Le, gubject to eligibility,
merit alone should be the main consi-
deration.

28. Buitable Review Boards should
be established to consider the caseg of
such teachers whose performance over
the yeary is far below the average.

24, The Teachers’ Tramning Institute,
Port Blair, ghould be involved in g big
way for arranging orientation for
different categorieg of teachers. There
should be refresher courses for tea-
chers who have put in § years or more
service. As the performance of

was particularly poor in
English and Mathematics, orientation
courses ghould be held for different
categories of teachers in these subjects
ag a first priority,

25. The dates for the commencement
and conclusion of the summer vacation

AFPRIL 9, 1879
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students and arrangs for suitsble
remedial teaching. The common
exammnations being held at present at
the end of classes V and VIII sheuld
be conducted in a more realistic

27. A panél of génior teachers drawn
from the high and higher secondary
schools, Principals, and Deputy Educa.
tion Officer concerned may be set up
in each education district to make a
test-check of gome of the answer-
scripts of the examination to ensure
uniformity of standards,

B

The base of thg educational
d, viz., the elementary educa-
tion, should be considergbly streng-
thened to improve educational stand-

!

:
¥
E

20. Special attention need to be
given by the Diretcorate of Education

that they are table for such a
state of affairs,
30, In keeping with the new concept

suitasble vocationa] courses st the
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Nm&nnlpnﬂmm be

., pationdlised . with the help of local

- transport authorities ~and wherever
uecessary special trips of buses should
* be arranged after adjusting the school
timjngs 0 as to avoid rush-hours.

84. For effective supervision and

" inspection, the officer in-charge of each

Zone should be at least of the ranlk of

an Education Officer/Assistant Dires-

tor of Education and the pay scale for

this functionary should be Rs. 1200-=
1600.

35. To assist the Director, a new
post of Deputy Director in the pay
scale of Rs. 1800—1700 should be

« created.

36. The pay-scale of the Director of
Education should be raised to Rs, 1500
—1800 to attract a suitably officer on

- deputation basis.

Social and Economic Position of
women in Ladakh

6527. SHRI DAYA RAM SHAKYA:
° Will the Minister of EDUCATION,
' SOCIAL WELFARE AND CULTURE
" be pleased to state:

(a) the social and ecomomic posi~
- tion of women in Ladakh;

(b) the present employment con-
. ditiens of women in India; and

(a)mmuwmm
the
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the manufacture -of machinery,

electri-
: cal appliancey and medigal and scienti-

fic insirumentg and in trade and bank-
ing between 1961 and 1971, But in the
same decade, the female work force
suffered a serious decline in some

sectorg such ag horticulture, livestock ..

breeding, food provessing, dairy pro-
ducts and jute textiles. More recent
data available for the organised sector
show that though the share of women
in total employment is low, it has been
creeping up in recent years. It
increased from 11 per cent in 1871 tg
12 per cent in 1877.

(c) There are a number of program-
mes which take into account the
special need of education of womien.
The Nationa] Adult Education Pro-
gramme, the Programme for Univer-
salisation of Elementary Edueation,

" take into maccount the special needs of

women’s education, The other pro-
grammes gre Condensed courses for
adult women and Functional literacy
of adult women. Women also partici-
pate in medical and para-medical
muummamuawwmm
grammes.

Achievement of Central Ground Water
Board for Tube Wells in Raral areas

‘6528, SHRI AHMED - HUSSAIN:
Will the Minister of AGRICUL-
TURE AND IREI'.GATION be pleased
to state:

(a) the achisvements made gup~
pwudwanmmu‘uuinwhhh
the Central Ground Water Board has
been assisting (Providing Tubewells)
tntherumminthelut!nm'-
{year-wise); and :

) thenmbero!Mh

pmodwbnmﬂthdintham!
years (year-wise) ‘in the ' varlous
parts of N.E Region and: mame. of

such places in the Goalpara District
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SURJIT SINGH BARNALA): (a)
Statement showing the number of
tubewells of vasioug categories drilled
in the various States during 1076-77,
18¥7-78 and 1978-78 (upto Feb. "79) is
attached as Appendix ‘A’

(b) It is proposed to provide 135
boreholes in the North-Eastern Region

APRIL 9, 1979
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during the next 3 years. The teatative

break-up is 38 for 1979-80, 57
during 1980-81 and 40 during 1981-82.
Out of this, § Nos. of boreholes would
be provided in the Goalpar, District
of Assam. The exact location of these
placeg would be decided on the basis
of Hydrogeological Surveys,

Statement
1\%. Name of State/U, T 14976-97 o 1977-708 __!978-79
BB OB SH EB OB BSH (Upto Feb. 1979)
EB OB SH
' 2 L] 4 5 6 7 8 y 1w 11
1. Uttar Pradesh . .1y a2 1 L] 7 5 5
2, Andhra Pradesh . . 27 8 1 7 8 1 il 4
8. Tamil Nadu 31 13 1 22 j0 W24 4
4. Karmataka . . . 5 24 . 19 30 2 45 2
Kerala . 1 . 6 3 i
6, Bihar i . . 13 2 . 9 4 3 8 7
7. Orisma . . N S 1 3 . 1 1
8. West Bengal . . 1 1 2 3 . .
s Kajasthan . . .09 e 6 8 17 1 8 @ 1
10. QGujarat . . . 1 4 . T 13 11 e . .
11 Jammu and Kashmir 6 2 2 7 4 4 3 .
92 Himachl Pradesh 3 2 1 . .
13 Punjab . . i 15 q 12 41 8 8 18 1
14, Harvana 1 52 4 34 9 6 6
15 Asam . 3 1 21 o T 14 2 .
16. Tripura 1 1 # 2 - 6 H .
17. Meghalaya . " . . . " 2 .. .
18. Manipur R - . .
19. Nagaland " . 6 2 . 3 1 s '
go. Madhya Prad~sh o6 16 a 15 . 5 .e 26 47 -
g1* Maharashtrs 17 6 22 7 . 25 18 a
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— e

5 [} 7 8 9 o 11

22 Pondicherry 6
29 Delln T
24 Chandigark

a5 Arunachal Pradesh

26 Dadra Nagar Haveli 7

27 Mizoram

e e e = —— ——— ——— e =

Torasn 200  1B6

19 191 216 14 2w 157 9

EB — Exploratory Boreholes
OB == Observatory Boreholes
SH — Shim Holes,

Central aid and achievements of
scheme oh cost of cultivation of
principal crop

6520 SHRI AHMED HUSSAIN
Will the Minuwster of AGRICULTURE
AND IRRIGATION be plessed to
state

(a) the nature and detals of Assle-
tance given to each BState/Union
Territory and Agricultural Universi~
fieg separately during the las; three
years and the achievements uvnder
the scheme on cost of cultivation of
principal crops, and

(b) the role of Btate Governments In

each State from yea; to yea: on a
main sample (with lerge sample size)
followed by repeat sample (with a
relatively smaller sample zize) The
fleld work of the cost studies 18
entrusted to the agricultural univerm-
tieg 1n most of the States barring two
States where certain ggricultural) col-
leges are in-charge of the work These
centreg are called the

Agencies of the Scheme

The Implementing Agencie; are
gaven grants-in-aid for the purpoee of
conducting the studies The amounts
of grants-in-aid released to the various

1877-78 and 1878-70 indicated in
Statement II

(b) The State Governments are not
mvolved n  implementation of the
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Stat*me2at shawing the grants-in-aid released to various Agricultural/General Universities for
imnlementing the Scheme for studving the cost of cultivation of principal crops in different states, .

(Rs. i lakhs)
3. No. States 1976-77 1977-78 1978-79

1. Andhra Pradesh . . . 2'0% 2+88 419
2. Assam " . . . . a7t 491 3'95
3. Bihar " . i ' . 2°79 2+88 2:78
4. Gujarar ., ., ., | 8'75 441 721
5. Haryana \ . . . 1°83 2: 14 2-a7
6, Himachal Pradesh . . . 2'19 229 9 41
7. Karnataka . . . . N 344 9094 250
8. Kerala . . . . . a-28 . 2° 42 ®°00
9. Madhya Pradesh . . . 810 3°93 3°00
10. Maharashtea |, ., ., 944 3-86 3-85
‘1. Orissa . LS 3'83 = 70 157
12. Punjab ) R . . 5 a* oo 229 179
t3. Rajmthan . . ., . | 860 3°47 4°00
44 Tamil Nadu . : B . 3:28 g1 3°30
15. Uttar Pradesh ) . ¢ 494 548 4°99
16. West Bengal . . . . w6y 3:67 4"00
7. é_;%ram-[sw Study a:87 1772 508
Toras e . 52°50 5568 57°79

Statemens I '

Cost studies undertaken under the Comprehensive Scheme for the generation of cost estimates
during the period 1976-77 to 1978-79

States 1976-77 1977-78 1978-79
. G.N $. Cane '8, Cane
Andhea Pradesh , ., . Paddy’ Clotton Paddy
Paddy Coptton
Mm » . . " - LA T | te P.dd,
Patas Jute ooy W
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States 1976-77 1977-78 . 1978-719
Bihar . . . . . 5. Cane 5. Cane Masze
Paddy Paddy 8. Cane
Wheat Wheat Wheat
Gujarat . . . . " . owar Bajra G. Nut
W ﬁqu G. Nut Bajra
Cotton Cotton
H a . : . 5 . . Wheat Paddy Giam
aryan Wheat Wheat
Himachal Pradesh . - . . Potato Potato Maaze
Maze Maze Potato
Karnataka B . . " . G Nut G. Nut awar
Cotton, Rag: Cotton, Rag: Nut
Kerala ) . . . Coconut :’ndd}r Paddy
¥
Madhya Pradesh | . . . owar owar Gram
addy addy Tu
Gram Wheat Jowa
Mahai ashtra . . . . .  Bayra owar Omon
Cotton Cane owar
S Cane Cotton otton
Orisea . . . ’ . . Paddv Paddy ute
G Nut Jute Paddy
Punjab - . Maze Maize Padds
Wheat Wheat Wheat
Rajasthan " . . owsal Darley Bapa
are Maze Barler
am Bajra, Gram
Tanmul Nadu owar, Paddy Paddy, Jowar G Nut, Cottun
Jotton Cotton Paddy
Utter Pradesh . : Barley Wheat ‘Wheat
S. Can, Paddy Barley,
S Cane, Paddy
Weat Bengal . 5 : ) Paddy, Jute Jute, Paddy Paddy, Jute
= ‘Wheat y Whe at v J
Andhra Pradesh . . VF.C. VvEC VFC
(Special Study V F.C. Tobacco) ‘Tobacco Tobacco Tobacco

——

More Training Campy uander ‘Save
Graln’ Bcheme

6530. SHRI AHMED HUSSAIN :
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state :

(a) whether it is a fact that the
Government have recently opened snd
propose to open more fraining eamps
in the country under the schame ‘Save

359 LB-~8.

grain’ to impart training to farmers
in the modern scientific technique for
storing foodgraing in safer places ete.;

(b) if so, the details about the train-
ing Camps where opened so far along
with the number of farmers trained
by each of them;

(¢) will the Government extend this
scheme to open camps in
Assam in the immediate future; and
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(d) if so, detalls thereof and the ae-
tails where such camps will be opened
1n 1979 district-wise 1n Assam?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) Yes, Sir,

(b) Under the scheme of ‘Save
Gram Campagn’, 17 teams are now
functioning in different places in the
country For imparting {reimng in
the scientific techniques of storing
foodgrains, the teams conduct two
types of training couises viz (1) st~
pendiary traiming courses for repre-
sentatives of farmers traders and

APRIL 9, 1979
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cooperatives, with the prowvision of
Rs 100/- per head as stipend and (ii)
non-stipendiary tralning courses for
village level workers, volunteers ete,
A statement indicating the number of
farmers, eic trained in the training
camps organised under the ‘Save
Grain Campaign’ Scheme is attached

(c) and (d) A save Grain Campaign
team hag already been gtationed at
Gauhat, since 1078 One gtipendiary
trarmng course for 50 farmers has
already been completed in Marh, 1979
at the Farmers Training Centre at
Khanapara (Gauhati) More tramning
camps will be orgamsed during the
year in consultation with the State
Government at different places

Statement

Statement 1ndicating the number of farmers, #tc., trained 1n the irayming camps orgamteed
under “Sape Grain Campaf n" Siheme

S No Loeatn of N> of 5 <oms ttained in di'Terent (ypes of truning Cumps
Save Grain PR —p—
Campaign Team Fourth Plan Filth Plan :g?ﬂ}_}: L {';';;l
I II & III I II III I 11 III
Q) (@ N W B ® » ® @ (0
Started during 196g-70
t H Qis New Delh 452 N
2 Rombay (Now at
Pune) no2g 1168 3157 6488 300 1208 2448
3 Patna 23383 1111 1975  6GoggB 350 367 1546
Started during 1979-74
4 Ghariabad 88 1179 043 5907 330 448 1410
5 Hyderabad . 226 1299 1205 12125 441 381 an1e
6 Bhopal . 59 1231 1785 2879 847 473 383
% Madras 181 1200 4103 Gout 350 981 1196
Staried during 1976-77
8 Chandigarh » . 606 1229 1485 355 arf 530
9. Lucknow . .. 444 667 4402 299 417 1907
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() (2} () @ (s) (6) 7 8 {(9) (10)

10. Udaipur " 4a2 g24 2889 abt 270 1221
1. Calcutta . - 392 778 2874 248 101 gb1
12. Bhubaneswar i 400 436 1902 400 268 1180
Started durine 1978-79
13. ‘hmedabad . . '
14 Gauban .
i35 Bangaloie . . .
16  Rapur (sub Team) 50 201 95
17. Trvandrum (wb- 50
J Team).
13 Varanau (sub Team) 49 37

TorAL . 452 aBgab 9380 17204 54140 3880 4731 14160

1. Supendiary timning cm{:p: of three weeks' duration.

T1. Nun-supendiary traning camps of about a week's dwmanon

III. Non-stipendiary traming camps of 2-3 days duration.

Decline in number of schools/Institu-
fions imparting Education in TUrdn

6531, SHRIMATI MOHSINA KID-
WAL: Will the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether it Ig a fact that the
number of schools/institutions impart-
Jog education in Urdu is on the decline
In the country;

(b) if so, what are the figures of the
Jlast two years; and

(c) steps that are being taken to
wbopularise Urdu and give it its due
gl?ce in the educational and cultural
elds?

THE MINISTER OF STATE IN
THE MINISTRY OF REDUCATION,
Bommmmm

(SHRIMATI RENUKA DEVI BARA-
KATAKI) : (a) and (b). Education is
primarily a State subject and airange-
ments for providing facilities for the
teaching of Urdu in schoolg is the
responsibility of the State Govern-
ments,

(¢) In so far as the Central Govern-
ment ls concerned, geveral steps have
been taken to promote Urdu. The
Government have set up the Bureau
for Promotion of Urdu which brings
out academic literature compriging
university level books, school text-
books, supplementary readers and
other typeg of literature. Since calll-
graphy is an integral part of Urdu
Baok 3 calligraphy centies
have been set up while assistance is
Urdu Akademies for
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hag been formulated for teaching Urdu
to non-Urdu speaking people through
correspondence courses. The Gov-
ernment of India are also assisting the
National Book Trust and Sahitya
Akademi as well as various voluntary
organisations engaged in the task of
promotion of Urdu. The National
Book Trust has been publishing Urdu
books on various topics. The Sahitya
Akademi has also brought out a num-
ber of bookg which comprise literary
and general books and given awarde
to distinguished Urdu writers. Train-
ing is also being conducted to prepare
teachers in Urdu at the regional train-
ing centres established at Solan and
Patiala by the Government of India.

Central ald for reclamation of Coastal
areas for cultivation

6582, SHRI VIJAY KUMAR N.
PATIL: Will the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state:

(a) whether the Government have
formulated a scheme with central as-
gsistance for coastal land reclamation
for cultivation purposes in wvarious
parts of the country;

(b) if so, salient features of the
scheme and progress achieved in
terms of financial and physical
schievements during the Ilast three
years upto March, 1978 and the
progress anticipated during the cur-
rent year and the provision of funds
for 1979-60 alongwith sachemes pro-
pored to be taken up State-wise;

(¢) whether the implementation of
the scheme has been reviewed and the
important findings;

(d) decision taken in regard to
contents end administrative arrange-
ment pattern of financing and other
jncentives of the scheme ete.; and

(e) foreign assistance technical/
financial sought and made available 8o
far to solve this problem more
effective and important details there-
of?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (BHRI
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::.nm SINGH BARNALA): (a) No,

(b) to (e). Do not arise.

Schemes for Development of Cotten

6533. SHRI VIJAY KUMAR N,
PATIL: Wili the Minister of AGRI-
CULTURE AND IRRIGATION be
pleased to state"

(a) whether the Government have
formulated g specia] scheme for de-
velopment of cotton and mmproving
coiion yield especially in dry areas of
the country;

(b) if go, details of the centralld
aided scheme, formulated objective,
pattern of assistance, administrative
arrangemenis at Central and project
level prowision of fund and targets
set for the last three years vis-a-vis
achievements reported project area-
wise details of programme for 1079-
80 project-wise, region-wise and im-
portant features thereof;

(¢) whether the performance of the
project implementation has been re-
viewed since initiation of the projects
and important trends/revelations em-
erging out of such objective review
and deteils of policy administrative
and other decisions/changes made ir
the programme contract/administro-
tive and operational arrangements, de-
legation of administrative, financial
powers, training project functionaries;
und

(d) foreign aid made available and,
utilised for such projects, detafls o
the projects alded by foreign agencie
and proposals under consideration par-i
ticularly from Maharashtra?

THE MINISTER OF STATE n
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI RHANU
PRATAP SINGH): (a) Yes, Sir.

(b) A Centrally Sponsored Inten-
sive Cotton Distriey Programmé
launched in 1971-73 is being fmple-
mented in 24 potential distrinty includ-
ing sixteen dry @imiricts with th)
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object of maximimng produtcion of
cotton by the adoption of improved
,package  of practices Under tae
scheme, the Government of India 1=
providing finanical assistance to meet
the cost of staff, contingencies, subsidy
on certified cotton geed, plant protec
tion equipment, operational charges on
aerial spraying, demonstrations and
cultivation expenses for raising
nucleus and foundation seed of cotton
The scheme 13 being implemented by
the State Governments and ag such its
admimstrative control vests with them
Funds released under the scheme
during the last three vears and the

provision made for 1979-80 are a%
under —

Year Amount
released

(Rs 1mn lakhs)
1976-7TT 244 47
1977-78 400 20
1978-79 502 50
> 1079-80 (Dutlay) 600 00
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The physical achievements made
tnder various components of the sche-
me during the past three years and
tne taigets set for 1979 B0 are given in
the enclosed statement

(¢) Yes Sir A nirmboer of asvess-
ment surveys have been made and the
studies have revea:ed that there 18
a healthy trend of progress both
wune wrrigated as well as roinfed areas.
Mo problems regarding financial
powers or administrative set-up have
peen experienced as the States them-
selves are the implementing agencies

(d) The Government of India 18
also 1mplementing an Integrated
Cotton Development Project with the
World Bank loan assistance in  the
States of Punjab, Haryana and Maha-
rashtra with an estimated cost of
Rs 288 ciores of which World Bank
hay provided loan component of
Rs 144 crores covering whole of the
foreign exchange cost component plus
21 per cent of the local cost The pro-
ject 19 running 1 Amravati district of
Maharashtra The project provides
through Agricultural Refinance and
Development Corporation short-term
credit to the farmers for financing

package of 1inputs and funds for
modermsation/augmentation of
and cotton processing

facilitica.
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HARTF AT IT gW

6536 =i wwrw ¥enf : wT
frator it woame wa gier st g
w{T 7§ ;A &Y Fur AN

(w) =g 5= & Fr gea FEAFTQY
iz & wry grar ¥ g€ feeell worraw
T v forr & efuwfra # 3o
¥ ag faota Frar war § e asemr am&
a3 g1 =7 fafor w1 wrd Faw AT
frmw grar farar smaam

(=) afz qr, A qorvaedt e md
wr g, AR

() mew oar® @A aOTE W
T wTEfAar w owrew T gfe
& faeell ¥ Taaew i fam & o
ANETE AN 97 g w1 Frsyor e s
Y @y ¥ a3 # faefy g frw g
w1 FTHATEY wTX WY gEArE

frata it wrare wav i dte
grata dwi (s fawere www): (%)
Wit (@) faeslt o for & gl
fear § e & Towma AT 9TAT T 34
% WITeT O I AATH ¥ &1 ATH BT
W ag gF qE Ao 34 & gEL M
i & forg welt eqw & o & Feomew W
ag faeely stwmem 8 avg Frawror faerr
gra W ‘Y A’ & W 93
WATAT TG |

() feefy more o & syfeet fiear
& fe o & @ W afo eqw aC
gw Ty § fag 9% ow w1 s
LU
wiarerr ettt wrirelt, fewedt ¥ edbarfors

Ll

6537, WY weftwr def: Wy
frmtot Wity wrramer oy e wite gt
et ag ey o pur w0 fiw .

(w) war feesdt & avé woAr 37
% et & Frez sl wrevl &
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gfvey & faeelt frwra srfirsoor o
ardwte wrarem w07 7t & aga free
fafem freg 7 & faad gformmer=r
wfaar serdt & frnfeay = wge
WM%:

(&) = wrawT & wiHffe
% a6l § TH & ¥ g7 qAEEr FY
A & fog wmowr @ & e
I wWT a% geraT wEr AT g, WK

() afx g, & sTwrT = fasre
T Wy ¥ TH wNTTAY Y oww aw
T,

frmior we wrare war gfa wite
grate WAt (o7 fewrre wewr) (W)
faeft e fmm & gfew frar § fw
wirar weAY OE safawe wTeey &
®F A FAA ¥ EY g AF T FoRe
wTE T AT & fag &few dw wfiew
ardwAfe wrareat &1 frator fear wr
qr |

(w) 1%dm, 1978 A wafy @
FTAAT F1 fgeelt Fre frr %Y gearen-
foor % & awag faeslt AT foory &
wrafraa fawrr w5t w1 foeroa oft
fsft &1

(w) e wYwraqy *v geEw™ wr
W §Y TEY IEAT 6 & FoF o WAV,
g ¥ € R gfaamar wr
Lol g &

oy Fordy ¥ et ¥ Sefrer w@wrs
W ¥ fawsw

8538. # ud Tay wif odw : sy
were 7=t ag FAT Y FIT w6 fF

(%) = qoow & foaw o
wrafew, Imww FfRfy, pow &
fardy & woe T ¥ Ty e
PRI AT IW TR F A8
oY, 1079 ¥ o forerre KR
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afy g, @ T@ AAEFg A T WT
¢

(@) xgsr qUT ¥ frady 2T
AT FT & § A9T g T aF fray
e FmT e g ¥, 15 779,
1979 ®1 TR FAwor7 & frq frad
OTETH OF ®4 g AT T W WTEIA-
Fabl ¥ gar A ¥, W2

() a7 wrdww qu wfT @ &
T FTOO §, WrEATARAHT & vAw fam
fradt 7w & § 9T w7 F AR IR
e rmm FageA w9 AT fag A ?

dure dxrog ¥ Teq d@AY (s
wegfe staw gatw @w) © (%) o
8 | 7 gFEE 3T SR S
& a3 7w gk ¥ F art & fowraa
7 Ik oY

(=) W (7)) T9+ gasw &)
&THAT 200 wTSAY A7 & forARw A 113
WA AT B 15-2~79 FT wANAT

g 7 5 TH wraww ¥ g 1000/-,

€99 wfaw o9 O @ 4 fEEwr
A ¥ fear v 1A iv & wiafoe
wiwe ¥ few wq vt wadr frger
firg g &, waE aTE A weqeE AT 9
W e Agy fwar e

faww

wuw

arier 15—-2-1979 ¥ AGET TFG-

| A wefvar gt o Feufy

APRIL 9, 1970

wWe qUEf & AmH wﬁ;rur w1
arlrar
1 forgerrsr w¥oTeTA
farargmat W 20=5=1978
2 Y warft onfew
oy 20-5-1978

3 S AT GENE  20-5-1978
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4 T2T  HwgATA  RST
arf 18-9-1978

5 TFAT TTAATH FATAT 3—11-1978

WRANT ®Y R I AEHATHTY
T ¥ & wrq Ny

6539. wY af fag wif ofw:
¥IT WRIT T q TATA KT FIT FIT
o

(%) 7t qITT F YOG FA
T arerar Fardt w7 28ra g 7 wgwaTATT
FAGM &g q ATEY 97 TIHATL §
HITHIAT =2 T ATE FARAT & ATq
AN W wFmE a7 WY osur ¥ gAY
w1d (e frgaa

(w) afz gr, A &7 9 w1 IHA
w1 v w7 faar g,

() afr afy, a1 I9% wT FTT
t, WX

() & A w1 w7 7w R feg
T ?

#WIC Harew W v AT (W
acgfe wuw guiw ww) :  Sdew
(%) efre et & AT 2w
TR ) gy a4 & fee
WY, feegrer oM AW WYX
gy %0 F5 Twq w7 50k g
R

e (%) Taez W am-
T & N 300 Fawr w Fq I
arewidy qorTet w1 w7 @ & wrd
quEEr SWiega yord o wRkg
wgATATT & LI PWT R | wgATRTE
THFT W AHEE-qRaT ¥ Ao
gdav garfedt 57 wawr Ay ¥
gfiz & wrwdy sewrdw g S
G fraf g 1  gwifady @
wrd ww g g !
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(%) & wfaar o ar @ §

(7) gEFETE-TEEls AT
frq¥dr Eaw 7 Nf aq1 IAET F
g REa T gafe § 1 &
it 97 Heqt gewy g fwo
oy HY wevAT &

() wgwETaTE TAFE W -
FrE-AraaT ¥ drw qr7 dv qevAy
A TR Al ® g JoRd
FIMC ATX KT °TAT F |

RQALT MY & qex wrwre ¥
femw gork wTwdT ¥ arew<

6540 st wdlwy wrf w@w :
FT €ATT FAY T AATY Y FIT HLA
fir

(%) wsrq & abTeg wIw @
ausie fad F qwE & w9 arane
¥ qQUN OEAL Y ATCAT Farfivg
¥ wr wismear m 7Y § wafE awr
AT #Y ATER ANE &

(&) war g7vdr sTwaT ¥ ATT AT WY
w4 WTAT WE w 2wr Ry fr oy
wogr €, WY

(w) war ag 7w ¥ fe qETRT
k o A% F NS A & d were
& WM A W AGN WETA AT AT
g weW1 U Awga Ag § W afe
BT, & 9w wa of Y fwardy eivwer o
o war ?

swic garwa ¥ cow any (s
wegfe v gude wy) : (¥) W=
(w) wwraE fegm god TwaT
oo ¥ 15 5, 1979 ¥ Hoggonte
s T ot § W agt ax e g
oo ¢

(@) & aft, x& waor vy frafoy
g ff F ww ey femfor ot &
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WU AANT 60,000 §IA HY AT
F forar mar it vl 1979 % sEwr
sfagewr fram mar

AATAMT grMEG AWT gENT NEW
WHAMT oY WIS ¥ wedda

6541 wt wdimg wif w@w :
aar dwre wEY gy Tary # FOT w0
fw

(%) w7 Faae arfoeg aur
JAWT qER, WraaaC, w1 o gfafafw
wew 2 fewmre 1978 WY TOWIE
X weft wgew ¥ fomr 91 WY gEt 0w
wearde gege frar qr vt afy g, at
FEHT AT T E , WY

(@) weades & glfwg wmy
& g ¥ AT AT 99 aF S4T
FTHATEY T A § wwAr w7 w7 farare
& 9 afy wrdardy ) Y oft § o 1y
w4 "1 #Y v w7 fearc § ?

warT Hyrwa ¥ cva aat (o
aegic wam gaty ww) ¢ (v) o
(@) oftgr wmr s st ol T
AT & aFw feqfer oWt gTw 9 @y
Ty’

farmrowy

qATAAT AR AU TGN WEA, ATA-
AT A AT FT YT W TEGw q
¥ s feafir o

{1) wgavwm & foldt wyey
Fofrew qwr

FrAAT WX wgwErare & e
direfy SefrerT e #Y v ogr ¥ ol
gt & xfr wiwrr wvem wowder §,
wx wiaw asor aefr soreft ¥ gt
weft WOk Wt aTReT FY wyTa Wy o
& 1wy S wafie & o firans
wr st &9
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(2) mawae el geadw =t
faemre

urrda faeare w1 1081 7% q@
T 9T #Y ww

gerrd #Y oy At ¥w wE o
TR Y 7 qwg F oy dreen B
TN TEY B ¢

(3) wEaamam® =¥ ¢ gwy & WM
are & fog &t g gew whewms

W Qo ok fr & e
I da 1 sfeefan ufaw s
A WEWIAI SoelY &Y wqTee
& g LAY sEeT A WY

(4) =g = gMET Forrer: w1 Wy
qE( WIS ATEWIAD Norr( ¥ afeaadw

TRt Fromr agd ¥ § W sy
e wafe & Yo s wr #Y
ol &

Wworld Bank Loam to Maharashira
Government for Irrigation Projects

6542 SHRI PABITRA MOHAN
PRADHAN- Will the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state:

(a) whether the Maharashtra Glov-
ernment would sign agreement with
the World Baunk regarding assistrnce
or loan for six irrigation projects
namely Bhima, Krishna, Warna, Up-
per Wardha and Upper Penganga; and

(b) whether any wrmgation project
in the State of Orissa is being exe-
cuted or will be executed in near
future with the World Bank assis-
tance or loan?

THE MINISTER OF AGRICUL~
TURE AND IRRIGATION (SHRI

APRIL 9, 1878
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SURJIT SINGH BARNALA). (a)
The credit programme for the fiscal
yvear 1980 (July 1979 {o Jume 1980)
of the Werld Bank mcludeg 4 loan
agsistance for Maharashtra Compo-
site Project, comprising six irrige-
tion projects in the State wviz, Bhuma,
Krishna, Warna, Kukad:, Upper Pen-
ganga and Upper Wardha. The pr10-
ject report 15 being prepared by M/s,
WAPOOS (a Government of India
Enterprise) and appraisal will be
done by the World Bank, Substanhtal
work hag already been done in the
project preparation and negotiations
for the assistance are lkely tp be
held durmg the current year

The Bhima project component of
the Composite Project 1s likely to be
separately considered for assistance
from the fundg of IFAD for which
negotiat'ons are lkely to be held
simultaneously with the negotiations
for the Composite Project wiath the
World Bank.

(b) An agreement has been sign-
ed 1 October, 1977 with the World
Bank for a loan assistance of 58 mil-
hon dollurs for execution of medium
irrigation projects in  Orissa. The
Scheme covers about 16 medium pro-
jectg and the total cost of the pro-
jects will be of the order of 81 mul-
liop, dollars In addition, under the
World Bank project, workg on land
consolidation worth 6.7 million dol-
lars and workg on on-farm develop-
ment worth 4.1 million dollars are in-
cluded. Including price escalation,
the tota) cost of the project has been
estimated at $116 million (Rs. 1044
crores). The agreement will be in
force till 1083-84, In addition to the
agreement on the medium irrigation
projects of Orisga in their future lend-
ing programme the World Bank may
consider glving credit ssdistance to
Orissa Composite Project (likely to
consist of two projects, viz. Rengall
Irrigation Project and Mahsnadi Bar-
rage Project of Orissa) and the
Subernarekhg project which = 2
joint project of Orissa angd Bihar
States. The preliminary work ip this
regard is in progress,
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Uniforia Land Reform Laws

8548 SHRI PABITRA MOHAN
PRADHAN Wil the Minstey of
AGRICULTURE AND IRRIGATION
be pleased to state

(a) whcther the Government pro-
pose to have uniform Land Reforms
Lsws throughout the lengin and
breadth of the country te, in all the
States,

(b) whether 1n the matter of famuly
defimtion, Government propose to
have one defimtion throughout the
country, and

(c) whether the Government may
coasider the stringent and stiff fannly
definition of Orissa 1o bring 1t in the
same line as other States have done?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT BSINGH BARNALA) (a)
Laws on ceilingg on agricultural hold-
mgg have been enacted 1n all t e
State, generally 1in conformuty  with
the National Guidelines

(b) As recommended n the Na-
tional Guidelknes, the ceilling lhmits
prescribed under the lawg are appl-
cable to a family of 5 members, the
term ‘famuly' being so defined as to
include the husband, the wife and
munor children

(¢) While the definition of ‘famuly’
in the Orissa law s alightly more
stringent than what the National
Guidelines hag sugge-ted, some other
States have also departed from the
Guidelines 1n this respect State Gov-
ernments were free to make more
stringent provision in their laws. The
Government of Orissa guggested an
amendment of the definition of thus
term and were advised by the Gov-
ernment of India that this would
not be proper so far as dispo-
sal of pending cases 1z concerned.
The Government of India would,
however, have ho o on it the
State Government wahted to redefine
the term in conformity with the Na-
tional Guidelines for case; of future
scquisition

CHAITRA 18, 1801 (SAKA)
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Implementation of Minor Irrigation
and Command Area Development
Programme

6644 SHRI PABITRA MOHAN
PRADHAN Wil the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state

(a) whether the Minister of Agri.
culture and Irrigation have written to
all the Chief Mimmsters calling for
vigorous efforts to implement the pro-
grammes cf minor urngafion and
Command area development, and

(*) what would be the entire area
of extra irrigation 1in India if this
vear g programme 15 fully and success.
fuily executed?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA) (a)
Yes Su The Umon Mimster of Agri-
culture axd Irnigation had forwarded
1ecently o all the Chief Minsters
the recommendation, of All India
Conference of State Mimisters In-
charge of minor irrigation and com-
mand area development held in Sep-
tember 1978 requesting for follow up
action on the same The recommen-
dations call for vigarous efforts to
implement the programme of mnor
irrigation and command area deve-
lopment

(b) During 1978-79, the target 1g for
creating a net additional irrigation
potential of 145 mullion hectares from
minor irmgation schemes

Recommendations made by Adminis.
trative Reforms Commission regarding
P. & T. Depit,

85645 SHRI R K MHALGI- Wil
the Minister of COMMUNICATIONS
be pleased to state

(a) what were the various recom-
mendations made by the Administra-
tive Reforms Commisgion in regard
to P & T Department in their report;

and
(b) which have besn accepted and

adopted mnd whith are not accepted
and why?
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THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATICINS
(SHRI NARHARI PRASAD SUKH-
DEO SAI) (a) The Admimstrative
Reforms Commiss'on made 34 recom-
mendationg relating to organisation
set-up re-organisatio) of P& T
Board Finance and Accounts Field
Organisation Stores and Equipment
personnel and relations with public
oa the Posts and Telegraphs Deptt

(b) A statement indicating the posi
tion 1n thi. respect 18 placed on the
Table ot the House [Placed in Lib«
rary Sce No LT-4278/791

kfwwT gedtens wrw Tereta wiage
¥ fa%m= w1 drmm

6516 &Y ®RAWT ® @ ¥
fovar, qaror wemrr et gepfa e
TE T AT AT WO fw

(¥) w7z o= ¥ fs gfemw
wErege w1k SN, ST (de
) & fafacer & o & a0 gy
gITT AN 550—900 TR €T
WT TF 9% 9T O iR qeeq 91 W
forad Jamg A W & o oY, it
wat vg q¢ frgwr @€ wfgen ffeow
w1 200 v ¥ sfafgfer wa &
ufefrer  1100-1600 ¥ Fewwmwr
fogr o @ &,

(w) w1 ag xfeuw eedregqe e
el o aar afaft & SoweEy
% fmg t, Wk

() afyr sovmm wry w1 SEX
wwroETE gY, O e Wy e § 7

frwr, warw weare vt depfic
WY (¥Te W1 WK W) : () v
Rt wear, wrR ofac apw
fafrrer & ox w1 dwmmr s50-900
way & + wrlY Y ¥ faer afafy A
fawifar o 580-000 %o ¥ T &
T 9T 1100~-1600 To & Rewsmy
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¥ fafeusr & ow weqr ¢ w1 gow
forar Wt 5w v st gy (T
) & frge fear | vw smw
% ¥ winfegfe wer oy faar o
@ & | wfafrgfer 9f 1 5w W=
fazara gwzw & axont & fagrend
g1

(=) o =7#r

(w) =fe wrefm  sSrrafmy
HEqT 799 A F1 W sSrgafr
g FTAY AT T F fgerr av
sEIT a1 W7 wifE sl e ST
w3 gwy § oCEd] g & gy Wi
s syt aegr & are
7 ¥ fagare e @ ag s
s %1 foig frar fe o fww o
% fafeos & = 7 sfafrper w7 faar
oo | ¥ fagmrem wwew wEww @)
T WX I AT ST se,
wTgR 7 & fafaewr & = & 2 awt
& fair wiafmee w0 feam

Allegeg cases of Forgery and erasging
of marks in Joint Catrances Examina-
tion of LIT., Kanpur

6547 SHRI MANOHAR LAL Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state

(a) whethe,r 1t is a fact that some
cases of forgery and erasing of marks
mn Joint Entrance Examination came
to the notice of admnistration of IIT
Kenpur and if so, details thereof;

(b) action taken by the authoritiss
in the matter, and

(c) if not, action taken, reasons
therefor?

THE MINISTER OF BDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
DER) (&) The IIT Kanpur hes
formed that no case of forgery

i
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erasing of marks in the Joint En- 3

trance Examination has come to their,
notice,

(b) and (c), Do not arise.

Rules lmlllhi.l;emum to LLT,
pur

6548, SHRI MANOHAR LAL: Will

the Minister of EDUCATION, SOCIAL.

WELFARE AND CULTURE be
pleased to state:

(a) what are the rules for coming
on deputation to LIT., Kanpur;

(b) whether rules permit persons
in higher scales to come on deputation
to LIT, Kanpur in lower scales of
pay;

(¢) if not, whether Mrs. A Raha
of Kendriya Vidyalaya Sangthan
hag come on deputation to I.LT. Kan-
pur in wviolation of the ruleg in part
(b) above; and

(d) if 0, rensons for thiy wviolation
of rules and persons responsible for
this and action now proposed io be
teken in the matter?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) The LLT, Kanpur, fol-
lows the Government of India terms
regarding deputation,

(b) Yes Sir gsubject to the basic
pay being limited to the maximum of
the deputation post.

(c) The Board of Governors of I I.T.
Kanpur createq a temporary post of
Principal in the pay scale of Rs.
11001600, personal to Smt, Raha in
lieu of the post of Principal in the
scale of Rs. 330--000 op the recom-
mendationg of the Finance Committee
and appointed her to it

(d) Doel nnt arise,

Symposium op e¢shew at Cochin

6550. SHRI G. Y. KRISHNAN; will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether an International Cas-
hew Symposium has recently been
htld in Cochin; and

(b) if so, the names of the ccuntries
which participated and the suggestions
made to improve cashew germplasm
garden?

THE MINISTER OF STATE IN THE.
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAFP SNGH): (a) Yes, Sir. The
International Symposium on Cashew
was held at Cochin from 12th to 15th
March, 1879.

(b) Besides the host country, dele-
gates from AustraMa, Indonesia Italy,
Malaysia, Netherlands, Philippines,
Spain, Sri Lanka, Surinam, Switzer-
land, Kenya, United Kingdom and
Zambia participated.

The Symposium hag recommended
seting up of an International Com-
mitteec consisting of representatives
from India, Sri Lanka, Malaysia,
Brazil Kenya and ihe Royal Tropi=
cal Institute, Amsterdam to go into
the problem of collection, conserva-
tion, cataloguing and evaluation of
Cashew germplasm The Symposium
has also decided to approach the In-
ternational Bureau of Plant Genetic
Resourceg to arrange for an interna-
tional team to visit Brazil (Consider-
ed as the home of Cashew) as soon
ag postible fop collection of Cashew
germplasm. It also decided to make
an assessment about the Cashew
genetic materias awvailable with the
various Cashew growing Countries,
to facilitate exchange of germplasm.

Seniority List of N.F.C, Instructors

8552. SHRI R. L. KUREEL: Will
the Minister of EDUCATION, SOCIAL,
WELFARE AND CULTURE be pleas~
ed to refer to the reply given to
Part (c) of Starred Question No. 173
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dated 17th July, 1978 regarding Se-
mority List of NF.C Instructors and
state:

(a) whether it was admitted by the
Hon'ble Minister of Education and
Social Welfare that in the final Senio-
rity list of NFC Instructors, the names
of even those NFC Instructors were
included who were not mbsorbed in
the Directorate of Educatwon on 1st
November, 1972;

(b) if so, whether this Seniority
list is being considered as final; and

(e) if not, what steps the Ministry
of Education propose to remedy this?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION, SOCIAL
WELFARE AND CULTURE (SHRI-
MATI RENUKA DEVI BARAKA.
TAKI): (a) Yes, Sir.

(b) According to information made
available by Delhi Administration, the
seruority list issued by the Directo-
rate of Education on 26-4-1876 is
final since no representation against
the list was received from any Ins-
tructor when the same wag circula-
ted to all the schools.

{c) Does not arise in view of the
reply mven lo part (b) above.

Separate Archacologica] Survey Circle
for Karnataka

6553, SHRI C K, CHANDRAP-
PAN: Wnll the Mimister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) whether it is a fact that the
@overnment had decided to form a
separate archaeological survey circle
for Karnataka which was part of the
former circle in which Karnataka,
?‘h and Tamil Nadu were includ-

1]

(b) whether there is any proposal
to constitute separate Archaeological

APRIL 9, 1879
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survey circles for both Kerala and
Tamil Nadu, in view of the impor-
tance of preserving lot of monuments
and conducting surveys in these two
States in a more planned manner;

(c) if so, details thereof, if not
reasons; and

(d) what ig the proportion of the
money allotted to thig circle, spent in
Kerala and Tamil Nadu during the
last three years?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA <CHUN-
DER): (a) In September, 1974, the
Government had decided to create
a new Circle (over and above the
existing 10 Circles) with headquar-
terg at Bangalore and with territorial
jurisdiction covering the whole of
Karnataka, excepting the Districtg of
Raichur, Gulbarga and Bidar,

(b) No, Sit.

(¢) The redemarcation of the ter-
ritorial jurisdiction of the wvarious
Circles has been made to facilitate
better supervision and mawntenance
of monumentg and coordination with
the State Governments, besides ra-
tionsalisation of the workload in terms
of number of monuments and sites
under protection The Archaeologi-
cal Survey of India looks after monu~
ments of national importance in all
the States. The gpirit behind the de-
marcation of Circles of the Survey is
not to emphasize the State boundarles,
for each State hag its own Depart-
ment of archaeology,

(d) At present Kerala and Tamil-
nadu alongwith Pondicherry and
Karaikal form the Bouthern Circle
with hesdguarters at Madras. The
amount allotted and spent during the
lagt three years in thig circle for
the preservation of monumenrjs for
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structural repairs, chemical preservation and horticultural operations is

ag indicated below:w-

Year Budset allotment for Expenditure on repairs
Cir:le and maintenance of
monumen s
1976—77 . 33,65,000 18,29,516 -00
1977—78 . . 39,75,000 23,00,419 69
197879 - 46,00,000 7,30,511.81

(upto January, 1979)

Non-lifting of Rice in Punjab

6554. SHRI KANWAR LAL GUPTA:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) is it a fact that over one lakh
ton of rice worth about Rs. 15 crores
procured for the F.CI by mills in
Punjab is not being lifted;

(b) is it also a fact that even the
orders of Food Ministers were not
complied with;

(c) if so, why;

(d) what snrecific steps Govern-
ment have taken to see that the
orders of the Ministers are obeyed;
and

(e) what is the effect of not lifting
rice from Punjab on the economy of
the State?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGATION (SHRI BHANU PRA-
TAP SINGH): (a) tg (e). A levy on
rice. hag been imposed by the Gov-

- ernment of Punjab on rice millerg at
80 per cent in the case of coarse and
_ medium varieties and 30 per cent in
‘he cape of fine and superfine varie-

the Food Corporation of India, which
is more than the levy of 13.17 lakh
tonnes actually due from the millers
on the basis of paddy purchased by
them. The rice millers have volun-
tarily offered stocks over and above
their levy share to the Food Corpo-
ration of India. But because of lack
of storage facilitieg anq difficult rail
movement outside Punjab, the Food
Corporation of India have not been
able to accept the additional guanti-
ties offered by the millers. The Gov-
ernment of Punjab wag requested to
place at the disposal of the Food
Corporation of India their empty
storage accommodation s, that the
Food Corporation of India could
accept the extra quantities. The mat-
ter was taken up with the State
Government and thev have come
forward tp; make available one lakh
tonnes of empty storage accommoda-
tion to the Food Corporation of India
immediately, and another one lakh
tonnes of capacity after some time.
Food Corporation of India have been
instructed to takeover extra quan-
tities of rice offered by the millers
to the extent of the additional -sto~
rage Aaccommodation agreed to be
given by the Government of Punjab.
There iz no question. of orders of
Food Ministers not being domplied
with by the Food Corporation of
India, No reports of adverse effect

. of non-lifting of rice on thy economy

oftheﬂhhhavehenmedvedw

the . thnlmmt.
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Applications for Telephone Connections
in Delhi

8555 SHRI KANWAR LAL GUPTA:
Wil the Mimster of COMMUNICA-
TIONS be pleased to state,

(a) whelher it 15 a fact that many
applications are pending for gelting
telephones 1n Delhi,

(b) 1f so, the number of applications
pending for each Telephone Exchange
in Delh,

(¢) when these pending applications
will be sanctioned telcphones for each
telephone exchange

{d) what 18 the programme for the
development of exchanges in the next
two yeais, and

APRIL 9, 1970
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(e) what specific steps Government
have taken to improve the services ol
telephones in Delli?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH=-
DEO SAI): (a) Yes Sir.

(b) and (c) A satement of ex=
change areg wise No of applications
on waiting list ag on 1-3-1979 and
the tentative programme of provi-
slop, of telephong connectiong 1z In
the attached statement

(d) Development plans programmes
for the next two years 1e¢  1979-80
and 1980-81 13 ag follows —

Expanuon/Exchanges Already commissioned Plan for commission-
aurmng March, 1979 mg durng
1979-Bo 1080-B1
1 Okhla 1700 lines (3300-7000)
2 Shahdara Fast . 1600 lines (2400-4000)
3 Shakunaga: 10000 lhines M
4. Ghazabad 11 20000 lines M
5 Tis Hazan 10000 lmes M
6 Raounn Garden . . 10000 hnes M
7 Ragour: Garden I1 " . 6000 lmes M
8 Chanakyapun . . . 500 lines (6200-6700)
9 Nehru Place . . 400 lmes (2000-2400)
10 Janakpun . " . 1200 M
11 Faridabad . 900 lines
(3000-3900)
12. Nehru place . . (10,000) lines
19. Karol Bagh O . (10,000) limes
14, Alipore . 100 i
15 Badh , 200 o
{e) Pressure on badly loaded the addition of mew lines in g
equipment in many exchanges of years This will show improvement
Dellu willh ease to a great gxtent with in telephone gervices,

256
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Junction lines between various ex-

changey are being increased, specially
hﬂhndxbndandl'dﬁdabdbyuﬁ-
lising coaxial cable.

Other steps taken to impart satis-
factoy and fault free telephons ser-
;'iﬂﬂhtheﬂbmm ag fole
ows:

1. Pressurisation of underground
cables.
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2 Use of Jelly-filled distribution
cables,

3. Modification of crossbar ex-
changes to ensure improved work~
ng.

4. Formation of 4 areay with
Area Manager ag Head of each
area.

Btatoment
Statement to be lald on the Tablr of Lok Sabha Vide Paris 'B' & ‘C* Unstarred Quastion No. 6558 for

941979

Tt & ——

Le v o & & .

et B o, TR st
pending y to be
on 1-3-79

OYT Special  General
“-_;-_ T 2 3 4 3
20-Shahdaras Bast . . 698 Mud 1981 1~4-0a 1~
21-Shahdara . 8480 1480 g1-12-83 gr-12-8g
22-Tw Hazan sofa gi1-12-79  go-6-80 go-6-80
74-Shaktinagar . 2567 si-12-79 go-680  g3t-1a-80
26 27-Delhi Gate 3979 1-4-80 1-4-80 1-10-81
87-Secretariat 8 . 364 30680 go-680  go-6Bo
38-Rajpath . . 489 Not likely to in the near future,
4-Con Place Nil already current
11,32,341.35-Jaopath Nil already current
51, 52-Tdgah ’ . . . 5366 gi-12<79 30480 gi1-1e-Bo
56, 58, 59-Karolbagh & Rajouri Garden. . 7922 g8t go-4-B2  gr-1z-Bm
"61, 62, 69-Jorbagh 1157 already cleared gr.19-8x
61-Okhla . . 1go8 go-r12-79  g1-5-80  gi-1a-80
*8-Nehru Place . . 1081  gr-1-80 gi-ia-82  gi-rnda
65-66-Hauz Khas . . . 1687  already cleared gr-13-8a
.
67-Chanaleynpurd . . . . . G4 m si~g 8o gi-1a-8g
39-Delhi Cantt. . 1448 1682 gi-ta-Ba  gi-raly
Bo1-Aligwar . v o+ s . 22 by gr-12-1980
SorBadi ,

154 by gi-ta-1g80
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S1-Faridabad 1096 gi1-12 81  g1-12-81  gl-1g-Ba
84-Badarpur g gr-gBo g3 33
83-Bahadurgarh 94 3S1-12-79 9I-1e-Bz  3i1-ro-Be
85-Ghazuabad . a144 90682 g1-19-88
87-Nanglo: . . ga Cleared gi-12-B
88-Ballabgarh . 434 30-6-8a2  30-6-82 30-b-Ba
86-Najafgarh . % 23 Cleared g1-12-88
8g-Narela . " : . & . 16 Cleared Cleared 31-12-82
8o3-Janakpun . - . = . 827 1-4-81 1-4-81  gi-12-Bq
Torar . . PrRYTS T

Silum Clearance 2 Amnt EKaur Purl (32 tene-

65566 SHRI KANWAR LAL GUPTA-
Will the Minister of WORKS AND,
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state:

(a) the names of the areas in Delhi
which have been declared slum clear-
ance areas;

(b) the dates when each area was
declared as slum clearance area;

(¢) how many areas have been clear-
ed and developed in the last 2 years;

(4) why no action has been taken
this matter so far; and

(e) what is the future plan of the
Government in this connection?

THE MINISTER OF WORKg AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) and (b). As per state-
ment laid on the Table of the House.
[Placed in Library., Se¢ No. LT-
4279/79].

(c) and (d). No slum area was
clnradduﬂn.ﬂ:elutm yeara.
the following areas were
Wmmmwom

1. Sarai Khall (H1G. Housing
Scheme of DDA)

ments).
3 Sarai Phoos (P6 tenements).

(e) The present policy is to lay
stresg on improvement/development
of slum areas rather than their clear-
ance unless the same 1s esential

Shifting of Essex Farms Factory

6558. SHRI K. LAKKAPPA: Wil
the Minister of WORKS AND HOUS-
ING ANp SUPPFLY AND REHABI-
LITATION be pleased to state:

(a) whether the existing Essex
Farms Factory on Mehraull Road, New
Delhi is against the provisions of
Delhi Master Plan lnd!.lahnlth
hazard being obnoxious;

(b) 1f so, why it has not so far been

{c) by what time it is likely to be
shifted; and

{d) it not, reasons therefor?

HAGILITATION SHRI
BAKHT): (a) Essex Farm st Meb-
reauli Road has been functiouing ¢ino?
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1951 ie, before the coming into force
of the Master Plan. The use of the
Iand on which the farm 15 Jocated is
partly reereational ang partly resi-
dential. Gection 14 of the Delhj De-
welopment Act, 1857 which dealy with
utilisation of land ageinst the provi-
sions of the Master Plan reads as
follows:—

“After the coming mmio operation
of any of the plans in a zone no
person shall use or permut to he
used any land or building in that
zone otherwise than in conformity
with such plan:

Provided that it shall be lawful
to continue to use upon such terms
and conditions as may be prescrib-
ed by regulations made in this be-
half any, land or bullding for the
purpose and to the extent for and
to which it is being used upon the
date on which guch plan comes in-
to force”

In view of thig it is covered by the

proviso to section 14 of the Delhl

wmt Act, 1857 reproduced
ve

(b) to (d) In view of the position
explained above, no aetion under
section 14 can be taken against the
m Al

Produgtion and requirement of Bugar

8559 SHRI K. LAKKAPPA: Wil
the Minister of AGRICULTURE
ANMD IRRIGATION be pleased to

14

(a) the quantity of sugar produced
during 1078.79;

(b) requirements of the country dur-
ing the year,

() quentity exported; and

(d) surplus of sugar left atier meet-
ing the needs mentioned at (b) mnd
() above?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE AND
IRRIGA (SHRI BHANU PRA-
TAP J: (a) to (d). During
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the gugar year 1978-T9 (October—
September) sugar production uple
March 22, 1979 was of the order of
433 lakh tonnes. The production for
the full season has tentatively beea
estimated at 65 lakh tomnes. The
off-take of sugar for nterrnal con-
sumption gnd exporty during the
sugar year 1978-T9 is expected to be
about 58 lakh tonnes and 850 lakh
tonneg regpectively, making a total
off-take of about 66-67 lakh tormes
of sugar The carry-over at the end
of the season 1978-TP is expected to
be about 32 lakh tonnes.

Target of Seed Production

6560 SHRI K. LAKKAPPA- Wil
the Minister of AGRICULTURE AND
TRRIGATION be pleased to state:

(a) targety of output of geeds of
the National Seeds Corporation for
1978;

(b) whether the targets have been
fulfilled; and

(¢) if not, the reasons thereof?

THE MINISTER OF AGRICUL~
TURE ANp IRRIGATION (SHRI
SURJIT SINGH BARNALA)® (a) to
(e). Target for production of geeds
for Kharif, 1978 and for Rabl-Sum-
mer, 1078-T0 was 640,122 quintals,
Against thisg, the total production ex-
pected is 5,11,008 quintals Shortage
of breeder and foundation seed and
poor response from growers for cer-
tain crops and varieties are the main
reagong for short production.

Acreage of Cashew Planiation
6561. SHRI C BHUVARAHAN:

Will the Minister of AGRICUL~
TURE AND IRRIGATION to pleased
to gtate:

(a) the total acreage of Cashew
plantation in the country, its State-
wise break-up; and
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(b) how much money is going to be
spent during 1979-80 to develop the
Cashew plant in the country; its State-
wise breakup?

THE MINISTER OF AGRICUL~
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (@)
No official estimates of area under
cashew plantation in the country are
avajlable. However, ad hoc estimates
put the total area in the country at
4,21,040 hectare during 1877-78 Tne
State-wise break up fiyures are given
in annexure 1.
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(b) An amount of Rs. 121 lakhs has
been tentatively proposed to be spent
during 1979-80 under the Centrally
Sponsored Scheme of Cashew deve=
lopment in the couniry, o be shared
by the Cenire and States on a 50: 50
basis,

In addition, the Government of
India are participating in the share
capital of the Karnataka Cashew
Development Corvoration which has
been get up to look atter the develop-
ment of cashew in Government lands
in that State. A provision of Rs 22
lakhg has been made m the Central
Budget for 1079-80 for this scheme

The State-wise figures are given in
the attached statement.

Statement
Statement referred to i Lok Sabha Qllﬂl? gﬂm”m Gssl.uﬁ( answer on Q-4-7q regarding ** Acraage

State

Mot iombde (e fahe)_
Korula 1,10,305 63 842
Tanul Naduv . . 93,460 5 519
Andhra Pradesh . 25,100 12,448
Karnataka 35,975 10 037
Maharashtra 79,808 2 766
Orlsn 24,487 19 046
West Bengal 2,506 o 586
Tripura 753 *
Goa 89,817 6 766
Pondicherry 399
Toran 4,21,040 121 ogo
or 12l Q

Removal of Trees Standing on Agricul-
tural Holdingw in Andaman gnd
Nicobar Island

6562, SHRI MANORANJAN BHAK-
TA- Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased
fo stute:

{a) whether Goveinment are aware
that under the Land Tenure Regula-

tion in Andaman snd Nicobar lslands
commercial treées standing on the Agri-
cultural holdings of farmers, if mnot
removed within five years atter occu-
pancy nght, shall be the property of
farmers owning the land if so, the total
number of such trees In Andamans
(village-wisa);

(b) whether Torest Officers to)iidk
asdvantage of the ignorande wof Iizw
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forcibly remove guch trees from the
holdings of the farmers particularly in
North Andaman;

(c) if so, the names of villages from
which the Forest Department re-
moved the trees and whether such
villages are enjoying occupancy right
for more than six years; and

(@ it so, action Government
Propose to take agamst the officers who
defled law delibarately?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH) (a) to (d) The
information 18 bemng collected and the
same will bte laud on the Table of the
.. n Sabha in due course.

Suspension of Officers in D.D.A.

68563 SHRI DAYA RAM SHAXYA:
Wil the Mimister of WORKS AND
HOUSING AND SUPFPLY AND RE-
HABILITATION be pleased to state:

(a) whether the news appearing
in ‘Hmdustan Saomachar® dated 22nd
February, 1070 is correct that the Vice-

Authority

BAKHT): (a) and (b). Information is
ecollected and will be laid on
the le of the Sabha.

Rajan Oommittee Report

€504 SHRI EDUARDO FALEIRO:
BHRI JYOTIRMOY BOSU:

Wil the of EDUCATION,
80CIAL m AND CULTURS
be plessadl 1o sinte;
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{a) whether attention of Govern-
ment has been drawn to ths recert
statement of Prof. gatisp Chandra,
Chairman of University Grants Com-
mission that the UGC is not aware of
the contents of the Rajan Committes
Report; and

(b) 1f so, reaction of Government
thereto?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTTRE

(b) Since the Repory of the Rajan
Commuttee, which 13 of a confident.al
nature, 1s stil]l under consideration of
Government; the question of indiea-
ting Government’s reaction to the
statement of the Chairman, UGC does
not arise

Cayes of Illegal Occupation of Wakf
Landg

(a) whether it is a fact that thoue
:;:dsnzcmmth.eoummow

country are pending regarding
quoecupquonotwmm;ma

(b) 1f so, when a final decision in
the matter is likely to be taken?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RB
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Yes, Sar

(b)'l'luumwmlsmd,edbr
the courtg m due course

Asgistance sought by Orissa for
runping Adult Literacy Schools

“:uu. sam;. K cliomm: win
WELFARE AND y
ed to state:

(a) what is the extent of assistance
scught bty the Governmaent of Oviess
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by way of financial granis to volunta-

ry organisations or agencies engaged
in the Btate in runnnig sdult literscy
achools as part of the national adult
education programme,

(b) which are the voluntery orga-
nisations or agenclegs approved or re-
commended by the State Government
for the purpose of providing financisl
grant for running literacy schools,

{c) how many schools are now being
run by each of these organisations in
the State and what is the total number
of adult illiterates covered by all
these schools, and

(d) what is the total financial assist-
ance so far given to each of these
organisations for running the lhiteracy
schools?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR PRATAP CHANDRA CHUN-
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DER), (a) to (d), The ficheme of
asustance to Voluntary Agencips wor-
kmg in the fleid of Adult Education
1y directly administered by the Min-
wstry of gduuhon and Social Welfare
and fundg under it are provided to
voluntdry agencies on the recommen-
dation of the State Governmenta/
Union Territory Adminustrations. No
Aduit Literacy Schools as guch are
run under the Scheme Grants are
provided for orgamsing adult educa-
tion centres, which are run on part-
time basis for about two hours per
day at a time convenient to the lear-
ners 30 adults are expected to be
enrolled yn each centre

A list of voluntary agencies recom-
mended by the Government of Orisaa
for financial assistance for running
adult education centres, number of
centres and the amount of financial
assistance approved during 1878-79 18
given 1n the attached staiement

Statement

S Name of tht Organsation

Projret  Approved  Amount grant
»1 approved

- o — ——

1 Orisa Rashtrabhasha Parshad, Puri
a Utkal Navjrevan Mandal, Angul

Ra
24,150 00
38,600 -00

20 Centres
30 Centres

3 t1 Multi-purpow self-rmplovment Tramnung Centre,
Bhaheed N igor . , 90 Centres

4 Janakalayan Samiti, Kujang, Cuttack . . + 90 Centres

5 Shn Birahanuman Gram Mandal Panshad, Sundragram,
Cuttack .

46,355 0o

30 Centris ve
Under v

G Janakslayan Samiti, Jaupur - »
v Utlh;“nlnm-m Khad: Gramodyog Sanghs, Bolgann, Dastt ,

8 Khiredreswar Jubak Sangha, Kanpur Distt. Balasore .
9 Gehladew: Jubak Sangha, Sundrapatna, Naharkanta .
fo Jumchaods Yuvak Sunghs, Jameuli, Balasore . . .
ft  Loha Academy Trust, Bhubaneswar " -
1+ Seikshetrs Chuntan Chakra, Bolgond: Strect, Purl .

PPy 95
g

49,300 00

et "
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3 4+

13 lﬂﬂﬁ“%&nﬂhﬁéﬁa“ﬂ-

14 Gramasri, Bhuvancshwar . . .

15 Bharatiya Geameen Mahils Sangh, Orisa, Branch

16 Cuttack Jilla Mahila Vikas Samuti, Andrapur, Cuttack .
17 Jageswari Proudha Sikshaya Samiti, Kalayanpur, Cuttack
18 Jageswari Pallimangal Club, Benagaon, Puri
19 'I’i;’ul;lkunnhnndi Mahila Sanuti, Krishna Prasad Block,
20 Nandighose Youth Organsation Bolgarh Block, Pury

a1 National Institute of Social Welfare and Social Sciencs,

Suryanagar, Bhubancswar
22 Jugulai Pathagar, Dinailo .

é

9% ¥y yropyh

. -

L S —

Assistance Sought by Himachal Pradesh
for running Adult Literacy Schools

6567. SHRI P. K. KODIYAN: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE bec pleas-

{o state:

(a) what is the extent of assistance
sought by the Government of Hima-
chal Pradesh by way of financial grant
to voluntary agencles or organlsations
engaged in the Btate in running adult
literacy schools as part of the national
adult education programmes;

{b) which are the voluntary agen-
cles or organisations approved or re-

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER). (a) to (d). The Scheme of
Assistance to Voluniary Agencios
working in the field of Adult Educa-
tion ig directly adminstered by the
Ministyy of Education and Social Wel-
fare and funds under 1t are provided
to voluntary agencies on the recom-
mendation of the State Governinents/
Union Territory Adminigtrations. No
Adult Literacy Schovlg @s such are
run under the Scheme. Grants Aare
provided for organising adult educa-
tion centres, which &re run on
time basis for about two hours per
day at a time convenient to the lear-
ners. 30 adults are expected to be
enrolled in each zentre.

The Government of Himachal Pra-
desh did not recommend project pro-
posal of uyny voluntary agency for
financial assistance for running adult
education centres during 1977-78 ond
1978-78. However, du 1977-78
State Branch of Social Work and Re-
search Centre, Tilonia, (District
Ajmer) functioning in Himacha] Pra-
desh submitted ::r tlon Adirect
to the Ilhl.lh-‘r zagln-
tance, A grant of Ra, T7,200/- was
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approved to this orgenisation for run-
ning 60 centres. Being an all-India
organisation the applcation wag act
required to be routed through the

Btate Government in accordance with
the rules then prevailing.

Aguistance sought by Punjab for rum-
ning Adult Literacy Schoolp

6568. SHRI P. K. KODIYAN: Wil
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleas-
ed to state:

(a) what ig the extent of assistance
sought by the Government of Punjab
by way of financial grant to voluniary
agencies in the State engaged in run.
ning adult literacy centres as part of
the national adult education pro-
gramme;

(b) which are the voluntary agen-
cleg or organisations recommended by
Btate Government for the purpose of
providing financial grants for running
literacy schools;

(c) how many adult literacy schools
are being run by each of these orga-
nisations at present and what is the
total number of students covered by
all these schools; and

(d) what is the total financial assis-
tance so far given to each of these
organisations for running the literacy
schools?

THE MINISTER OF EDUCATION,
SBOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): (a) to (d). The Scheme of
Assistance to Voluntary Agencies
working In the fleld of Adult Educa-
ton ig directly administered by the
Ministry of Education and Social Wel-
fare and fundp under it are provided

APRIL 9, 1979
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During 1978-7T9 the Government of
Punjab forwarded an application eud-
mitted by Shaheed Kanshi Ram Edu-
cational Trust, Kharar for financial as-
sistance for running adult education
centres. A grant of Rs. $8,200/- was
approved to this nrganisation for run-
mng a project of 80 centres,

During 1977-78 State Branch of
Socaal Work and Research Cenire,
Tiloma, Ajmer functioning in Punjab
submitted an application direct to tie

for financia] assistance and
a project of 60 ceatres wag approved,
grant being Rs. 77,20/-. Being un all-
India orgamsation the application was
not required to be routed through the
State Government in accordance with
the rules then prevailing.

Survey of mmemployment ang undes-
employment in rural sector

68560. DR, VASANT KUMAR PAN-
DIT:
SHRI A. K. ROY.

Will the Minuster of AGRICULTURE
AND IRRIGATION be pleased ‘o
state:

(a) whethey the Nationa] Sample
Survey Organisation (N.S.8.0,) has
made several surveys to assess un-
employment and under-employment
in rural sector;

(b) if so, when such surveys were
done and the findings thereof;

(c) whether such surveys have also
been made by pther indepsndent or-
ganisations; angd

(d) whether these surveys have
given conflicting assessments, if s0,
what efforts have been made to evolve

new and slmple system of data collec~
tion with a view to formulate pro-

in 1g years?

MINISTER OF STATE IV
mmnmnw AGRICULTURE
PRATAP SINGH): (z) The Matiooal
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Sample Survey Orgamsation have cur-
ried out geveral surveys in the past
to amsesy employment and unemploy-
ment both in the rural and urban
sreag of the country.

(b) Such surveys were conducled
by the N.S.S8.0. from their 9th Round
onwards, covering the period May 55—
September, 55 upto the 32nd Rouna
covering tbe period July 77—Junc T8.
The findings of these surveys are
available ;n their corresponding Sur-
mmports published from time to

i

{c) No cther comprehensive Natlan-
a] Sample Survey nn employment aad
under-employment appears t. have
been conducted by any other organi-
sation.

(d) No. However, it may be added
that the N.S.80. has been requested
to undertake ann'ial gurveys on ems-
pPloyment and unemployment in order
to provide current information on a
comparable basis. The C.S5.0, has a
proposul for the collection of block
level data in a sample of blocks
selected for area planning. The fea-
aibility of organimng annual surveys
through P.EO, in a sample of blocks
not gelected for area planning is slso
under consideration. Efforts are bring
made to obtain data on employment
directly generated under Plan schemes
of various Ministrieg and the State
Governmenis. The data so far gvail-
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territorial waters, if #0, names of the
foreign countries ang how many inci-
denumnoﬁudlnlwnmdnﬁm
taken thereon;

(b) whethey the Government have
decided to acquire mechanised fishing
vesselg from abroad, if so, how many
have been procured during 1978 and:
from which country; and

(c¢) whether trawlers can be manu-
factured by ship building industry in
India, if so, the efforts made in this
relardtndthepnueydthaﬂwm-
ment in general to tap the fish wealth
of India?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRIL
SURJIT SINGH BARNALA): (a)
Yes, Sir. In 1978 five incidents of
unauthorised fishing by foreign traw-
lers of which four involved Taiwanese
trawlers and one Burmese, were
noticed n the territorial waters of
India. (n two cases the trawlers
were brought to Indian bases and re-
leased after warning, in two cases the
vessels escaped before they could be
apprehended and in one case the for-
eign nationals were put on trial

(b) Yes, Sir. One fishery survey
vesse] has been procured during 1978
from the Netherlands by the Govern-
ment of India. Besides private fishing
companies have imported 12 fiahing
vessels, 10 from Mexico and 2 from
Japan durmng 1978,

(¢) Yes, Sir. There are two large,
21 medium and 12 small shipyurds
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©Omatruction of homses for ayrionlinra)
labeur and landlesm werkers

8371 SHRI K. PRADHANI: Wil
the Mmister of WORKS AND HOUS-
ING AND SUPPLY AND REHABILI-
TATION be pleased to state:

(a) the detaily regarding the num-
ber of houses constructed for the agri-
cultural labour ang landless workers
in the villages during last two years,
State-wise; and

(b) what are the details regarding
the financial assistance given to them,
by various states as well as by the
Central Government?

THE MINISTER OF WORKS AND

HOUSING AND SUPPLY AND RE-
HABILITATION (3HRI SIKANDAR
BAKHT): () Housing is 1n tne State
Sector. The following are the two
rural housing schemes which were
introduced mn 1957 and 1971 respec-
tively by the Centra] Government:—
(i) Village Housing Projects
Scheme; and
(i) Pruvision of
Landless Workers

arcas,
The number of houses constructed
under the Village Housmmg Projects
Scheme during the lnst two yearr is
not available However, since the
introduction of this gcheme, 67,083
houses have been consiructed as per
the progress reporis received for the
State Governmentg upto 31st March,
197 A rlatement showing the State-
wise position 1g attached. Since the
introduction of the scheme for provi-
mon of house-giteq to landless wor-
kers/labourers in rural areas, 76,64,400
landlless fomilieg had been ullofted
house-gites free of cost as per the
Progress reports received from the
State Governments upto 31st Decem-
ber, 1878. A statement showing the
State-wise position is attached. The
detailg regarding the houses cosstruct-
ed on the riouse-gites are not avail-

able,

(b) Central financial assistance for
State Sector programmes including
housing 1s provided to States in the

House-sites  to
in 1ural

APRIL 9, 1979

shape of ‘block Joans' and ‘block
grants' and the State Governmenl
are free to utilise the same according
to their needs and priorities The
details regarding the financial assis~

given by the States to the bene-
ficiaries are not available. Houung
and Urban Development Corpuratiom
has also stiarted financing rural hous-
ing schemes since 1977-78. HUDCO
provides oan assistance to the Lxtent

any agency nominated by the State
Government provided the cost of each

scheme has so far sanctioned 18 rural
housing schemes with a loan commit-
ment of Rs 1703 crores for construc.
tion of 117,787 dwellings for econcmi-
cally weaker sections mn  the rural
areas During 1978, the State Gov-
ernmenis have also received for the
firgt time a loan allocation of R.. 14
crores from the General Insurance
Corporation for viilage houswng sche-
meg and construction of houseg for
economically wenker sections

Statement

Sl.  Name of State/ No, of

No Union Territory houses

completed
1 ] 3
1. Andhra Pradesn . 4764
2 Assam . . 1
3. Bihar 5 . 131
4. Haryana . . 208
5. Himachal Pradesh . 428
6. Jammu & Kashmir . —
7 Gujarat - 1788
8. Karnatakg . . 7827
9. Kerala . . 7208
10. Madhys Pradesh . 2538
11. Maharashtra 10341
12. Manipur " . *
13. Orissa . . 6738
14. Punjab R . 2656
15. Rajesthan . . 3126
16. Tamil Nadu . . B8l
17. Tripura . , 519
18, Uttar Pradesh . s
10. West Beuigal . s
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1 . . s
Unien Territoriey
1. Dealhi . 2015
2 Goa, Daman & D . FLes
3. Lakshadweep 3
4. Pondicherry : i 478
Total: 67,083
Statement
81 N'amso‘lsuw No of fami-
No Unwon Terntory lies allotted
house-sites
1 Andhra Pradesh 8,52,471
2 Assam . 49,056
3 Bihar . 715,000
4+ Guwarat 3,00,647
5 Haryana . . 217,701
6 Hima~hal Pradesh 4,540
7 Jamwmu & Kashmar 5,275
8 Karnataka . 1,899T3
9§ Kerala 90,000
19. Madhya Pradesh 7,568,975
11 Maharashtra 8,63,000
12, Omissa .. 1,821m
18 Punjab 2,05,503
14. Rajasthan . 8,54,023
16. Tamil Nadu . 5,23,070
18. Tripurs . 38,307
17. Uttar Pradesh 12,36,139
18 West Benga) 2,82,081
Union Territories
1. Andaman & Nicobar
Tiands . . 3,436
2. Chandigazh” ., . )1
8. Dadra & Nagar Haveli 11,115
& Delhi . 11,800
8. Goa, Daman lt Din 1,305
8. Poxr licherry . 8 A0
Tozar: 76,54.600
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Tribal Iand under improved
Agriculiural Technigue

6672. SHR] K. PRADHANI: Will the
Minister of AGRICULTURE AND
IRRIGATION be pleased to atate:

(a) whether there are some tribal
land which have been brought under
various Improved agricultural techni-
ques; and

(b) if so, the details thereof, State-
wise?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) Yes, Sir. In
the eight pilot Central Sector Tribal
Area Deveclopment Projects localed at
(1) Srikakulam District of Aundlua
Pradesh, (2) Singhbhum District of
Bihar, (3) Danewada and (4) Koula
Tehsils of Bastar Dustrict of Madhya
Pradesh, and (8) Ganjam, (6) Kora-
pur, (7) Keonjhar and (8) Phulbani
Districts of Orissa, administered by the
Department of Rural Development, an
area of 949 lakh acres of land has
been brought under improved agricul.
tural techniques smnce the inceptron
of thesg Tribal Development Ageniies
in the years 1871 to 1978 upto the Slst
December, 1878

(b) State-wise doatafls are given
below-.._

Area br;;.ght under agriculture
8! State  since i lhch'l%w
No. mf)mmm, 1978
1. Andhra Pradesn . 45,261
2. Bilar . 310,858
3. Madhya Pradesa . 68,116
4 Orissa N 517,972

Total: 949,205

[y
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Changes in kigher Todinical Edacation
System

8574 SHRI SARAT KAR: Wi the
Minigter of EDUCATION, SOCIAL
WELFARE AND CULTURE bhe pleas-
ed to gtate:

{a) whether it is a fact that there
have been made some changes during
last three years in the system of
higher technical education so as to
conform to the urgent national needs;

(b) if so, the detalls thereof and
whether Government propose to start
more Institutions for meeting the needs
of a large number of students for
technical education; and

(c) if so, the details regarding the
scheme of Government in this regard?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (&) Yes, Sir.

(b) and (c). Wih effect from the

during the last three years also. As
a result of this policy, a number of
changes have been Introduced In
regard to the qualitative aspect 1o
meet the urgent national needs, as
enumerated below:
{l)mwmmtctmm.:m—
in the Technical Institu-~
tlom.
() Development of teaching staff
through different quality im-
provement schemes.

(iii) Diversification of courses In
and technology at

Written Anawers 780

ment Centres under Quality
Improvement Programme,

(v) Promotion of closer collabe-
ration between Technical In-
stitutions and Industry.

(vi) Extension of facilibhes Ilow
practical ‘rawing for diplrmas
holders and graduates in En-
gineering and Technology
:nc;lcr the Apprenticcship

(vil) Promotion of industrial re-
search through effective -
volvement of selected techno-
logical institutions,

(vid) Promotion of effective mana-
gement of Techmical Institu- -
tiong through various mea-
sures.

Ag regards the need for more tech-
nical institutions, the Working Group
on Technica] Education get up re-
cently to review the present status of
nation's needs and to suggest re-orien-
tation and improvement to the cxst-
ing programmes has observed that the
present annua) admission capacity at
all levely i.e. for Diploma, Degrece and
Post-Graduate Courses in Engineering
and Technology is adequate. The
Working Group has further recom-
mended that the additional manpower
needs can be met bv increasing effi-
clency and effectiveness of the system.
The All India Council for Technical
Education at its last meeting held in
February 1978 have uoe-pua tluu

recommendations.

6578. SHRI SARAT KAR: Will the
Minister of AGRICULTURE AND
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THE MINISTER OF AGRICUL~ land, The Central Government does

TURE AND JIRRIGATION (SHRI not monitor the distribution of waste
::J'dmrll;l; mihmaﬁ&hg land. The available data on distribu-

v -I‘MI of |and tion of ceiling surplus land to tribals
available al the disposal of State during 1977 and 1978 is given in the
Governments, and ceiling surpins Statement attached,

Statement

Cuiling Surplus Lend Allotted to Tribals
e (Area in Acres)

-— — s e —

Area distributed during 1977 and 1978

Name of State/Union Territory

Area No. of
dastributed Reneficiarics
t  Andhra Pradesh® . . N.A. 15,965
2. Assam . . . . . . %o_-.g 2,408
7  Biliare . . . A q s,qqg
3 Gujarat ‘ . . . . ) I;-" N ]
l"ll P"‘. . . - & 1
6 Himachal Pradesh . g n 12
g Jammu and Kashnie . .
rnataka® . : ¥ . N.A N.A.
o Kerala . . . . . . 1,462 1,77
10 Madhya Pradesh . 2 s . i’ 18,166 6,774
11. Maharashtra * . ) N . . N.A NA é
12, Manipur : - = e " Nil 1l
13, Orissa . . . . . . 18,766 13,041
14 Punjab : . \ . Nl Nil
15, Rajasthan . . . . . 1,88y nto
16, Tamul Nadu , . . . . : 4 9
17 Tripwma . . . . . 82 84
18. Uttar Pradesh, P . .
19 g:;t Ben MN I.-! : . . . N. ;\ 9,877
20 ra an uzar avels 5 . . g 16y 1,290
21, Delha . . E » Nil Nil
22 Pondicheny = 5 H . . Nl Ml
TotA . . .+ . . 48,593 40,419

®'sThe State Governments have nnt reported tha ares distributed to tribals during 1977 and
;:)!1'58 However, the total area of surplus land illotted to them under the revived criline lawy o
OWS e

Andhta Pradesh ., . . . . . . 40,058 acred
Bihar . . ., . . . . 14,837 acres
Kanatake . . . . F : . 20,722 acres
Maharsyhira | N . . . . " R 50,156 acres

ToraL . N . . 1,25,773 acres

L

The total suarplus | under the revised cetlf h 3
in K?hutdm d ts.t&f ﬁﬂmw %e number ‘?;’ benefiviaries dmin:ﬂ;;‘ n:;' ";;Bq 1?:
not et by the Swate Governments.
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News item captioned “Kashmir Mail,
Walks, in Winiing”

8576. SERI SHYAM  SUNDER
GUPTA:

! SHRI MUKHTIAR SINGH
MALIK:

SHRI G. M. BANATWALLA:

SHRI SHANKER SINHJI
VAGHELA:

Will the Mimster of EDUCATION.
BOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether Government have seen
the press reports in the Hindustan
Times dated 11th March, 1979 under
the heading *“Kashmir Mail, Walks in,
Winking”;

(b) i g0, whether Government have
conducted an enquiry into the matter,
and

(c) whether steps have been taken
:y‘r eradicate this evil from the coun-

THE MINISTER OF STATE IN
THE MINISTRY OF EDUCATION,
BOCIAL WELFARE AND CULTURE
(SHRIMATI RENUKA DEVI BARA-
KATAKI): (a) Yes, Sir.

(b) No enquiry has been conducted,
after the uppearance of the ncws
item, but Delhi Police has made s.me
enquirieg regarding call-girl rackets in
posh hotels,

(¢c) The Central Government has
been exhorting the Siate Governments
to ensure enforcement of the Suppres-
sion of Immoral Traffic in Women and
Girlg Act 1956. The Act hag recently
been amended. However, call-giris
have to he dealt with, within the
genera] provisiong of the Act

Post offices, Telegraph offices and
public call offices opened in rural and
urban aress during 1978-79

6577. SHRI S. R. DAMANI: Wil] the
Minister of COMMUNICATIONS be
pleased to state:

(a) how many new post-offices have
been opened during the current yex.

APRIL b, 1078
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1978-79, both in rural and urban areas,
Stute-wise;

(b) how many new Telegraph
Offices were opened in both rural and
urban areas during the current year
1978-79, State-wise;

(c) how many new public call
offices have been opened in both rural
and urban areas during the current
year 1078-70, State-wise; ang

(d) how many new telephone con-
nections were given under OYT
scheme during the current year
1978-79 and how many applications
are still pending under OYT scheme?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMUNICA-
TIONS (SHRI NARHARI PRASAD
SUKHDEV SAI): (a) to (d) The n-
formation 1g bemng eollected and wall
be laid on the Table of the House

Inclusion of drought affected areas of
Maharashira under National Remote
Bensing Agency

8578. SHRI 8. R. DAMANI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the programme under
the heag ‘National Remote Sensing
Agency’ is based on the past study of
drought-affected areas In Karnataka
and the coastal belt from Cupe
Comorin to Ratnagiri;

(b) whether Government are consi-
dering a proposal to include the other
drought-affected areas, particularly in
Western Maharashira under this pro-
gramme; ang

(c) i 3o, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) The Central
Water Commission had entrusted t
the National Remote Sensing Agency
two pllot studles of the drought
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(b) and (¢c). The possibilities of
taking up similar studies for other
areas including Western Maharashtira
would be considered by the Central
Water Commission after analysing the
results of the studies already en-
trusted to the National Remote Sens-
ing Agency.

Construction of houses for the Central
Government Employees in Bombay-
Pune Region

6579. SHRI s. R. DAMANI. Wil
the Minister of WORKS AND HOUS-
ING AND SUFPLY AND RE-
HABILITATION be pleased to state:

(a) the number of houses being pro.
posed to be constructed for Central
Government employees, cularly
for low-paid Central Government em-
ployees in Bombay-Pune region during
the year 1979-80; and

(b) the proposed expenditure on the
construction of the same?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RR-
HABILITATION (SHRI SIKANDAR
: (a) and (b). 3,660 quar-

National Soeds Corporation
8580, SHR] VASANT SATHE: Will
the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state: )

(a) whether Government gre seri-
ously considering a proposal to review
ang reorient/restructure the National
Seeds Corporation particularly its role
in production and marketing of quality
seeds and other related aspects;

(b) if so, detaills regarding nature
of steps taken/propogsed in this re-
gard to have the review done by an
expert Independent agency;

(c) detalls of provision made for
varlous projects under NSC for
1979-80 (State-wise) allocation and
actual performance of NSC during
the last three years; and

(d) will the NSC undertake pro-
gramme of Training on various aspects
of seed-production and marketing for
different levels of functionaries of the
organisation and other State Seeds
Corporation during 1979-80 and de-
tails of achievements in this regard
during the last 3 years, year-wise,
vis-a-vis the need for such training
in the years to come?

THE MINISTER OF AGRICUL~
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) No,
Sir

(b) Does not arise.

(c) Since the Nationa] Seeds Cor-
poration does not implement projecis
on a State-wise basis, the qguestion
does not arise.

(d) Yes, Sir. During the last three
years it organised 10 such courses
which were attended by 218 indi-
viduals ag per details given below:

Year No.of Courss  No. of Individuats

organis~d attended
1976-77 4 77
1977-78 2 81
1978-79 + 90
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It is felt that training facilities
-need expansion for whicth the plans
are being prepared,

Compensation for Karaka] sheep died
fn transit

8581, SHRY VASANT SATHE: W'
the Minister o AGRICULTURE AN
IRRIGATION be pleased to state:

(a) whether the Agriculture Minis-
try has demanded compensation from
8.T.C. for dead Karakul sheep gift
from USSR while in transport during
1974 and the latest position regarding
settlement of the claims;

(b) whether the Government are
aware of the story appearing in "This
Fortnight' issue March 8 and March 21,
1879 under the caption ‘Furore over
sheep’;

(c) it so, the reaction of the Gov-
ernment to the various observations
of serious nature made therein and
facts of the matter observation-wise;
and

(4) the number of sheep imported
for research [ntroduction purposes in
ihe country during the last three years,
year-wise and estimated cost thereof
and result of such experiments as
regards adaption of imported sheep to
Indicators and the policy of the Gov-
ernment formulated during the last
two years?

THE MINISTER OF STATE IN
“THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) to (d). Infor-
mation is collected and will
‘be placed omr tge Table of the Sabha.
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Opening of Universities i Rural
Areag

6584 SHRI SURENDRA, BIKRAM:
Wil the Mimster of EDUCATION,
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) what steps Government have
been taking to establish new Um-
Versities 1n rural areas insteag of
opening m urban areag in an effort to
educate more rural people,

(b) if no steps are being taken on
(a) above, reasons therefor; and

educational and medical universities
in rural areas to fulfil the dream of

Mahatma Gandhi?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): (a) and (b). The primary
Tesponsibility for the establishment of
Universities and selection gf their
location is that of the State Govern-
Merity sonburned. However, the Uni-

development. The Central Gowvern-
ment have at present no proposal
under their consideration to establish
any new Central University.

(c) The development of higher
education, particularly in nrofessional
flelds like medicine, depends an the
availability of adequate infrastruc-
tural facilities for 1its sustenance.
Efforts are now being made to widen
the base of education through
greater attention to strengthening and
expanding elementary education 0
that the needs of rura] populatjon can
be met adequately.

Kosi Project behind Schedule

6585. SHRI CHITTA BASU: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the execusion of the
Rs 200 crores Kosi Multi purpose
project is lagging much behind the

schedule;
(b) if so, the reasons thereof; and

(¢) the steps takem to overcome
the situation?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a) o
(c) There has been delay in the
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and the State Goverament are seized
of the specia) problemy of this projec:.
The Government of Bihar have been
asked to prepare a scheme of moder-
nisation of the Kosi Canal System
after in depth studies of the defi-
ciencies of the present system and a
comprehensive review of the irriga-
tion commands under different _out-
lets, This modernisation scheme
should provide for re-modelling ol
canals to have adequate capacity and
construction of additional minor
water courses, re-modelling/provision
of masonry structures like falls,
agueducts, syphones, escapes, etc.,
provision of permanent outlets con-
trolled by gates, lining of the canal
system, adequate drainage in the
command and conjunctive use of
ground and surface water, With a
view to step up the utilisation of the
irrigataion potential, the State Gov-
ernment would have to strengthen its
command area organisation sp as to
provide necessary infrastructure, in-
cluding land reforms, land consolida-
tion, land shaping, field channels, field
drains ete. and also agricultural ex-
tension services,

Permission for Directi Recruitment of
Jr, PE.Ts.

6586, SHRI SHYAMLAL DHURVE:
SHRI S, S. DAS:

Will the Minister of EDUCATION.
SOCIAL WELFARE AND CULTURE
be pleased to state:

(a) whether it is a fact that the
Ministry of Education and Social
Welfare had granted permission to
. Directorate of Education, Delhi Ad-
ministration, Delhi for direct recruit-
ment ‘against the wvacancies of Jr.
P.ETs, when already out of 339, 327
NDS& Instructors taken over on 1st
November, 1872 are still to be regu-
. larised; and

(b) if so, the facts thereof? :
' THE MINISTER OF STATE IN

THE MYOF mUUATION

1979'« - ‘-tr;tneu. Ausu.nrl - 2Q2

(8HZRITI!ATI RENUKA DEVI BARA

KATAKI): (a) and (b). Delhi Ad-
ministration has not asked for
permission for making direct recruit-
ment against the vacancies of Junior
Physical Education Teachers. However
the Executive Council, Delhi Ad-
ministration in itg sitting on 23-8-1978
has taken a decision that 50 per cent
of the available vacancies pf Junior
Physical Education Teachers would be
earmarked ‘for absorption of the
NFC/NDS Instructors and the re-
maining 50 per cent of the vacancies
will be filled up through direct
recruitment in order to provide em-
ployment opportunity to the qualified
Junior Physical Education Teachers
seeking employment.

Publicity Structure of Institutes under
Education Ministry

6587, SHRI SCHINDRA LAL SIN-
GHA: Wiill the Minister of EDUCA-
TION, SOCIAL WELFARE AND
CULTURE be pleased to state:

(a) the mnames of the institutes
under the Ministry;

(b) the details of the publicity
structure and the polcy of . the
publitity of these institutes, institute-
wise and the amount spent for
publicity during the last three years.
year-wise;

(c) the names of the news dailies
and the periodicals utiliseq for adver-
tisements by these institutes during
the last three years, year-wise;

(d) the details of the attitude of
publicity in small and medium
language dailies of these institutes.

(e) the reflection thereof?’ -
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Public Sector Undertaking wunder
the Ministry of Works ang Housing

6538 SHRI SACHINDRA LAL
SINGHA, Will the Mnster of
WORKS AND HOUSING AND BUP-
FLY AND REHABILITATION be
pPleased to state

(a) what are the names of the
public sector undertakings and the
Various authoritieg  under the

Ministry;

(b) the details of the publicity
structures of these umis ang the
authorities and the amount spent by
the umts and authorities, unit-wise
authonty-wise during the last threc
years, year-wise

(¢) the names of the news dailies
<nd the penodicals utilised by these
authorities and the units authority-
wise, unit-wise during the last three
years, and

(d) the details of the implementa-
tion of Govermment policy and the
help given by the small and medium
newg papers to these authorties and
the units authority-wise, umt-wise?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAXKHT), (a) The following are the
public sector undertakings and other
authonties under this Mimstry,

(1) The National Buldings Cons-
truction Corporation Laimited

(1) The Hindustan Prefab Limited

(i) The Housing and Urban Deve
lopment Corporation

(1v) The Delh
Authority,

(v) The Delhi Urban Art Commus-
sion

(vi) The QCentral Board for the
Prevention and Control of Water
Pollution,

Development

(b) to (@) The 1information .8
being collected and will be laid on
the Table of the Sabha

Change in Pablicity Struciure of the
Public Undertakings wunder the

Munistry

6589 SHRI SACHINDRA LAL
SINGHA Will the Mimster of COM-

MUNICATIONS be pleased to state

(a) the names of the public sectol
undelitakings under the Ministry,

(b) the details of the publiaity
structure and policy of these units,
unit-wise, and the amount spent for
publhicity durmng the last three years,
ycar wise,

(t) the names of the news dailies
and perniodicals given advertisement
by these umts umtwise during the
last three years iear-wise

(d) whether any <tudy has been
made by these units about the Metro-
politan approach of publicaty of these
units, if so, the detals thereof, and

(¢) the action being taken to Ve a
rwal bent in publicity by them unit-
wise?

THE MINISTER OF STATE 1IN
THE MINISTRY OF COMMUNICA-
TILONS (SHRI NARHARI PRASAD
SUKHDEO SAI) (a) The names of
the public sector undertakings under
the administiative contiol of the
Ministry of Communications are

given below

(1) Indian Telephone Industries
Ltd Bangalore

(2) Hindustan Teleprinters Litd
Madras

(3) Telecommunications Consul-
tants Indig Ltd, New Delhi.

(b) to (e) Information 15 bemng
collected and will be placed on the
Table of the House.
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Brigation Facilities to Statey during
1978-79

6592, SHRI Y, P. SHASTRI: Wil
the Ministey of AGRICULTURE AND
IRRIGATION be pleased to state
State-wise names of the big and
nedium irrigation schemes completed
or providing irrigation facilities of
8 lakh hectares of land as algo the
area of land in hectares, State-wise,
m which irrigation facilities have been
provided by small irrigation schemes?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI

SURJIT SINGH BARNALA): A
stalement showing the nwajor and
medium irrigation projects which
have been substantially completed
during the year 1978-79 is at State-

ment-1. State-wise details of the
likely achievements of irrigation po-
tential during 1978-79 are given at
Statement-II,

Statement I

— e

State Name of wigation projects substantially c.mplete

duriug 197R-70

Major Medium

Andhra Pradeds |

Asam . . . . .

Gujarat N " " . , Ukai
Kakragmar

’

Jimmuo and Kavimir |

“fadhva Pradesh - " . N

Maliaraghtra : . 5 . .

P ai: jiect with Harvana and
t praject wit! Arvana
( Rajasthan).

Rajasthan

Uttar Pradesh . . .

Tawi Lift .

Barne

Gandhipalem
Ukachettivagu
o

uruvagu
Pedderu S 1
Kaothapalls Lift
Peddavagu Reservoir
Gundalaagu
Maddigedda
Mukkamamidi

Sukla

Saraswati

Phnphad

Rawal

Wankleshwar Bhey
Remodelling Ranhir Canal
Barunadi (Phase I)

Umrar Nalla

Mchroi

Suki

Paidag
Sakhalinalla

Neas Unit T

Daia Irrigation

nl
Ramganga Valley
Dalmau pumped canal stage 1T
Deakali Pumped Canal Stage 1.
Kishanpur Pumped Canal

Augnusi Pumped Canal snd
Yamwma Remped. Canal.
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Statement II
(‘ 000" Ha.)
8L Name of States Additional potential during 1978-79
No.

Major & Medium Mot
1. Andhra Pradesh . . . . . 182 50
2. Assami . " . : . . 30 55
3. Bihar . N . . N . . 105 225
4. Guijarat . . . . . . . 85 32
5 Harvana . . . ’ . . . 40 34

6. Himuchal Pradesh . " " . - . §-n

7. Jammu and Kashmir . . . . . 65
8. Karnataka . . . . . - 57 40
9. Kerala . e s e B - - 26 7
10. Madhva Pradsh ., ., ., . . . 145 85
11. Maharashtra , n . . . - - 110 40
2. Mampur . . " . . . - 10 2

13. Meghalava . . . . . . e -

14. Nagaland - N N . . . . - 4
15. Orissa - . " . . B . 6o 95

16. ?l.l.l'.ljl.b . » . . . - - 5 425
17. Rajasthan . . . . . . . 50 3
18 Sikkim . : N . . " . ws T
19. Tamil Nadu , N . . . . . e 29

g0 Tricura . N N " . » . . 25
21. Utrar Pradesh . . . . . . 330 370
g2  West Bengal , . = . . . . o1 1eo

Total States . . . “ = 1348 1449°5

Union Territovjes . N . . i [ 2L

Total Stateaf/Union Territories - 1848 14490
Say . - . 1350 1450

edin
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MM Improvement
of Bugar Industry

6593. SHRI R. V. SWAMI-
NATHAN;

SHRI P M. SAYEED:

SHRI M V. CHANDRA
SHEKHARA MURTHY

Will the Minuster of AGRICUL-
TURE AND IRRIGATION be pleased
to state-

(a) whether it iy a fact that Maha-
rashtra Government has appointed an
Expert Committee to go into the
working of the Industry and suggest
suitable cost production normg and
measures to streamline procedure

(b) if so, whether Union Govern-
ment have also directeg the State
Government to appoint such Commit-
tees for the improvement of the sugar
industry;

(c) if so, how many Statq Govern-
iments have responded; and

(d) whether Union Government
are also appointing such type of
Committes?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
ATION (SHRI BHANU

AND IRRIG
PRATAP BINGH): (a) to (d). It is
Government of

World Bank Loan for Cerilfieq High

Quality Disease-Free Seed

8504 SHRI R. V. SWAMI-
NATHAN:

SHRI M. V. CHANDRA
SBHEKHARA MURTHY:

Wil the Mimster of AGRICUL-
TURE AND IRRIGATION be pleased
to state:

(a) whether World Bank has de-
cided to sanction a loan to the Union
Government for production of certi-
fled high quality disease-frpe seed.

(b) if so, Wwhether in this regard,
Rs 20 croreg have been given to
Haryana State:

(c) if s0, the details of the pro-
posed programmes; and

(d) whether World Bank has also
given a loan to U.P., Government for
construction of godowns _in the
State?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
BURJIT BINGH BARNALA): (a)
Yes, Bir. The credit agreement has
already been signed.

(b) snd (c¢). Haryana's share of the
World Bank alded profect is Ri_ 8.57
crores only. Under this programme,
a planned attempt is being made to
develop a broad-based net-wofR of
seed production covering sl facety of
seed production covering al facty of
trol, seed

(d) World Bank loan for construe-
ﬁmutmﬂldg:ahﬁaahdu
rative Development
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Reduction in Retall Price of Pesti-
cides

6585 SHRI R.'K, MHALGI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to state:

(a) whether the Union Agriculture
Min;ster, while naugurating a semi-
nar recently organised by the
Pesticides  Association of  India
at Delhi said that the Government
might consider reducing tax burden
on the pesticides Industry provided
there was specific Assurance, that this
would lead to corresponding reduc-
tion in retail priceg of the pesticides;
and

(b) the response to this offer re-
cewved from the pesticides Industry?

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION (SHRI
SURJIT SINGH BARNALA): (a)
Yes, Sir

(b) The Pesticide Association of
India has made a proposal which 1s
under examination.

Enquiry into Losg due to Sale of
Fire Wood in Kerala

68596, SHRI MUKHTIAR SINGH
MALIK:
SHRI G, M. BANATWALA-
SHR] SHANKER SINHJI

VAGHELA:
Will the Minister AGRICUL-
TURE AND IRRIGATT Pleased

to state:

(a) whether Kerala State has lost
about Rs. 15 crores affer the Gov-
ermment entered into a five-year
contract to sell fire wood at Rs. 35 a
tonne (Pevailing market rate Rs. 200/-)
with g well established indusirialist.
and

(b) it so, whether Government
propose to inquire intp this matter
through C.B.I, and if not, the reasons
thereof?

THE MINISTER OF AGRICDL-
TURE AND IRRIGATION (SHRI

APRIL &, 1075
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SURJIT SINGH BARNALA): (a) No,
Sir. In January, 1878, the Stale
Government of Kerala, had enteied
inty an agreement with M/s. Western
India Plywood Ltd, Bahapatam,
Cannanore for supply of 55,000 tonnes
of miscellaneous firewood annually to
the said company for a period of five
years subject to assessment based on
installed capacity determineq hy
technica] experts and alsp subject to
availability of the material for expan-
sion of production from 7500 tonncs
to 25,000 tonnes per annum., The
value of firewood has been fixed of
Rs 25 per tonne and the State Gov-
ernment does not incur any Ioss
thereby as the price fixad 15 neariy
double the seigniorage rate and direct
collection of firewood from dfstant
coupe sites in difficult forest areas
the responsibility of the company

(b) Question does not arise, since
a decision to supply firewood gt the
rate fixed was taken by the State
Government after mature considera-
tion for industrial development

Integrated Rural Development Prog-
ramme in Maharashtrg

6597. SHRI R, K. MHALGI: Will
the Minister of AGRICULTURE AND
IRRIGATION be pleased to stale:

(a) how many schemes under the
new integrateq Rural Development
Programme have been taken up so
far in Maharashtra;

(b) how many schemes are await-
ing sanction in that State; and

(c) the total outlay of thig scheme
for the State of Maharashtra during
a financia] year of 1979-807

THE MINISTER OF STATE 1IN
THE MINISTRY OF AGRICULTURE
AND ITRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). 127
blocks were selected for implement-
ing the Integrated Rural Develop-
ment Programme in Maharashira
during '7B-79. Blpck plans éontaining
schemes in the fleld of agricylture
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angd its albled activities were sape-
tioned in respect of all these blocks
selected under the programme

(c) The total outlay for the State
of harashtra under the IRD prog-
1amme durng 1979.80 15 lLikely to be
about Rs 9 crores.

Bread Planis by Modern Bakeries

6568, SHRI JANARDHANA POO-
JARY: Wi} the Minister of
AGRICULTURE AND IRRIGATION
be pleased to state: -

(a) whether the Government have
asked the Modern Bakeries (India)
Ltd. not to put any more bread plants
m the country. and

(b) 1f s0, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI BHANU
PRATAP SINGH): (a) and (b). As
per the present Industrial policy of
the Government announced 1n
December, 1977, bakery industry has
been reserved for development in the
Small Scale Sector. Modern Bakeries
(India) Ltd cannot, therefore, nor-
mally set up any large scale bread
plant.

Payment of Grants to Ifidwan Council
of World Affairs

6509, SHRI BHARAT SINGH
CHOWHAN: Will the Minister of
EDUCATION, SOCIAL WELFARE
AND CULTURE be pleased to state
the ressons for which the Indian
Council of World Affairg (Sapru
House Library) has not been paid the
amount of sanctioned grantg so far?

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR, PRATAP CHANDRA CHUN-
DER): During 1078-79, in addition to
the regular grant-in-aig of Rs. 1.00
lakh, an wdditional ad hoc grant-in-
axd of Rs, 3.00 lakhs was also released
to the Indian Council of World Affairs
Library,

wifzwrs: st ¥ fawr w, wmaw-
s
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STATEMENT CORRECTING ANS-
WER IO UNSTARRED QUESTION
NO. 4687 DT. 28.8.78 RE ACCOM-
MODATION TO ACCREDITED
PRESS CORRESPONDENTS

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE.
HABILITATION (SHRI SIKANDAR
BAKHT): In the reply, it wag state-
el that 94 accredited Press Corres-
pondents were in occupation of Fress
Pool accommodation and 7 in occupa-
tion of General Popl residences.
Actually out of this 84, 3 Press Cor-
respondents viz, Shti A G George
(Sl No. 12 of App. A), 8hri A N.
Satwik (81, Np. 37) and Sl S. K.
Bose (SI.‘ No, 68) had vacated the



311 Re SNQ

accommodation earlier. Shri J. M.
Deb (SI No 87) did not accept the
Press Pool accommodation allotted to
hm. One wadditiomal Press Cor-
respondent,, Shri 8. Venketesh was
in occupation of the Press Pool ac-
commodation but was not accounted
for while framing the answer. Thus
in all, 91 Press Correspondents were
in occupation of the Press Pool ac-
commodation

2. In General Pool, there are three
more accredited Press Correspondents
viz Smt Lata Bhatia, Shn N
Srinivesan, and Shim A K Kiudwa
who were also in occupation of Ge-
neral Pool accommodation In all,
10 accredited Press Correspondents
were in occupation of General Pool
accommodation

3. The inconvemence caused is
deeply regretted.

The errors in the reply came to no-
trce after a considerable time and the
position had to be verified with refer-
ence to various record and from in-
dividualg concerned and hence, the
statement could not be taid within
the prescribed time limit.

——

14 hrs.
RE. SHORT NOTICE QUESTION

MR. DEPUTY-SPEAKER: Papers
be laid.

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour): About the short
notice question whieh hes
been listed for today, we have not
beard
taken

5

I submit that it be

up either on Wesdnesday or

MR. DEPUTY-BPEAKER: That will
be cons:dered by the Speaker

SHRI JYOTIRMOY BOSU: You are
the Speaker for us.

APRIL 8, 1979
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crder The House should have been
informed that the short notice ques-
tion 13 not going to be taken up.
Generally, i1t happens that when such
gituations arise, the short notice ques-
tion is allowed even though the ques-
tion hour is suspended 1 can
recall some such occasions when short
notice questions were allowed The
House has 3 right to know why the
right of taking up short notwe ques-
tion 15 demied Tt 1s a very impor-
tant matter

Thie will also have to borme 1n
mind that the short notice question—
the nomenclature of it—has to be
adhered to It 1s not that a short
notice question can be ahoveg off to
any date at the end of the scssion or
flve or six days afterwards It the
short notice question 1s not takemn up
today, 11 should be taken up day after
tomorrow because some time will be
required for circulation. These dsre
the two questions, i1 e. firstly that the
short notice question should be taken
up as it has been taken up in the
past although the Question Hour
has been suspended and secondly if
the short notice question is being
postponed today; it should be taken
up at the earliest, allowing a day
for circulation.

MR DEPUTY-SPEAKER This
question has been  considered by
the Speeker and I am told the hon
Speaker has decided that provimenal-
ly it will be listed for Monday.

SHRI SHYAMNANDAN MISHRA:
No, Sir. »

MR DEPUTY-SPEAKER: That is
why I sald ‘provisionally’. It hes not
been decided finally and I suppose the
observations that you have made here
new would be bormne m wmnd while
deciding i
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1455 hus,
PAPERS LAID THE TABLE

NOTIFICATION UNDER KSSENTIAL COM-
MODITIES ALT,

THE MINISTER OF AGRICUL-
TURE AND IRRIGATION {SHRI
SURJIT SINGH BARNALA): 1
beg to lay on the Table g copy ot
Notification No G.S R. 218(E)
(Hindi and Englsh versions) publi-
shed in Gazette of India dated the
g9th March, 1979 regarding the maxi-
mum price per tonne of certain types
of fertilisers to be sold to Tea, Caftee
or Rubber Plantations or to the
cultivators, under sub-section (6)
of section 3 of the Eessential Com-
modities Act, 1865, [Placed in Lib-
rary, See No. LT-4255/79].

ANNUAL REPORT ETC. OF SOCIETY FOR
THE NATIONAL INSTITUTES OF PHVSICAL
EDUCATION AND SPORTS PATIALA FOR
1977-78 ANp AupiT REPORT ETC. ON
LLT., KANPUR, FOR 1876-T7.

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(DR. PRATAP CHANDRA CHUN-
DER): 1 beg to lay on the Table:—

(1) (i) A copy of the Annual
Report (Hindi and English ver-
sions) of the Society for the
National Institutes of Physical Edu-
cation and Bports, Patiala, for the
year 1977-T8 along with the Audit-
ed Accounts.

(i) A statement (Hindi and
English verisions) regarding Reuiew
on the working for the above Saciety.

[Placed in Labrary., See No. LT-
4256/79].

{(2) (i) A copy of the Certified
Accounts (Hindi and

English versions on the Indian Institute

1876-77 slmu with lhe Audit Report
theréon under sub-section (4) of sec-
tion 23 of the Institutes of Technology
Act, 10641

A siziement CHadi and
mmm
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{Plnced in Library, See No. LT--
4257|79].

NOTIFICATION UNDER CENTRAL EXCISES
AND SaALT Act, CenTRAL Excisz Roues
AND CusTOMS ACT.

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SIIRI
ZULFIQURULLAH): 1 "eg 1o lay
on the Table:—

(1) A copy each of the following
Notifications (Hind: and Enghsh
versions) under section J8 of the
Central Excises and 3Salt Act,
1044:—

(i) The Central Excise (Sixth
Amendment) Ruyles, 1879, published
in Notafication No, G.B.R. 499 in
Gazette of India dated the 31st
March, 1979.

(ii) The Central Excise (Seven-
the Amendment) Ruleg, 1979, pu-
published in Notification No, uU1.S.R.
500 in Gazette of India dated the
31st March, 1979.

[Placed in Library. See No. LT--
4258|791,

(2) A copy each of the follwing
Notifications (Hindi and English
versions) issued under the Central
Excize Rules, 1944:—

(1) G.S.R. 487 publshed 1n Garettle
of India dated the 31st March, 1070
regarding extension of exemption to
Polypropylene staple flbre from
Excise duty uplo 30th September,
1979, together with an explanatory
memorandum,

(ii) GS.R. 408 published in
Gazette of Indig dated the 3lst
March, 1979 regarding extension of
exemption of Polypropyleme spun
yarn from Excise duty upto 30th Sep-
tember, 1879 together —with an ex-
plantory memorandum,

(iii) G. 8. R. 2o0(E) puiblished
in Gamette of India duted the 31st
Rnrch, 1070 vegarding extension of
mlp‘thn @ owrtiin prepered or

Foolds meant for free
mmmm
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duty upto 30th Aprl, 1979, togethe:

with an explanatory memorandum
[Placed in Labrary See No LT--
4259/79]

(3) A copy each of the following
Notufications (Hindi and Englisn ver-
sions) under section 159 of the Cus-
toms Act, 1962 —

(1) GRS 315(E) and 316(F)
published in Gazette of Tndiu dated
the 31st March, 1979 regaiding ex-
tension of exemption to heavy
melting sca'p of iwron and stee]l from
basic and additional customs duty
leviable thereon upto 31st March,
1980 together with an explanatory
memorandum

(u) GRS 317(E) published 1in
Gazette of India dated the
3ist March, 1879 ragrading
extension of exemption 10 Jigs
fixtures and ganges etc for the
manufacture of Krup Man
Laght Metal Float Bridge from
basic and acdditiona] customs duty
upto 31st March, 1980 together with
an explanatory memorandum

() GSR 318(E) pukliched
in Garette of India dated ihe 31st
March, 1979 regaiding extension of
exemption to armour plates for the
manufactuie of armoured wvehicles
{rom basic customs duty upto 31st
March, 1981 together wilth an ex-
planatory memorandum

(v) GSR 319(E) publithed 1n
Gezette of India dated the 31st
March, 1979 legarding grant of
exemption to certam articles impor-
ted 1n connection with the manu-
farture of armoured vchicleg
from the whole of customs duty
and the additional duty upto 31st
March, 1981, together wath an ex-
planatory memorandum

(v) GSR 320(E) and 321(E) pu-
blished n Gazette of
India dated the 3ist
March, 1979 regarding extension
of exemption to componen: parts
and rubber tyres snd tubes requured
for the manufacture of heavy,
medium and light commercial mo-
tor vehicles and tractors from the

APRIL 9, 1979
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basic customs duty in exceas of 25
pe1 cent ad valorem and from the
whole of additional and awalary
duties of customns upto 30th Sep-
tember, 1979, together with an ex-
planatory memorandum

(vi) GSR 322(E) and 323(E)
published m Gazette of India dated
the 31st March, 1979, regarding
grant of exemption to DDT tor
muldation from basic duty in excess
of 15 per cent ad valorem and from
whole of additional and auxiliary
duties of customs upto 31st March,
1981 together with an explanatory
memorandum

(vn) GSR 324(E) published
in Gazette of India dated the 3lst
Maich, 1979 regarding extension of
exemption to Soyabean eatiactions,
meal from the whole of expoit duty
upto 31st March 1880 together
with an explanatory memorandum

(vi1) GRS 325(E) published
in Gazette of India dated the st
April, 1979 1egarding Tevised rutes
of exchange foi conversion of cer
tain foreign currencies into Indian
curréncy ol twce-versa, together
with an explanatory memorandum

[Placed in Library See No LT--
4260(79]

NOTIFICATIONS UNDRR CANTRAL ExcCist
RULts AND AN LYXPLANATORY MEMO-
RANDUM

SHRI ZULFIQUARULLAH I beg
to lay on the Table—

(1) A con eath of the following
Noti ications (Hindi and Enghsh vei-
sions) 1ssued under the Cential Excise
Rules 1944 —

(1) Notificatton No 156/79-.CE
published 1n Garette of India dateld
the 9th April 1879 regarding 1mpo-
sition of basic duty on steel ingots
produced by mini steel plants

(n) Notification No 157/79.CE
pubhshed yn Gazette of India dated
the 9th Apnl, 1979 regarding am-
endment to Notification No 148/77-
CE dated the 18th June, 1977 as 2
sequel to imposition of duty en steel
ingets produced by mini steel plants
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() Notification No 183/78.CE
published in Gazette of India dated
the 8th Apul, 1879 regarding am-
endmen; to Notification No 148/77.
CE datcd the 18th June, 1977 as a
sequel to 1mposition of duty on steel
mngows produced by mim etecl plants

() “oufication No, 1359/79-CE
publishe 1 1n Gasette of India dated
the 9th Apnil 1979 regairding basic
duty for semifinished stee] and

certain «teel proiucts produced by
mny stecl plants

(v) Noufication No 160/79.CE
published in Gazette of India dated
the Yth April 1979 regarding am-
endment to Notufication No 153/77-
CF ditei th, 18th June, 1977 re-
1977 regarding inciease 1n the enist-
Ing rdley of basic execise duty on
specificd uwon or steel products
marufactured by mini steel plants

‘vi}) Notification No 161/79-CE
publishea 1n Gazette of India dated
the 9th Apuil, 1979 regarding am.
endment to Notification No 152/77-
CE datrd the 18th June, 1977 as a
sequel to the imposition of excise
duty on 1ron and steel produets pro-
duced by minm steel plants

(2) An ewplanatory memorsndum
(Hind:; and English versions) 'n re-
gard to the above Notifications
[Placed wn Library See No LT-
4280A/701

1410 hrs,
PUBLIC ACCOUNTS COMMITTEE

HuNDRED AND TWFNTY.FIRST REPORT

SHRI ASOKE KRISHNA DUTT
Dum Dum) I beg to present the
Hundred and Twenty-first Report of
the Public Accounts Committee on
Action taken by Government on the
recommendations contained in their
Twenty-ninth Weport on Incorrect
Valuation of Assets relating to the
Ministry of Finance (Department of
Revenue) -

————
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ESTIMATES COMMITTEE
THIRTIETH REPORT

SHR1 SATYENDRA NARAYAN
SINHA (Aurangabad) I Leg 1o
present the Thirtieth Report of the
Estimates Committee on the Minstry
of Supply and Rehabihtat.on (De-
pattment of Rehabilitation)—Danda-
Karanya Project—Exodus of Settlers
(1978)

COMMITTEE ON PUBLIC UNDER-
TAKINGS

TWENTY -EICHTH REPORT AND MINUTES

SHRI JYOTIRMOY BOSU (Dia-
mond Harbour) I beg to present the
Twenty-eighth Report of the Com-
mittee on Public Undertakings on
‘ (Publie Undertakings—Delays
Commencement of Production/Busi-
ness Underutilisation of capaeity and
1elated matters” and Minutes of the
stting of the Commttes relating
thereto

1412 hrs

COMMITTEE ON ABSENCE OF
MEMBERS FROM THE SIITINGS
OF THE HOUSE

TyNTH REPORT

SHRI CHHITUBHAI GAMIT
(Mandv:) I beg to present the Tenth
Report (Hindi and English wversions)
of the Commuttee on Absence of
Mcmbers from the Sittings of the
House

COMMITTEE ON SUBORDINATE
LEGISLATION

EIGHTEENTH RFPORT

SHRI SOMNATH CHATTERJEE
(Jadavpur) 1 beg to present the
Eighieenth Report (Hindi and English
versions) of the Committee on Sub-
ordinate Legislation.

—e——



319 Elections 0

COMMITTEE ON PAPERS LAID ON
THE TABLE

ELEVENTH REPORT

SHRI KANWAR LAL GUPTA
{Delhi Sadar). I beg to present the
Eleventh Report (Hindi and English
wversions) of the Commitiee on Papers
Laid on the Table,

14.14 hrs,
ELECTIONS TO COMMITTEES
(i) Estimates CoMMITTEE

SHRI SATYENDRA NARAYAN
SINHA (Aurangabad): I beg to move:

*“Thut the Members of this House
do pruceed to elect in the manner
‘requirsd by sub-rule (1) of Rule 311
of the Rules d¢f Procedure and Con-
duct of Business in Lok Sabha,
thirty members from among them.
selves to serve ag members of the
Committee on Estimates for the
term Dbeginning on the 1st May,
1979 and ending on the 30th Ap:il,
1980.”

MR, DEPUTY-SPEAKER: The
question is:

‘Thut the Members of this House
do proceed ‘to elect in the manner
required by sub-rule (1) of Rule 311
of the Rules of Procedure and Con-
duct of Business in Lok Sabha,
thirty members from among them-
selves to serve as members of the
Committee on Estimates for the
term beginning on the 1st May, 1879
and ending on the 30th April, 1080.”

The motion was adopted.

(i) PumLic Accounts CoMMITTEE

‘SHRT KANWAR LAL GUPTA
{Delhi Sadar): I beg to move:

“That the members of this House
-do agree to nominate ten members

irequired by sub.rule (1) of Rule
~300 4f the Rules ot Procedure snd -

- Conduet of ‘Business in Lok ‘Ssbha,
- fifteen members fiotn wiviong ‘the-

-'-umwmummhnonhe_'
Public Accounts for
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the term beginning on the 15t May, .

1879 and ending on the 30th April,

1980, }

MR. DEPUTY-SPEAKER: The
question is:

“That the members of this House
do proceed to elect in the manner
required by sub-rule (1) of Rule
308 of the Rules of Procedure and
Conduct of Business in Lok Sabha,
filteen members from among them-
selves to serve ag members of the
Committee on Public Accounts for
the term beginning on the lst May,
1979 and ending on the 30th April,
1980.”

The motion was adopted,

SHRI KANWAR LAL GUPTA: 1
beg to move:

“That this House do recommend
to Rajva Sabha that Rajya Sabha
do agree to nominate 3evan mem.
bers from Rajya Sabha %0 associate’
with the Committee on Public Ac-
counts of the House for the term
beginning on the 1st May, 1978 and
ending on the 30th April, 1980, and
do communicate to this House the
names of the members so nominated
by Rajya Sabha”

MR, DEPUTY-SPEAKER: The
question is:

“That this House do recommend
to Rajva Sabha that Rajya Sabha
do agree to nominate seven mem-
bers from Rajya Sabha to asscclate
with the Committee on Public Ac-
counts of the House for the term
beginning on the 1st May, 1079 and
ending on the 30th April, 1980, and
do eommumicate to this House the
names of the members so0 nomiuaud
by Rajya Sebha” :

mmwmudapeed,
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réquired by sub-rule (1) of rule
2128 of the Rules of Procedure and
Conduet of DBusiness in the Lok
Sabha, fifteen members from among
themselves to serve as members of
the Commuttee on Public Undertok-
ings for the term beginning on the
lst May, 1979 and ending on the
30th Apnl, 1980

MR DEPUTY-SPEAKER: 1he
question is;

“That the members of this House
do proceed to elect in the manner
required by sub-rule (1) of rule
3128 of the Rules of Procedure and
Conduct of Business in the Lok
Sabha, fiftecn memberss from
among themselves to serve as mem-
bers of the Committee on Public
Undertakings for the term beginn-
ing on the 1st May, 1979 and end.
ing on the 30th April, 1980.”

The motion was adopted.

SHRI JYOTIRMOY BOSU: I beg lo
move:

“That this House do recommend

CHAITRA 19, 1901 (SAKA)
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(iv) COMMIIILE IN THE WELFARE OF
ScuxpurLepr CASTES AND SCHEDULED
TRIBES

SHRI RAM DHAN (Lalganj): I beg

io move:

“That the members of this House
do proreed to elect in the manner
required by sub.rule (1) of rule
331B of the Rules of Procedure and
Conduct of Busmness in Lok Sabha,
twenty members from among them-
stlves to ~erve as members of the
Commitiee on the Welfare of Sche-
duled Castes and Scheduled Tribes
for the term beginning on the 1st
May, 1979 and ending on the 30th
April, 1980"

MR. DEPUTY-SPEAKER: The

question 1s,

“That the members of this
do proceed to alect in the
required by sub-rule (1) of
331B of the Rules of Procedure
Conduct of Business in lok
twenty members from among them.
selves to serve ag members of the
Committee on the Welfare of Sche-
duled Castes and Scheduled Tribes

i

“That this House do
to Rajya Sabha that Rajya



The motwon was adopted.

1432 hrs,
MATTERE UNDER RULE 377

{1) REPORTED FABULOUS SALARIES DRAWN
BY TOP EXECUTIVES OF COMPANIIS

SHRI K. LAKKAPPA \Tumkur)
Duning last November certain guide
lines were ssued by the Mwwuy of
Company Alfairs to limit the salanes
diawn by the top executiveg of Tig
companies to Et 132 lakhs per an-
nwm. However, according to a report

mhcmthe!conmﬁ:usof
7, 1079 the big companes are

drawn by the top executives of cam.
panies iz provided by the following
wwuuh of empluments fer the
manager of & limited company which
‘were being dascussed at meeting of
mmmmwzmm

(&) Consalidateq selary of Rs
5,000 per month;

(B) Coammisgion at one per cent of

(D) Free use of a car fully main-
tained by the eempanv, including
runnng expenseg and driver for the
rxclusive use 1n the business of the
company s well s for hs own
personai use;

(E) Full travellng expenses oh
holidays to and from any place
within the country once a year for
self and famly (wife and depen-
dent children) st the cost of the
company subject to the conditon
that only actual fares will he allow-
ed;

(F) Telephone at his remdence,
all selephone bills including hre
ch&g; to be paid by the company
mn 3

(39 Fully paid privilege Joave for
one month for 11 montha' serviee m
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(J) Gratuity as per the company's
rules provided it shall not excecd
one maonth's salary for each com-
Pleted year of service, subject to a
maximum of Rs. 30,000 or 15 months’
salary, whichever iz less;

«(X) Personal accident insurance
policy for his henefit at the cost of
the company, the insurance pre-
mium not to exceed Rs, 100 per
annum;

(L) The remuneration aforesa:d
including perquisites, benefits and
amenities shal) neverthelesy be paid
and allowed ag the minimum re.
muneration for any year in case of
absence of inadequacy of profits for
such year;

(M) If his tenure of office is ter-
minated by any reason whatsoever
before the expiration of the agree-
ment, he shall be entitled to com-
pensation for loss of office for the
unexpired residue of his term or
three years whichever ig shorter,
calculated on the basis of average
remouneration actually earned by
him during the immediate preceding
three years or lesser period from
date on which he ceass:z to hold

EE
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middle and cottage industres, is
located in Tamil Nadu, Fiftyfive per
cent of its labour force iz children
below the age of 12 years. All these
companies are either proprietory or
partnership concerns.

Sixtyeight per cent of the total de-
mand of maiches in the country is
met by the non-mechanised sector in
Tamil Nadu, and the 27700 cottage
units are also at the mercy of these
middle gector units, which cater to 10
per cent of the demand.



327 Matters under

{8hrn 8 S, Lal]

Cottage umits for producing matches
should be set up in Rajasthan, where
raw materials are avallable,

(1) STEPR TAKEN TO MINIMISE THF

RISKS AT NUCLEAR PLANTS AND TO AVOID

THE HAZARDg IN THE USE OF NUCLEAR
TECHNOLOGY

SHRI EDUARDQO FALEIRO (Mor-
mugao): On 28-3.79, a radiation leak
at the nuclear power reactor at Hai.
usburg (USA) was first detected and
in u matter of days radiation levels
were obnormally high at distunces as
much as 300 kms, away from the fte,
The accident 18 one of the worat cver
not merely in the continming threat
of a core meltdown but in the wide
area of oxposure The big 11ver near-
by may get contarmnated and alieadv
radio-active 1odine hag turned up in
mills There has been partial evacua-
tion of the most vulnerable of the
population 1n the neighbourbood and
a general alert has gone out to several
States close to Pennsylivania. While
emergency measures are being taken,
rclentists have not yet been able to
solve the basic problem in the 1un.
away reactor, Various Governments
have already rushed observers to
Pennsylivania o mee how the U.S.
authorities meet the threat,

The 1ncident at Harrisburg ls not an
isolated ome in recent days. On
3-4.70, the BSwedish State Power
Board closed down the nuclear power
plant, Ringhals 2, near Gothenburg
because of a leak in a steam genera-
tor. South Korea's only nuclear
power plant has stopped operation
since March 27 after a leakage of
radiocative contaminateg water,

A nuclear reactor at KXarlsrube
(West Germany) at once research
centre was closed down on April 1,
following a mechgnical failure, Two
workers were exposed to radicactive
contamination on April 4, while con.
ducting maintenance work at the used
nuclear fuel reprocessing plant at
Tolcai about 100 kms north-east of
Tokyo A nuclear accident means the
unleashing of deadly radiation which

may kewp on exacting itg toll over &

APRIL 9, 1079
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laige atea ang for gemerations and
cannot, therefare, e treated at per
with other industrial mishans, -

1, therefore, request the Govarn-
ment  to make a statement m  the
House 1egarding steps taken to mini-
mize such risks at our nuclear plants

and to avoid the hazards in the use of
nuclear technology

(1v) SimikrF BY DLLHI SCHOOL TCACHEIRS

St oy v gttw : (FEEl)
Fareast wErmy, faeelt ¥ fawrwT T
oATE ST T gEaT § wivor fegfa g
s FT a7 7§ & fr e vy e firer
o) safire woaTed WX §EE wHT oE
=y faafaay ov q¥m, gufe swmaa
FrerEg ¥ waer o fvd i i geare
qETC &1, 9T IEET F1§ qf Ty wer
aw 7t farer & | Freeniy waef forerey
&Y 21 ®T & Ao 7@ gEATH ¥ grqg €Y
108 F9T 1267 wETHY ¥ aferrT &
wreor 2Tk uw TR sog § ) faewl st
g7 ¥ oy goeTdr wRwfedt  aar
sqrfr sriwaieT #7 gyrgar & 00-
s Y swaear ¥Y §, feeg oAk AT
7 o wrly fowrad ¢ ) gemw w7
ATATHATOY AT TN F oY wygrd e
& aay A forws grane gz Adi g, & W
ot wrd wvdr Hwrr. weerd § ) ewpefta
qfverat ¥ for wwey wrdwsy, oy oF,
TN AT AT T AT, WTFE AT
¥ oy wrdanly Y wfig?, gger W
frarear wrerad | afe farred o grene
e aftes, o cdwd eafiy wok
¥ farfiy wr gwalt § 1 T W @0
gt % wifs eqrllw qlwet €
wrden goerd wdwtay o wfi-
wraw! growy weae shaafierd
ur are & ST ehun it o oo
Fra, gervgheredl ¥ afw o sfar™
wwy ¢ e, arfe, wgpaged T
oy felt gewedt & wvre & T
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a8 ¢ 1 ad Sy § s grare firere
wearw amow &, o ¥y fafww =afm,
gt Tra W grara faw®’ &1 w19
9T WA WY Wy w0k § W 3F AT
qfonT® WY WA A% W@ O | gAY
Iar ¥ qaq ¥ qf Ay wTH IS
wiyww § fag & fie sai faariegr
FwfasaacqraET 7 ¥ | R freary
% f strrar farerr Ay orv o oy 47 gfera
TR ISTAT |

(v) REPORTED NON=-PAYMENT OF SALARY
10 THE STAFF BY MESSRS. ANMSTRONG
Smora LTp, CALCUTTA

SHRI KRISHNA CHANDHA HAL.-
DER (Durgapur); Sir, the Chairman
it the Board of Direciers and Branch
incharge of Calcutta Office of Arm-
stiong Smith Ltd., a subsidiary hold-
ing company of Belapur Sugar and
Alhed Industries with ils head office
alL 12/14, Veer Nariman Road, Bom-
bay, has stopped payment of salaries
W the staff at their Calcutta office for
several months. It has  therefoie,
begome very difficult for the emplo.
Yees to mantain their very exustence
in these hard days. The familes of
these employees and workers are
practically an the verge of starvation,
Mismanagement and malpructices pre-
valent in the administration are res-
ponsible for thig critical situation,
The conspiracy started from last De-
cember aguinst ‘the employees al-
though the employees are ready to
cooperate with the manggement and
are ready to work hard for the smooth
functioning eof the Cempany. The

Dirgctor of thia Company
assureqd in last January that the (}orn-
bany would také appropriate steps
for the smooth runming of tha Com-
PW and algo tg relesse the salaries

of the , but eo far nothing
has been dbne, ‘On the contrary, it
1! fpared ﬂnt Ahe Company might be

& workers thrown en
to mtbﬂ
l%thn; r

MHmﬁn

ma Itervene offectively in
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the matter and make a statement on
the floor of the House tb allay the
fears lurking in the minds of the

workers and save them from further
starvation.

(vi) REPORTED ATTACK BEY CERTAIN
ARMED PEOPLE ON NBEO-BUDDHISTS IN A
VILLACGE TN AURANGABAD TDISTRICT OF
MAHARABHTRA

ot $waerw Wieq (FizT) T
g, § ®©F 377 ¥ IET AE-HGA
T TRAET WAL T qIG W/ Al
Fag oegws & g ey

[T FRTUTATE fyArr { wL-
arz fad & vaer ateq® # aThw Ty
¥ Al 6-4-79 %) TN FHIN 97
gfigarray AW F wrEl-wTRY weAl &
FAMH GEAT FH q¥ A7 -G AW
FY 7TV TTAT § WY ok W A gy
& 1 g wYvo gweT Y § afra sty
FATT ¥ wasTRe o af § ) Aa Az
AT ®1 qiAw BN ¥ wrew wOAq
g ¥ ofifefy faediew @1 Ta-
&7 qarer ¥ waw G gwT 0 K
wrrftg g WO wr F qarfor wen
fic & wy-a1g afe "wTC AT W0
Y ¥ FYCT SAATEY FH GEIE T )

oq wrfea
(vii) REPORTED REFUSAL BY MADHYA
PrApERST TO ACCEPY A

C.B,l. ENQUIRY INTO ALLEGED COLLEC-

TION OF FUNDS FROM INDUSTRIALISTS

™ MaDHYA PRADESH Ag HUGGESTED BY

MmisTer OF TOURIEM AND CIVIL
AVIATION

it wwyuw frerdt (weleram) :
smdT I wgew, & fraw 377
¥ weaig freafafas swwges &
faag e auar wary wpav f

gl 7 wiw, uumqﬁm
] ﬁ{u-lui feselt ¥ gwwrfirr qw
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[fr vt ywor frarz)

FATATE & g ava €ar & fs s
ofy qeireay wifirs daY, s femmae
et qffz, WYY ATETT X WA q9AT 7T
& gPITR UF water w47 & forr adr
¥ A & frat ey oA a Y
¥ il o = worer sty &Y o
BT, AT AN FTHORTT Y-
wa w7 fear g | vy awrfra wararr F
aETC st W uTT AT b afe
¥ sy vy & AT w7 IIQNT ¥T IgA
At qarrfn gwesr w1 w1 ywew fear
ot a1 st fuear WY @1, Far wlagqrr
39 9 WAy W 0 sy w6 gfer
¥ frg HaY widres ¥ Az @ wrfe oy ol
wYé § aycag sy aar g fr afwge
¥ Gar wwrey gferg w1 faar g, frg wr
serare R e fear, frgd gat gy
% FGT €T% g7 TSR ST vy §
qrea gTETT ¥ finaY dal & Fov arew
qrv wea g aw & fae fewronz favw
a7 orrert § WYX warT wAY WERT T WA
Y e SO T T WA T g
feur ar oY 7¢ GTHRTY, AT T EACCY
et ¥ wfear & sy ar ot
3w €Y G € whrgnty ATy AT
wifigy v | ¥ wawar § o a1 oA
HY wET & gTY ¥t FIgAT w1
WY o ) T et X Wiy wra e
wg q3aT giw e} Erea & gare W
Hrow & frg ey T WY gaTg A o
o% g~ X & wrfafry wire w1 fowa
& wy. §owTT WiEEw TUEIE TRy
R forfer w oy &3

a—
14.31 hrs.

DEMANDs FOR GRANTS, 1070-80—
Miwmmey oF Amuwm:u AND
IRRIGATION~—Contd.

ot vt wwr wwt (wTer) TeTsae
wivew, % de for o g ede

AFPRIL 9, 1979

of Agrl & Irrgm. 33%

afeatoraT ot waiwc g er 1 oy af-
AT 107 fesTiYeT Wi, ot Y
FaC ORI Y Ot 1 xw ¥ 80
ENTT FRUT A BT o7 9T | TN
wff ¥ ==Y, T 1978 O wE
Y B g §Y wrar wrfigg wv, fewy
g & e oot o gu ¥ oF €
oY o AT EY aTaT § 1w T Wy
BT AF A1T ¥ 40-45 ¥O% w9% Wy why
#rft 31 afee e goere & wwe
e orN @i ¥ wrew W g AT
¥ arfe Y *1 Wrer ST g gk
Wi AgT WAL A@AT X ITH FT G )

£ TATH A SrFT W 74 vET §, Awv
fewrE o7 swara € g ) gafa
AOOTT ¥ H7 9 WT wroy & fiv v o'ar
€Y ¥ g oy warfer €Y vy & wawr
agad e fiar oy 1 AT & wieeaT,
fme /3> ¥ qza7 o qzaw IwTT W
gt & 1 a7 oY 9% e ¥ Aw WY
sfe & wmr a<t & qré e ofew
st $ g} farar orrewar § i wer
wroeft Ferarr off sreqT W ot et g
sufo w9 & wrig & fv 1w ®w
¥ ferwr & ferg Y avpfirer o Wi
[AAEAT L |

goTsre wiew, § www fwr ¥
X & wEAr Wt f | orw o e
Ao ¥ Ao oy Al et § e
firart w7 ware avfer W o e
ﬁﬂmm#%*ﬂxﬂn
THECHT awt Wi oF wEt W oweer o
gt &1 to wfr WYy W % g
P Y brrer it e T St
nw}immthmm
b A LN
tﬂwﬂwﬁ‘f?w., ¥
e daw ¥ wrhr we e 1
eyt g g



333 DG, 79'-80—Min. CHAITRA 19, 1901 (SAKA) of Agei & Irvgn. 334

A O g T K o o frrter et
ree vy sy wreft eeare £ wyer e

orr wrep ot oft stegee wpt ey

v v o et fr v 1 ww
e ¥ 632 Y AW F wvm 53
iy # T i r § e aoe
¥ & qg ot gy W e oee P
* &R ¥w ¥ wfeefts o w0 o
ot oot ot are § fe 1978 ¥ waw
9 wfrlf ¥ srreeT &Y wrs e Tt
wr ooy fieqr wr &) 77 Seergdw
aw &1 ¥fer o fad ow  ge ¥,
qw flt ¥ frgwr & | xE N At W
# ooy woar Wiy ¢

Imezrer wgten, % g & avew
oY e g Wi o aef, wmfY wite
o Wit & wr YW Rw § ower

"y v o 1 e Wy 4
Aow ey Tgv ol § | X1 v o

18 ¥2pwrwawgf &1 i 3 ww
27 W TR WY @ § wgr qar g
€ 20 @ T M wned wgt www
wrier 7w wd, Wi fafiar o

it 5% R i v gaew g wfs
@ AT v, T W s
T Wi sraamt g wenfea
ot ¥ e Ay gt o R
a3 g & Ay awm Frarr §TU ST~
faeer e o ol we Y £

frer [q™ o rweq e WT o
et st & s sy o rafer aitorg,
TawY wgr it W ey £ et
T W DEr ot frfer v @ £
Qe ¥ fakr e R o of
S wiifforg , R of ofY ot oft € oY
T W W, TAW! WY
aTely Y gz fifag | vt @F ove-
N o1 fer e, o Qe
¥ Frafer w1 swr wferare X o

fw &t ¥vw W e artee
furartety oy o T ol XY &, Tk el
¥ MR g weh wem g
e shecE e fir it efpr gaT g ?
e wepurT wURTC gl § v feert
1 T eIt ok, A wT RO
¥ framit €1 g W agw @l ?
mff T wpy & cowvinrer vt
s e PE AL W o



235 D@, "19-80—Iin

{sfr =g werre waf)

sfawa a%s fearat &7 arer @ar ar
WOFIT IF 97 FTAATE Afr w0
W fifm B mf v faed 1 70
wqn & f7 gt &, afk a7 10
wrE &7 fegEt 1 @ & o3
awg a7 767 T 8 W19 HrE A 59
ar wfY T wT ag W T ¢ 7

wft 2 wox wrgrfeamay w1 F =
srferwt & gy are &, a@ Wt w e
Mramy ? o arnd fx fagreeis
FaeaRw & oy A faer @, gad e
Y wef wfew q¥ar & feoe Froow
g € &t adt a7 ¥ AT WEAR
¥E §OX A AT IOX AT ¥
Fuawg ¢ fFge T faq 7139,
fwgy feamt w1 T & SATRT

E

>

f
{174

Afiew g Y s grar §, IEd

APRIL 9 19878

of Agrl & Trrgn. 336

qT 9TF ¥ g wTT AT AT WA,
fafeat ' arfvarfad’ s £ amw
T & @ §, Wi g8 wARErt S0
¥ I ol @@t F7 IR T FE
Tt frm ot &) g aTwEIR &
g wWg F7 e Q& swAe T WY W,
faadr & A 8 WO T4 A /W
T /|

g & AW F wY viawnggt
®T FATAT FAT 98 T & 1| ga% o
&1 ATE T W 9} o1g ) Frrewrer st
2 1 g forg wrfe o Qo qrze FY QN
g 7ot Algn i 79 aw ¥ ;€
HT FHRT IIlAT AT | WU
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& W® W ar wv g B
o2 anr , wrfzafear, ¥ 5
§ geera fearmt wifg 1 afe gone
0 & T Yt ST Wi
T HEGTIT BT WIANT |

*SHRI A. K. SAHA (Vishnupur):
Mr, Deputy-Spesker, Bir, the Gov~
ernment in its oficial report an she
Ministry of  Agricultyre  has

i

*The original apeech was delivered jn Bemgal, A
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claimed that the production of
foodgrains and  appreciable crops

have recorded an appreciable n-
creagt which wlll  strengthen
the economy of our country. It iz not
doubt true that a new record in food
production hag been established. Dur-
ing 1977-78, the country had produced
125 6 pmllion tong of foodgraing and
the Government is expecting to reach
o higher figure during 1978-70. It
must also be sald that the Govern-
ment have stopped the import of
{opdgrains and they are today having
a big reserve of 19 million tons of
foodgraing i stock. The Janata
Government have professed that they
would labour for the economic uplift-
ment of the rural people and the rural
economy, If it comes about it would
be a very welcome thing but I do
not find that they are really progres-
sing in this direction with a pace as
they ought to. I say this because
despite the recond foog  production
m our country, the lot of the rural
poor has noy taken any turn for the
be‘ter, Nearly 80 per cent of the
population of our country Hve in
villages and they depend on agricul-
ture, if we analyse the reality of
the situation then we will ind that
none of the rural poor has been

D.G,, '19'-80—Min. CHAITRA 19, 1201 (SAKA) of Agrl & Irrgn.
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erty stagnation and imequalitieg are
countinuing unabeted,

Mr. Deputy Speaker Sir, under the
present budget the Government have
imposed a levy of Rs 665 crores out
of this 90 per cent comprise of indir-
ect taxation measures and Rs. 1300
crores 1s the deficit. Under these cir-
cumstances it need not be cmphasised
that the total tax burden of the year’s
budget will fall on the common man
and this will have an adverse im-
pact on the rural gconomy. The im-
mediate  1esult of this measure, in
my opmion would be the increase in
employment and the more and more
rural people who were having a agri-
cultural Jand and were dependent on
agriculture for their living would be
forced to =ell their land and join the
1ank and file of the ever increasing
number of landless agricultural 1la-
bour. Indebiedness of the rural peo-
ple will also increase, In fact, the
whole peasantry in our country |is
groaning under the burden of in-
debtedness, During 1851-52 the Re-
serve Bank of I had made a sur-
At that time

the total
burden of the rural

as Ra 750 crores.
Ten years later, in 1061-82 the Bank
conducted another gurvey and found
the extent of indebtedness to be
Rs, 2400 crores, Although I do not
have the latest figures I have no
doubt that the magnitude of the pro-
blem coutinues to be the same, And
according to some experts the figu-
res by now must have reached the

had
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xadical land reform system. The
Sixth Plan paperg have also suggest-

it and I.L.O. team that visited

have the same opinion. The
Beputy Prime Minister, Shri Charan
Singh, recently the far-
mers in Orissa gtressed upon ths vil-
fagers not to concerntrate on land
but fo find out other means and thus
fgnored the question of land reforms.
Unfortunately, the Janata Govern-

ment in the Centre and also the Jana-
ta Goernment in the States are in-
duferent to the issue, The Orissa

Government has in fact tried to set
at naught the progress howsoever
Mttle made in this direction by try-

vey 4.6 million acres had been dec-
lared surplus which is about 1 per
cént of the total cultivated land of
the country. This cleatly shows the
commitment of thig Government to
land reform. As I have sta-
t8d, in Orissa ahd Gujarat, the Janata
Governments have even moved bagk-
wi and attempted to revive some
of relative progressive provisions
of the existing Act,
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gal and mske available to them the
necessary funds t¢ ecomplete this
project which will] not omnly make
Bunkura a fertile land but alse help to
control fiouds in the Btate,

ff & wenm ww (TgEEY) -
Saeaw AgEw, K wiw g swwa
WX I8 dwwd & weee sifaai
AR FoT f—WT0 32 AWl &
fearr oy awfr v anie
gwfa o faren oo feei-femmr &
mar I ware ot wowlre & fis
ol ¥ ferwrd ot agrarr F, fivwr wae
& dror o gwfr & fadr seerder
ST fow a@d & v § ww® o
W AT et wr g TR AR
T ot Ot Y 5T ey oy AeeT Yy
™ e ff darre W gy & felr
A AAAETT WY T Wy —
o o & R F wmr e 3 X
afret Jgafr omer, wiffee foid 3
Ny §—ai g wetwdr ¥

¥ sl w2 qeAT g -
wn ol wrew gfr Y mE & 7 ey
¥ weqor & fad e T awmw W
frr—mer figwrr wmoie 7 ey
* v Qi § 7 Stwmn b et
O St wreerere §, witwr WY srwesr

¥
2ais

,..,,.3’



343 DG, T9°-B0—Mm

[+ mrrq savAr TAm]

fraafast ¥ SWEE ®T TEHT TN
1 wda, wfe 39 W 97 19
wagr ¥ WAt 2 ®19 15 ¥ e
a3 faw € ft | feaw @ @ feafe
¥ awdt & Wi @Y TWT T )
AfFT YT WATHE IT FT LA AT
g

U% WA A GO ST wE T Y
wgE gt § 1 20 O wfew ® I
gawr AW g |

o WM SEW@ o TET W
ag <far 5 it & 2 warre 3 w0
sfer faelt gY 7% W €7 g 7 faw-
A S T QE SR R AT &
AT EY W@ E | e Tady W
I {ATE wr fmar § ) ¥ W
wgar g fe wwiaw ag ofcrds s
wiat § 7 vawr faw-arfiae o) aoe-
Fror a7y w7 €1 @ quge § o "y
i frr =9 sfer fra) fow <t &1

s VAR p O AN A
fewrar & ¥ TATar WX qEE T
IGH aTW T 9T Wi w9 gw T
o1 A saq ¥ feAy ¥ oqw 16 Y
w7 AT ¥ faerar @ Wi W 9w fie
AT o farare o g wk, A 52 Ty
"7 % fgew & 27 fawir sy st sy
qF § U 7 wesly @ o | g Ay
war &, ag & amn e | W e
WE ¥R N ooy
rrgw R THH sgwTAw
wreg, a1 gom & o ¥ wew & ol
w1 T & e g 3w W w¥ ) R
# oy § oY I v Ay el
WY wHeT e F ol & ey o §
urfic wre % w e my, o e St
¥ o e gw 10 T, qw wifew gt

APRIL 9, 1879

of Agrl. & Irrgn 344

auETd T 13e7R &, o TE AL 8T
W stw 3 ¥ <3 § A o Tm W
wy Wy & fag orrg wf 0 W@
S®TT ¥ 20, 22 €IF G §TO S T
T AT 1 T W T & A
T FH WK W owaAr & faem, ag
qa ¥

gy ity ¥ feafr § 27 3w 7 W
ag e MY sraw & owr &
g9 wr-d ® o sumar §E A TR
s, wfew & ag o e ¢ fs
AT @ AT A
w7 w7 qreTe frwrAy €7 47 g
w71 WET &, A 9g wOF U7 gAdL
TEEAr W, T w1 foedr arv o
WY 7 F §F WVEATL ATHT T 1 AT
ggéy aig ¥ & 6t fovir 8 w g
fwarr ®Y £ a% Jfea & wraw T aETv
wizen g e www ax Aify i ofreds
A © W feRET B wEE gy
& wr & | wac st fewar

fe fwwet ®  wak  gEE
w Ifea g w1 A e
ST e weAr s o Al faer
oy W ¥ ? & wwwar g fe
TR TR AN s o §, o w
WIYeT A weve 8, WerT W
g o ug o qemy wx Ty § W,
og O AT WY AH ww R e Wy
oy & for N arelr weqe §,  Sad
mprd 7 w3 Wi g v & fr
framt ara wenfen e ¥ e
w1 &% fromr e ) FEWT TE AW
wer iy § 1 e g ¥ de @
et gt & font € oy W

Tt W & see et F)

A%
f
S
3
-
i
4
a
A



g

g
:
3
:
E
3
i

“Government should take all
necessary measureg to fix agricul-
tural prices according to the prn-
aple of parity, that is maint
of balance between the prices

“The farmers must get remune-
rative price based on a principle of

mr‘i:gmmmmn
dwhich he sells his produce and the
thmumﬂhw
eorded favourmble terms of trade
%% & matter of overell national
pohey. The farmer must be as-
sured of inputs at resonable prn-
u.
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reached

stage of take-off astounding
veloping countries and even t

of Agri. & Irrgn.
cialist nations.
Because of this unparallelled re-

cord in production, the consumers
ment, we see peace and calmness in

our history that we have

ed even a modicum of foodgrain
other countries, Our yprod

are widely benefited. Because of this
achlevement the rural economy has
changed. Because of this achieve-

APRIL 8 1979
the agricultural sector
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1f we fake the farmers norm, the
number of people below the poverty
line hag gone up from 38 per cent to
428 per cent. Despile the increased
mwmwm and
institutional methods and 1facilities,
the growth hag not beem accompani-
ed by social justice,

With care and caution if we ana-
lyse the pathology of poverty among
the farmers, we will find that one of
the empirical causeg for this position
is unremunerative price for their pro-
ducts. The support price fixed by
the Government does not even equa-
lise the cost of production and other
expenses,

In fixing the supprot price for the
agricultural products the methodology
adopted by thig Government is cor-
rosive and obsolete. The capability
of the consumer is mostly preferred
rather than the cost of production,
transport charges and interest met by
the farmers,

In spite of repeated demands from
the entise south to fix equal price for
paddy and wheat, the Centre ig still
refusing to accept equal price for
paddy and wheat. St it is giving
false reason to the entire nation.
Still it js adamant not to enforce the
principle of parity. This House may
be kept informed that the price of
rice is far lower in India than in any
other rice producing countrieg in the
world. 1f we take the year 1970-71
ag the base year the price of rice in
1976-77 in Indonesia was 173. South
Korea 188, Philippines 189, Thailand
218, Sri Lanka 237 and in India it
was 117. We welcome the sale of food
grains at reduced rate but not at the
expense of poor farmers.

Owing to the non-availability of
air-conditioned storage facilities and

354

cultivating their wegetables, Now,
the price of the vegetables has hit
the lives of the gmall farmers.

The position of sugarcane growers
!is far from satisfactory. The sugar
mille are becoming sick units which
-are not able to give fair price to the
farmers. While the Government jn-
troduced decontrol in sugar supply,
it failed to protect the interest of the
sugarcane growers, Now, most of
the sugar mills are running in loss.
Unlegs the Government take ade-
quate measures ggainst the loss, there
will be serious consequences of dec~
line in production. So, the regponsi-
bility of the Government now is to
help the sugar mills, But what is
the pitiable state ig that even in
helping sick units, this Government
1g following the policy of discrimina-
tion Tt is reported that this Gove
ernment hag granted a loan of Rs. 20
croreg to sick mills in Uttar Pradesh.
But, at the same time, in gpite of the
repeated demand from the Tamil
Nadu Government, the Central Gov-
ernment refuses to give a loan to the
tune of Rs. 10 croreg to the sugar
mills in Tamil Nadu. We are not
able to understand this policy of the
Government.

The rationale of remunerative price
for agricultural products has been
realised by all people but we notice
that there i1s some reluctance in im-
plementing it.

The hon, Minister may defend the
policy of the Government by explain-
ing how thig Government has in-
creased the support price for the
mugricultural products as compared to
what was being paid by the previous
Government Herg I would like to
remind the hon. Minister that even
though the support price fiwed by
the previous Governmemt wag low,
the open market price'in those days
wag attractive and remunezativé, Now,

mmarkctm-luhvch,nihnle-
than the gupport Therefore,
fhe.hrmertm!ot‘eedhnght against
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the erroneoug policy of this Govern-
ment. Fortunately for this Govern-
ment, the farmerg are mostly scatter-
ed and least organised. The levia-
than ig still sleeping. When it wakes
up, I remmd you, Sir, the entire
country will be disturbed

The House may agree with me that
the exports of agricultural products
are deemed essential for preventing
price crash and for sustaining the
tempo of production. The produc-
tion of rice, oil seeds, groundnuts
and cotton increased by 28 per cent,
142 per cent, 154 per cent and 21.6
per cent respectively, The rasping
factor ig that there is no correspond-
ing increage in export of these pro-
ducts. The most alarming factor is,
contrary to our expectations, the
Government have reduced the quan-
tum of export, In the year 10768-77,
the export earming from 1important
sgricultural products was Rs. 1,144
crores. But, in the year 1877-78,
despite the increased output, the
earnings declined to Rs. 826 crores.
The restrictive export policy of this
Government has not only reduced the
export earning, but has alsg caused
a heavy depression in the open mar-
ket prices, thug adversely affecting
the farmers.

Affected by the imprudent and un=-
wise policy of this Government, the
farmers in some of the States have
come to the streets to fight against
the Governments of thy States, which
can in no way be held responsible
for this state of affairs. In Tamil
Nadu gome of the farmers have re-
fused to repay the co-operative loans.
They have also refused to remit the
electricity charges. In Temil Nadu
the kisan leaders have called for a
no-tax campaign. The volcano of
economic discontent will seon begin
to burst forth with turbulence, The
State Governments are forced to face
the trouble for the faults and obno-
xious policies pursued by the Centre,

Befare I conclude my speech, it
will be appropriate if T reming the
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maxim of Mahatmy Gandhi to this
Government ‘“where agriculiure is
not profiteble, life itself cannot be
profitable”. I appeal to the hon.
Minister not to be a party to disres-
pecting this maxim. If thiy Govern-
fails to realise this maxim, and ope-
rates against the interests of the far-
mers, I remind you, Sir, the conse-
quences will be serlous and catas-
trophic in future.

Tt forvemwrer wedwr (wEvere-
TX) : WA Iareaey o1, ¥ &
19030 ¥ fr ¥ Idr |, IH
aag # wawTHTR o fewr
q swiffes § 1 s omw ¥ e
1937 ® 73 fiFr S ot wix
Wit 80 & | WY v o Y
faett # A7 9k awer sw Rw
i off W ww us warg vy w1
wdr grw fagre wr ofr &0 T @
37 wfY fad €t wiv sww wOw
Tadr fr ¥ wwfe &1 Bwr & frelr
faert ®0 dwr FFFC 300 ¥ 0¥
1k sy A s § fw gee
ww AT fegmre %, sCw-w6w QT
gae wd & €l fael & @1q
wearn feut aur g

15.30 hrs,

(SHRI DHIRENDRANATH BADH
in the Chair]
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[Shri P. K. Kodiyan}

Now, one of the shortages relates
to commercial crops, more speclally
cotton and oilseeds which together
constitute the bulk of the commercial
crops in our country., The recent
increase in foodgrains production has
been largely achieved at the cost af
the commercial crops, that is, more
and more land under commercial
crops hag been diverted to food
crops. Ag a result of this though
the growth rate of production of
commercial crops hag just maintain-
ed, the growth rate of total agricul-
tural production hag fallen, While
the growth rate of production from
1949-50 to 1964-65 wag of the order
of 3.6 per cent per snnum, with the
advent of high-yielding varieties and
the consequent diversion of land
from commercial cropg to food crops,
the growth rate of production, from
1964-65 to 1970-71 has {fallen to 3
per cent per armum and during 1876-
77, it has further fallen to 21 per
cent.

Apart from the imbalance between

profitablg cereal crops like wheat
have been taking away land under
pulses. Within the cereal basket it-
self, the imbalance have emerged
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Within the superior cerealy also,
the imbalapce has appeared Dbet-
ween the growth rate of production
of wheat and the growth rate of pro-
duction of rice, From 1960-51, the
rice production increased by 2.9 per
cent whereas the wheat production
increased by 13.54 per cent. If you
take ghother aspect of qur cultivation,
we can find that only abeut ene-third
of the area under rice has got irriga-
tion facilities whereas nearly three-
fourths or 80 per cent of the area
under wheat hag irrigation facilities.
Since the rice crop requires a wvast
amount of +water or a particular
water level, there is a margi of risk
involved in rice cultivation due to
droughts and floods. Therefore, a
vast area of about 28 milllion hec-
tarey of rice cultivation where irriga=
tion facilitieg are very little continues
to be one of the most vulnerable
areas in agricultural production,

Now, it you take another aspect,
i.e the geographical distribution of
g'rowth you cap see that thg growth
is noneantrated in a few areas or a
few regions. Broadly speaking, the
disturbing aspect of our agricultural
production is that while vghe.t domi-
nated areas are marching ahead,
areay dominated by cerealy like rice
and lower cereal crops are lagging
behind.
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It you take irrigation also, you
see this kind of imbalances. In cer-
tain Stateg like Uttar Pradesh, Bihar,
West Bengal, Andhra Pradesh etc.,
two-thirds of the total areas is under
But, on the other
in the central part

cent of the holdings
« rashtra only 8 per cent of the holdings
are wholly irrigated.

These are the disturbing imbalances

* that have emerged in our agricultural
production. Therefore, Government
has to pay attention to these im-
balances. And as I have pointed
out at the very outset, unless effec-

A handful of rich persons,
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crease, They have to sell their pro-
duce immediately, get the cash and
meet their other requirements. There-
fore, what is happening today is that
the agricultural population, the far-
mers, in our country are subjected
to a double exploftation. That s,
they have to sell their produce at
thfow-away prices. Also, while the
prices of agricultural produce are
falling down, the prices of industrial
products are either stabilised or go-
ing up. That is why, I say that
they are doubly exploited-- as pro-
ducers and as buyers. Unless this
situation 1s drastically changed, I do
not think that the farmers of our
country can get any benefit,

One example is the sugar price
The price sugar has gone up, recently,
from Rs. 2.60 to more than Rs. 3
per k. The reason was this, There
was an inadequate relpase of quota
of sugar from the sugar mills. The
sugar mills have formed a Steering
Committee. It is the Steering
Committee which decides the quota
to be released, and for the month of
April they have deliberately reduced
the quantum of sugar with a view
to create shortage and thus increase
the price. That is what the Steer-
ing Committee has done. And what
is this Government doing? I should
say that this Government has been
responsgible for this. This cannot
shirk their responsibility here heca-
use this Steering Committee consists
of representatives of not only consists
sugar mills but also co-operative su-
gar mills as well as State sector
sugar mills.

y I want to mention only one more
point, and that is about rural deve-
lopment. One of the basic defects
of rural development is that this
Government is trying to effect rural
development without bringing about
any structural changes in the agrari-
an relations. Without breaking the
concentration of land, without effec-
tively implementing land reforms and
without wiping out the exploltative
relations that exist in agriculture in
the rural aress, T do not think that
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Another defect is that nowhere is
ibe rural development programme so-
ught to be implemented with the
active participation of the real bene-
ficlaries, that is, the weaker sections:
the egricultural workers; small far-
mers, etc. Therefore, I request the
Gavernment to give a high priority
to the problem of implementation of
land reforms and alsp to participation
of the real beneficiaries in the for-
mulation and implementation of the
rural programmes.

With these words, I conclude.
18 hours,

MR. CHAIRMAN:; Shri Gananath
Pradhan—not here. Shri  Igbal
Singh Dhillon.

SHRI IQBAL SINGH DHILLON
(Jullundur): I rise to support the
Demantis for Grants of the Ministry
of Agriculture and Irrigation.

" Although we have executed the
target of 120 million tonncs of food-
graing and we have also produced
enough of commercial crops like
onions, potatoes; jute, cotton, ete. I
want to inquire from the Government
whether the farmers are the benefi-
tiaries in increasing the production?
Sugar cane is lylng in the Relds and
there was a news two days ago that
in Punjab the Navshahar Co-opera-
tive Sugar Mills angd the Jagjit
Sugar Mills, Phagwara have refused
to buy sugar cane because they say
that it is at a fermented stage. What
will be the plight of Lhe farmers—
you please imagine. They have been
waiting to sell their cane and they
were standing in line for two days.
The temperature is very high and
some fermentstion is there. Mills
refuse to buy the cane. In UP last
year most of the area could not be
harvested and some dejected farmers
burnt their crop and the same con-
dition is prevailing this year also.

In potatoes the same story is there.
Our aim is to get things for the con-
sumers at proper prices and the far-
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has to supply the bag Thiz is the
poor plhight.

tobacco, sugar cane, foodgraing, and
other vegetables.

I want to make one abservation, In
order to give support price te the
farmer and to make it more effective,
we must modernise the markets in
the country. By modernisation of
markets, I mean there should bhe
mechanical graders, there should be
mechanical dehydrators, there should
be hydro-meters {0 check the mais-
ture percentage of the grains and the
grains should be properly graded and
the grains should be properly brought
in a desired dried condition. There
should be huge storage space near
the markets in order to avoid loas
in transit and losses reduced to the
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the processing facilities, it would be
difficult to develop production on
economic side. I shall enquire from
the hon. Minister for Agriculture as
to whether he has ever considered
setting up of the one Potato Board,
when the country is producing eleven
milhion tonnes of potato. This
Board should be empowered to con-
duct the research work to carry on
the development work. It will con-
sider the domestic consumption as
also how much potato surpluses
ceuld be exported and in which form
it could be exported. Whether in
original form or some desired proces-
sed form, There are many different
processing plant for potatoes. At
present the following steps could be
taken:

(i) Buy surplus produce and
convert it into dry product (dehy-
drated from). It can be stored
in ordinary stores, Chats (small
tubes) cut and green tubes should
be converted into cattle feed and
microhial proteins;

(il) after potaty sesson say May
owward, the dehydrated product
can be converted into commercial
forms like granules, flour, eto.

(lii) consumption stage. Flour
pan be converteq into commercial
used on breakfast table, just likxe

white oats, Baboodana-
just like ‘icheer’, potato starch in
the shape of farina

months. The chearges are hardly
¥rom Re, 1/~ to Rs. 2/- for two
months In the lexn period when

potato for two months To meet the
demands from July onwards il

control over these cold storage rates,
in Punjab they have fixed at Hs.
11.50 per bag; similarly, in Haryana,
from the last year; they have, by an
Ordinance, imposed a celling

cold storage people in the market
charging Rs. 20 per bag. I have also
come to know that in West Bengal,
the rates are more than Rs. 18 to
20/-; in Maharashtra the rate is Rs.
20. I appreciate the steps taken by
some State Governments. But, have
we ever thought about the running
of cold storage? What is the cost of
it? Sir, I have practical experience
a8 I am ruaning oold-storage for the
last twenty years. ] know the cost
for electricity that we have to pay;
I know what the labour costs are;
know what the cost of ammoaia
Freeon gas is; also I know what the
cost of machinery is, I know what the
cost of materia is—such as steel,
timber etc. All their costs have gone
up by two times within the last two
years. As a practical man I would
say that by charging at the rats
Rs 10 and 11 a bag the ownery
cold storage will not be in a posi
to have any good earniang. It would
only be nominal and it won’t fetch
a good profit, I wish we increase
the production of focdgrains, a

(]

Eaa
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dry skimmed milk from outside. If
we go on importing dry skimmed
milk will it be possible to en-
courage farmers to have cow stocks?
Will we be able to improve the

cow breed Sabarwal
and Red Sondhi? We wil]l be
able to gradually replace the buf-
falo which is not so economical. 1
doubt if we go on importing the dry
skimmed milk and if we go on pay-
ing more for the buffalo milk we
will be able to encourage the farmer
to have improved cow herds. This
policy would not work, We have to
give encouragement to the people to
have cow herds. We ghould give
encouragement so that they should
have hybrid cows—crossed breed
We should encourage the farmers to
grow more vegetables. But thig can
be done only if we have a Nationa}
Horticulture and Vegetable Processing
Corporation which ghould know the
tota] production of fruits in Northern
India, North-Eastern Region, in the
Southern Region, position of garden
crops, that is, fruit vegetables, o'
The excess quantity of this produce
should be processed in time, de-hy-
drated and exported and for export
purpose we should know the taste
of the importing countries. 5o, we
should proceed on a long-term basis
rather on ad-hoc basls. This vesr
the production of potatoes is more
and, as such, we have allowed ex-
port. Next year the farmers will get

in the cold storage which could not
be used and those were moved from
northern India to Bengal, fron Ben-
gal to Maharashtra and from Maha-
rashira to sea for dumping but we

of it 47 per cent, was earned from ag-
ricultural sector—yet I fear the net
income of the farmers hag not in-
creased, I will give one example
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from Punjab, Siy, sbout eighteen
years back we used to proluce 12
lakh bales of cotton, Now we are
producing 22 lakh bales of

The income of the farmers then
was more than what they get now,
although we are producing 22 lakh
bales. In order to enforce remune-
rative price, I feel that the adminis-
trative and the official machinery
policy maker ghould not be consulted
in fixing the support price and for
its implementation. Rather, Parlia-
ment and Legislature alone should do
it by legislative enactment, This
support price hag to he HAxed in con-
sultation with the actual growers.
You can have people from the uni-
versities who have conducted exton-
slon work, who are working from
laboratories to the fleld projects.
Then only, Sir, it would be possible
to give effective and remunerative
price to the farmers and in this way
we will be able to help che farmers.

I will now say a word abrut the
tax structure on the inputs It is
a healthy measure and it is a good
announcement that has been made,
saylng that the cxcise duty on
fertiliners are reduced. But S8ir,
the excise duty on agricultural
machinery, fuel and pesticides is the
same. There is great need to 1educe
them also. Are we really interested
in reducing the price of agrivuliural
commodities? That is the question.
Or, are we really interested in in-
creasing the prices of factory and in-
dustrial commoditiest Si~ every-
thing §s being done to help the factory
production. The cost of a tracior I8
nearly 60,000 to 70,000 rupeas,

Since my time is over I will say
only one point now. This is regard-
ing the Capital Gains Tax on agri=-
cultural land. ‘The posit.on here I8
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*SHRI RAJ KRISHNA DAWN
(Burdwan): Mr. Chalrmaa 8ir, our
country iz primarily an agricultursl
counfry and becauss of that our
Ministers and most of our leaders
address the faimsry at (ke tihe of
taking votes. But todsy wier we

‘-'%wn;lmqu;wm;;mmnm
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[Shri Raj Krishna Dawn]
ere discussing the demands of the
Agrioulture Ministry and discussing
about the conditiong of tha farmers
who constitute 85 per cent of our
entire population and this country
virtually belongs to them, at this
time we see that only a handful of
officers and the Chairman and the
Minister and a few other mambers are
present in the House who hope for
getting a chance to speak. All
others have Ieft. This only zhows
the extent of our real concern fce the
farmers of our country. If ¢ g is
published in the press, then we will
not be able to show our faces outside.
Sir, we have seen that if some atro-
cities are committed on factory work-
ers then the answers are given either
by the Minister of Labour or the
Minister for Industries. If there are
disturbances in the University Cam-
pus and if some students die then the
Education Minister answers the char-
ges, The Defence Minisier answers
for disturbances in the Defenc Ser-
vices. But if atrocities are commit-
ted on the farmers or agricultural
workers who constitute 85 per cent of
our population or if there is firing on
them then who answerg for them? It
is not the Minister of Agriculiuve but
the Home Minister who generally
answers for an assortment of sub-
jects. Our Constitution also does
not spell out the responsibility for
their protection. This calls for an
amendment in our Constitution. Steps
must be taken at the earliest to look
after those millions of people who
actually own this country, There-
fore I will say that if atrocitles are
eommitted on the farmers, the Minis-
ter of Agriculture should come for-
ward to attend to it and he should
take the responsibility. Today they
are not getting proper price for their
potato erop, the agriculture Minister

should leok into it. The poor far-
mers depended on him while produc-
fore I take up the struggle before
the farmers take up the struggle,
Wr. Barnela ghould take it up. The
poor farmers whe are under his
charge, are not getting proper price
for thelr produce, they are in distress
and looking up to him for relief.
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He will have to take up the stry
against George Fernandes who h:ﬁ:—
chasing jute st a cheap price from the
farmers and re-selling it to tncm =t an
exorbitant price. I come to
that later., Although this country
belongs to the farmers, a few intel-
lectuals in the cities are ruliag this
country through the power of their
intellect. The result has been com-=
plete misery in the villages.

Sir, the rationing system was in-
troduced in the British days, but for
long 32 years we have seen who have
got the benefit from this gystem. It
is the city dwellers the urban peo-
ple who have benefitted. I belong to
West Bengal and I have experience
of that State. Ration is distributed
there at three urban centres only
viz,, Calcutta, Asansol and Durgspur.
There is of course a reason for this,
The reason is that the urban people
can take up cudgels against the Gov-
ernment. They can agitate strongly
and can warn the Governmeil, that
unlegs their demands are met the Gov-
ernment will be removed from power
and the Government s afraid of
them. Therefore to appease and
please the city people, the farmers
are forced to part with their produce
(rice) at a nominal price of Rs. 77
a quintal whereas the cost of pro-
ducing that comes to Rs. 130 a quintal,
The farmers are threatened with guns,
they are put behind the bars and
their produce is snatched away from
them against their will. This is what
we have witnessed in 80 years of Con-
gress rule. But this year we have
seen a good development for the
first time,~ Sir, the Agricultural
Prices Commisgion had rcommended a
price of Rs. 32 per quintal for paddy,
but the Government have gore beypnd

price of Rs 88 per quintal

this is not wholly remunecative but
the Central and Shri Barnsla Cer-
tainly deserves our thanks for fix-

in higher than that recom-
,,:.,Ema,. AP.C. Bir Jast

Ra, 78012 croves of rupees. About
B5 percent of this comes from agri-
culture. But it i x nmatter of reg-
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ret that last year this income from
agriculture had fallen by Rs. 5000

crores. The reason is that farmers
have recieved lower price for their
produce. Only a few d.gs ago our
Minister for Steel, Shri Blju Patnaik
announced in the Lok Sabha an in-
creagse in the price of steel by Rs.
400 a tonne, with one stroke of his
pen. This was done because ha has
to nurse a public undertaking which
is nothing but a white elephant.
Every year a huge amount has to be
spent to nurse this public undertak-
ing and the rural people are bning
taxed to meet that expenditure In
this city the bug services g.e subsi-
dised, in Calcutta the tram services
are subsidised. All these subsidies
are given for pleasing the city dwel-
lers, the organised workers who can
form unions and take up cudgels and
challenge the existence of the Gov-
ernment and for that the poor Kanai
Santhals and Hari Bauris in the wil-
lages are taxed who will perhaps
never come to the cities to enjoy a
bus ride or a tram ride, The willage
people are paying throuh their nocse
to sustain the city people. Sir, I
come from West Bengal Do you
know what the farmers are called in
West Bengal? The two terrus are
very common One is proph:nve
and the other is reactionery—who are
called the progressive minded? Those
who get fat salaries and get plenty of
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to creaty a climate of hatred against
them, then I go not see how any im-
provement In the fleld of agriculture
can be effécted in thig which
is primarily agricultural, This gita-
ation cannot be allowed to exist, A
few rogues in the cities ara exploit-
ing and ruling over this country
through the power of their intellect
and craft. This is going on fur cen-
turies. They have crzated vested
interests which have to be crushed,

Sir, we hear talks about distribu-
tion of land on the one hand it ig said
that all the grazing and pasture lands
may be distributed for ploughing on
the other hand our respected Vinobaji
is agitating for complete ban on
slaughter of cows and eating of beef.
There is no provision for growing
fodder for the cows, the pastures are
being abolished for growing food for
men, the old and useless cows cannot
be fed or sheltered, Even the young
and milk yielding cows do not get
enough to eat. In thig situation agi~
tation for banning slaughtcr of old
and useless cattle is absolutely un-
realistic  But even then a team of
Ministers rushed to Vinobaj: to per-
suade him not to resort to fast 'This
is a total waste of time, ‘fhis sort
of unrealistic attitude should not be
given any encouragement, Our
Ministers should rather rush to the
farmers of West Bengal, Punjsb
ang UP. where they are in distress
and are not getting proper price fcr
their potata. Millions of farmery are
Inoking up to you for some relief.
Wasting time on Vinobaji is not at all
desirable in thig situation. Noi only
that Sir, the Government of Iadia re-
ceived a loan for the L D. . amount-
ing to Rs. 569 croves ill last year at
a nomina] rate of interest of 3/4
percent, The Goyernment s giving
that money to the Agricultural Re-
finance Development Corpotation at
a rate of interest ranging bhetween
8-1/2 per cent and 7-1/2 per cent
finance Development Cotporation at
The Agricultursl Refinance Develop-
ment Corporation s again lending
that money to the Land Development



383 D.G,, “19 «80-—Min,
[Shri R. K. Dawn]

Bank at 71/2 per cent to 8 per cent rate
of interest. The land Development
Bank is in their turn giving lcans
t¢ farmers at 12 per cent fo 13
per cent rate of interea. So you
see that the money which World
Bank is giving at less than 1%
interest is ultimately given to the
farmers at 13% interest. I do not
think there is any greater example
of usury than the Government of
India. This practice of usury wall
have to be stopped in the interest of
the farmers. This is sheer expioita-
tion. Moreover, the World Bank
gives the loan on term of 50 years. But
when a loan is given to the farmers
from that money, he i3 told to 1epay
the loan within 9 years, A further
condition is put that unless he repays
85% of the loan in any year, he will
not get any further instalment of ioan
during thut year. No consideration
is shown if hiz crops are ruined by
floods or drought, if there is hail-
storm or cyclone. Repayment 18
mercilessly insisted upon. Otherwise
no fresh lcens are given to him. This
system has to be changed,

[Saxx N, K. SHmrwarxar in  the
Chair).

16.40 hrs.

Mr, Chairman S8ir, our couniry
need about 5 million tong of fertilizers
every year but our dumestic produc-
tion cannot meet that demand. Why
4s it so? This is because our fertiuser
units are not worked to full capacily.
Politiog have entered our fertihzcr
factories and this hag resulted in short
fall in production, There is no cropp-
ing plan. Today we ses abundant pro-
duction of potatoes, sugar cane, jule
ete, but there are no buyers, the
farmers are ruined.

Mr, Chpirman, Bir, with your per-
mission I will now present béfore you
a new device through which the puor
farmers are being exploited.

Mr. Minisier please see. Thig is the
Potato Conteiner and it welighs only
280 gram and thig ix selling In Lhe
potato fleld at Rs. 300. They are
purchasing raw jute at only 0.80 paise
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per Kg. and they are gelling at Rs, 12
per K. Thiz kind of exploitetion 18
going on in India. You are thg pro-
tector of the agricultural people and
you are respunsible for this. Yeu
should protect tha agricultura] people.
I am submitting in front of you. This
kind of thing is going on in India.

Is it not astounding that jute pur-
chased at .09 paise per Xg. is being
sold to the farmers at Rs. 12 per Kg.?
This sort of blackmarketing is resort-
ed to by the Government. Mr, Chair-
man, 1 want more time. I am narrat-
ing thig matter of 85 per cent of people
in India, not 10 per cent urban people.
So 1 want more time

MR. CHAIRMAN: You take two
minutes 1nore, you have taken fifteen
minuteg aiieady,

SHRI RAJ KRISHNA DAWN: Now,
Sir, 1 come to crop insurance. Qurs
is an agricultural country. We see m
the field of business that the godowns
of blackmarketeers are insur:d. In
case of mishap he ge.s full comp~nsa-
tion whether there are any goods
really stocked or mot, But dunng
last year's floods I have seen in West
Bengal that all the crops of farmers
were washad away. His dwelling and
cattle were completely washed #way.
He was tolally ruined but there was
nothing to compensate hum. But thnsc
brave people took up the challenge
they staked all their energy in rmsing
new crops. Last year 18 lakh tous of
potato was produced in West Bengel
but Mr, Rarnala do you know that
this year inspite of the floods, 23 lakh
toms of potatoes have been produced
in West Pengal What was ‘their
expectation? They could not raise
‘Aman’ paddy so they wanted to make
up the losg by raising potatos. But
it is a matter of great sorrow that the
prices have crashed to such an extent
that the farmery cannot éven mect the
cost of transperting the potatoes from
the fields ta their homé. Mr, Minister

ozmmtmnmin' snme
relief to them. They 8o not shem t0
be coficerned abouf the cradang



of poisdos, /wte and sugurcane
have ruined mildons of far-
I am drawing your aitention

HE

P g

word about chemical pesticides,
, pesticides are no doubt very
essentia] for crop protection. But in
thiz House I raised this question and
gave a sample of paddy corn whith
had been withered by pests. The
farmers are applying pesticides for
protecting the crops that they have
produced with the blood of their
hearts but it is ineffective as they arc
heavily adulterated This 15 nothing
but rape of the paddy crop by the
adulterators. No action has been
taken on this. The adulterators must
be hanged who are playing havoc in
milliong of poor families and some duy
our entire crop of the country may be
destroved by pests due to adulterated
pesticides. Prompt airention should
be paid to this, otherwise even if (GGod
almighty {akes the place of Shri
Barnala, he will not be able to save
thig wountry.

g

Sir, when a bicycle is manufactured
in a factory who decides upon Iits
price? The price is fixed by the
Managing Director of the faclory,
the industries Secretary and the re-
presentative of the Minister ete. Bul
who fixeg the price of agricultural
crops? It is fixed by the I.C.8, Officer
the Minister who never visit a field
who do not know what a potato looks
Hke, who do not know the intricacies
and cost involved in the inputs.
Sitting in an air-conditioned chamber
with a bottle of Coca-cola in his
hands, he declares that the price of
paddy ig fixed at Rs. 77 a quintal, and
that price stays. Thig system hag got
to be changed. The farmers must be
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Officeg in the cities. The Head offices
loan this to big industrialists
like Birlas, Tatss, Dalmias etc, In
this way the money from the willages
are going out to the citles through
these banks. Therefore, some legislu-
tion ghould be framcd whereby the
money collected from the villages
must be ‘nvestigated in that very area
for the beiterment and prosperity of
the villages. Under the pretext of
provading cmployment to some people
these banks are simply exploiting the
rural areas.

1 am telling the hon., Minister that
I have seen warking of the milk diary
at Durgapur. There iy total chaos
and maladministration. A contractor
has been engaged to supply milk to
the factory. A lorry has been engag-
ed to bring only 2 cans of milk from
Burdwan to Katwa, a distance of gixty
mules. Now 2 cans of milk contan
only 30 Kg. milk. For bringing 2 cans
of milk a full lorry is travelling sixty
miles every day. This js a gross
wastage and the Durgapur factory is
showing a loss all the time. I will
draw the attemtion of the Minister to
these wasteful ways.

Now, Sir, I come to the storing of
foodgrains. The poor farmer grows
his crop with his blood and sweat, ha
protects hir crop against pests with
pesticides and chemicals, and perhaps
ig not able to provide medicines to
his own &iling children because of
this. But it is a matter of shame that
the Government does not heve proper
storage facilities for his crops. Today
lakhg of tons of potato, wheat, sugsr
etc, are rotting away for want of
storage facilities. The Governmant
that cannot provide storage for the
arop raised by poor farmers with theiyr
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blood and sweat, has no right to stay
in power.

Now, I come to market facilitics.
Today we have no facilities for mar-
keting the abundant potato erup. The
Government have no competence to
export our potatoes to foreign coun-
tries. If a farmer wants to sell his
potato outside, he cannot do that.
But the Government should find ex-
wport markets so that the farmers may
get adeqguate price. Mr, Barnala, you
are the protector of the farmers. You
should endeavour to find export mar-
kets for our farmers. Why potatoes
cannot be sold i1n foreign countries?
You have to find the market.

I will urge upon the Minister to
have a stricter contro] on the agro-
based industries, The example I
showed you is very alarming. The
cash crop jute is purchased from the
farmers at controlled rate of .80 paise
per Kg. Butthe jute mills are selling
it back in the form of socks at Rs. 12
a Kg. The Government is a silent
spectator. Thig mtuation cannot last
long. You have to take up this issue.
1 do not say that you pick up a
quarre] with other Ministers but what
I say that you and your Ministry
have to be more alery and active to
seg that the farmers are not exploited
in this manner. 86 per cent of the peo~
ple are under your charge they are
looking upto you for relief, 85 per cent
of the population are behind you in any
steps you take to wrevent their cx-
ploitation. You represent them., BSo
you have 10 come forward.

Bir, one word about agricultural
loans, ‘The process of granting loans
have to be gimplified. The poor and
illiterate farmers are lost in a maze
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stories flats and e¢arn thousands of
rupees, Ceiling must be put on urban
property if socialism is desired. There
is no control in the cities but in the
villages if one persoar possesses 25
bighag of land for cultivation. You
call him Jotedars and what not and
they are hated. This has also to be
reviewed. You have to change {lus
system. If you do not do thal your-
selves, the people will not sit quietly.
One day they will force you to change
it. That day is not far away.

About income tax, what is this sys-
tem you have introduced If a man
earng 8000 rupees in business, he 18
exempted from income tax. But In
the case of agricultural jncome, if the
income exceeds 3000 rupees it is tax-
ed This type ol disparity has to be
ended. This is absurd.

1 have a word of praise for the hon.
Minister of Agriculture because n
this budget he hasg really tried Zor
the well being of the farmers. Al-
though the overall expenditure on
Agriculture is less by 21 crores this
year as compared to last years' budget.

]
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In the end I will utge upon the
Mipister to attend to these difficulties
of the farmers. He should introduce
crop insurance. Some pension sche-
me should also be introduced for the
agricultural labour. Sir, 1 will retire
after 5 years but will enjoy a pension
sitting at home. The hon. Ministcr
will retire and enjoy a pension, The
officers of the Government, the engi-
neerg etc. will all enjoy pension afier
service. But the agricultural Ilatour
who provided you with food for sxty
yeargs or more will not get anything
when he 15 no more able {o work.
Therefore, I will urge that some
scheme for pension or gratuity for
them may be introduced. With t hat
Sir, I support the demands of the
Ministry of Agriculture and conclude
my speech.

Y wrx fag  (wawT) - s
oft, wTy T e fiforg, et e
g oy ¥

MR, CHAIRMAN: It is upto the
hon. Members to follow. I can ring
:t,he bell here and they should follow

e Wi Ao o -wwean w frger
T gEd A § | o o R o gar
AAEATOT AW WRT A @O
F—fe wewr Wik fafey fife aff &
e fomr & qror Feert aar &ft % o
et waeY T g frew W )

W on g eanf §—"‘warer
& A < faor” | age et Framr
wgw frar § - @ foll aw @
AT ATEX § WATH AT F, W g0
wT wg w1 faaT Wi qglt aw wEtea
T wgT §—umit oft W T w6 o
AT A A wEE A @ft ool
g% & B wgr-wfe ww X aw ¥
oA AR ANt A agh Arelt orrewar e
T W KT W] 2000 TF B AT
Y WTT w7 G ooy § W SAw
WA WR-ATEE AT T wArH W
FETT T | G W ITE, WY T
e €, AT WAy T g §
¥ %7 waew g g wfaw aw g
g T w o o wEew O @
¥y | 8 gF gEl Harem ¥ e
frate wt ar—Ffoad sy fexw
& Y o Rwrdt w faerr
wat st # srfaw feafr #t S wo
¥ fod g <Y a7F ¥ ¥a AT € ©E
aHAT § | UF AVF AAGEAT T WY
9y #Y qra § W @ d avw e
1w, I9 % qgy Frazor w wwvA
¥ wqrar WR W WA 9T WA W
ater & ¥ A A o fore feafr
¥ ¥ oo @ §— R I ot ey
t 1 ogr o st & weR W ware
t—s= A9 9% ag woere faga o
gt & 1 wT oY qowEe A 3
fredr & wrdl ¥ wER O avn Fraifor
fiear, wwwr 15 ar 20 WET WY qu
wgy fiear | <ol oo SsoT e A
AT WY T IW A I ATRTHLT QY
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T AT WTIET SrardY aget ar ot 8,
EA A O TR A w7 R
fis arg-areE w0 7w &30 w1 )
T wAr g sgraar g e
94-95 ®UT & TOwWa E Iy,
i X7 99T A7 THATT EATT & 1S
338 1 fomw o1 92 Ty & e
W% 28 AT WIEY & | g weraT
warar 4t fe 24 o1 25 oW gT ¥
19 d=r git N = 2000 &Y oF
Fard mrardy 94, 95 wOY Y WY
I fro gaeer gaar s wTfEe
& ofa st & &5 w7 g7 A9 w1
s war 91 fr gaer fewrs
@'ﬂ'ﬂ'(tﬂﬂfl goors | A
ifem &t wefY Y Avw or M HATAT
& 1 R weerT B fr s gfw g
e Fary ¥ gaft ==m w7
mer ¥ gk, WU oWWY WA uF
gror fir gfa sy ) forg, faeet
wfar iy Ay ®Y awy sy q9T P,
9T Y ¥ §2F 7 A1, oy faw &3 F7 9947
& W1 7w A I8 97 faare w7 w0
TEH ATT A GVETT 6T 4AT T §, IART
e "% | 9 Ostg 9T¢ WOd w9
it & @t ¥ wawwdfer sRO X
q@T 41, a1 Wy save fear ar fE
2233 frerfeat & & w0m 1200
fawrfoa ov gwa srgard S &
a8 agr o wrw ¥ f anad ot wer
TNy fad B, &
o ft o Sy ¥ o gu &) wfw wanr
w1 frov Qar wrgwe &, forrd o ey
a 50 ST X W FO w8, T|W
wa¥ frar gur § F¥IFc o gEwiw
w1 garw g, few wwT e ®
e ®Y O faea g, Farard o agey
%1 W £ §Y, O wx ¥ $Y ayrav
W, WK & €7 HET B Y qqray Wi,
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T W Ry oo WY, W F AR ¥
w7 ftr 8, £ were ¥ gy ¥ frae¥
¥ At ¥ 38 gy ¥ forely g
frog § wT Wz WY weardt ¥
FwrcafrgE 1 fory wwr & wiroer
¥ @iy 99X weAf) @AY gy,
g FrdaTdy AR W AT Ty wwfr )
7 i & wew o g gere faly
oY § | W A WY AT H TE Wy
T 7R & T AT WY AW v & fae
faw o €Y w1 7Y e & 1 ATt
wY o A & fA wareraY w1 oew
AT, T AT WY HAfw ATl
w1 arde g orwdy § | ww fag
FIGHA ATATEATN, WA & W7 FTH
w7y AT wrEATAl #1 SoreY, I &7
wxfafrdfen gv ol 9% a9
qrq FAAT w1 Wi W AAar Ay
TREIHH & A1q AR 1Y ¥
oAt ¥ weav Ay arfer ey &, ot Fromge
fawad &, T ag araaw ¥ X
T ATAT ey 7 s 9w aravaw
#1 g0 gefle &7 awa § fordk wieyr
SATEA qar &7 feary & |q A
g s ¥ ¥ Fqwardy fedfy ?
warA 7AY off ¥ wrwoy ¥ fegr Wt xd
ot & W7 wwr e e A e
i A Qv e E fr g 1o 8T
F w AT 2y &Ry sivAmT
¢ A OF AAIT QOT AT, IR OF
ar-vrafger [y @t fie SR
et wafr gk & g Sy wal X 0@
war st oft ¥ aavar fiy gL W AT
R Harg gaprard afy s el
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T T F o dw, A oy
£ Seret SroeTT € Wy g, Ty woooy
fuwre ety 4 1 Thkewy, Tw ¥
R % wrad fwre Fear § ? 30w
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FqT ¥ e 9T W wgrd & faar
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waTfas wReEd w7 oRAfas Famar
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iy off, ¥y T ey g § fr
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« TR § | WY W e e woft 8,
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o gt whwd falr 7, ¥ oY fofre wit
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arefy SR T W ATET AT avT R
fr @ wwr we fiea | o g gfeaer
forar § fe wfr o foff W wnx
i s w1 caon, vy, e, e,
ofrer, wrftvar s Tt sy vy 1 qe@
war gt ? frmrer frer 1 o Tl R
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wgesfiar o Afr & wronr St
ﬂnmﬁtlmﬁim
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o, wEw & g % ww awd §
W A4 wren § e gy w18 W
TR AT AR WY ) QA
swEewias  gifeen §, el o
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af wAT g, Ww T X 500 FAT
fear @A &, 200 I H A, 300 HA
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AT WA W TN X g AT W
Ml S sy o @ § | ww
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I gfrgre & W9 WY IR AT
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W0 EARIRA B W9 @ ] agife
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oY | o el T HT W G-
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TIgEA & A9 93X § W EE W
Fq WY CHYREAT F1 AEAN FqTH BT AT
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AT WA W W Wl Y wiely § o
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FAd aTh Wt STwETESY WY Ay
wi§ At Fv wwdf, 9z e Sy
wrE AT geRqE w2 €Y ok fer oy
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wix fafread wr fox fow @, aRe
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WG AT greeT s & wnt F & oy ar
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wr dur feer &1 ogt TR &, ot
Zywaew §, wff ® fewml #r 7y forer
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T TE TT T | T T G
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g i o e Gy el oY et froreft
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& aw 50 e waww g faref
T § e frarr ¥t Qe wTwr @l
froreft wit ot R 7 frr WY @ A0
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it T O § wyy fis femmr
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MzmmgueaRm I @
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# qu% T WAT | S e ¥ d
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¥ AEETRVE w0 | Wy 7 e
7 dar wear § 1 war fer Sare Al
wear & 7 o w9 w9 W e dv,
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T faq v g, oW STe
firrr w¥ | @y femT oY spa <A
# 9 fory T # forg Tegedfew smew
E & | qg wE urw fog a6
T 1 et v g o
o fearmr §, freYy  gegwEfas
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wifgg 1 frmmr ooy W wwfed |
T frarr ¥ e wr §, oo feam
% a0 W weR ¢ | g fear % fag
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e #Y oW o oo e & avawrd
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VT wr 12 wE e T
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W AT gy vy & frdra & v
e & fear « o o ¥ surey ST
g% &Y TR w7 I T AT | O ST
T &t frwrr 36T TR ot Wl W
Fwm § 1 o vt acaer Y v, o e
qE ST § WP FHTT I O
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FATAY R, % A vewTieoR ¥ arferdy
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wifeg |
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s arrra wgar g fw b asfreery
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whir v o oy v w3 & forg
w1 age aTd AfwE qRwT o dur
warRE

oW A WA AR AR WY
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s WY S | GTTT WY W ST
el ¥ = wene § e sl
R Y TR ST ¥ T e § TEe
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¥ ofve oft Wk & AT WU eIy
1 ¥ AT g | ey woe ST E
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ot wrg Frg (Twr) ¢ W W oy
§ & frdeft xt & orw e o wivy o
wwi Y oY o & Tz 1 afipewre
werur § ) aF o fardet 7o T e
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o
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140 w0y Fwee wfir Ol & fore & P
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The Lok Sabha then adjourned fl

Eleven of the Clock on Wednesddu
April 11, 1999/Chaitra 21, 1901 (Soka



